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REPORT ON O.A 200/2014: M.C MEHTA VS UNION OF INDIA BY
THE OVERSIGHT COMMITTEE, NGT DATED 29.07.2021

l. BACKGROUND

The environmentalist Mr. M.C. Mehta had filed a petition in the year 1985 titled M.C. Mehta
vs. Union of India &Ors, Writ Petition No. 3727 of 1985. By this petition, he brought into
focus the problems arising from the unabated pollution in the river Ganga. This petition was
directed against four industries which were located in Rishikesh, Haridwar and Dehradun,
praying that the private respondent industries should be restricted to discharge their
untreated/partially treated effluents into the water bodies. Moreover, the petition prayed that
the industries must be directed to install/fix necessary equipment to contain and arrest the
pollution and/or they should be directed to be shifted. The relief was intended towards
prevention of pollution of river Ganga. Further, it was implored that the municipal sewage
should be treated before it enters the river. Other reliefs generic in nature in relation to
pollution of river Ganga and requiring the respondents to take preventive measures were also

made.

This matter was earlier being considered by the Hon’ble Supreme Court since the year 1985,

before being transferred to this Tribunal, in the year 2014.

1. INTRODUCTION

Rapid industrialisation, urbanisation, unsustainable production and consumption patterns,
ineffective policy implementation have posed serious threat to the rivers all across the
globe. Industrial effluents and sewage entering the water bodies are one of the prime sources
of environmental toxicity, which endangers aquatic biota and deteriorates water quality .The
quality of water is a vital concern for Homo sapiens since it is directly correlated with their
welfare (Paul, 2017)*.

In India, the river Ganga passes along 29 class | cities, 23 class Il cities, approximately 50
towns and all throughout its way several types of wastes such as sewage, industrial waste etc

are released into the river eco-system. The domestic waste and the industrial discharge from

'Paul, D. (2017). Research on heavy metal pollution of river Ganga: A review.Annals of Agrarian Science. 15(2). Available
at:https://www.sciencedirect.com/science/article/pii/S1512188716301142



urban areas are huge and toxic. Extensive studies have been carried out by several researchers
on pollution of river Ganga. Mishra et.al.(2016)? in their study, wherein water samples were
collected in post- and pre-monsoon months in year 2014-2015, from nine sampling locations
between Haridwar and Garhmukteshwar, concluded that the water quality of River Ganga
was unsuitable for drinking during the sampling months. The river water had heavy metals
which suggests health risk to humans. Kushwaha and Agrahari (2015)analysed the effect of
domestic sewage on phytoplankton community in river Rapti at Gorakhpur and the results
depicted that parameters viz. CO, , bicarbonate, alkalinity, nitrate, phosphate and bio-
chemical oxygen demand were increased and parameters like pH, dissolved oxygen,
carbonate and alkalinity were decreased. It is also noted that these parameters fluctuated at
different stations. Shekhar and Shekhar (2015)* evaluated the water quality index of Hindon
river of Western U.P, India and found that during the study period all the sampling stations
were highly polluted and the prime factor behind it was flow of untreated waste into the river.
They further stated that the industrial effluents join the river and deteriorate the water quality.
The water quality was so low at the time of study that they found it even unsuitable for
industrial use. Another study focusing on Ganga river basin in Uttar Pradesh mentioned that
“there is need of sewage treatment plants and availability of proper conveyance system for
sewage in whole stretch of Ganga river basin in Uttar Pradesh”. Furthermore, it was noticed
that there is need of minimum ecological flow for its survival in the stretch of Uttar Pradesh
(Kumar et.al.,2015)°.

In view of the high pollution levels in Ganga and its effect on human and biotic life, the case
of Mehta vs. Union of India seems to be very necessary and relevant. Joshi.et.al.(2016)°
stated that the Supreme Court ruling of closure of tanneries in this case has been impactful.

2 Mishra, S.,Chaudhary, M.,Kumar,A.(2016). Estimation of water pollution and probability of health risk due to imbalanced
nutrients in River Ganga, India. International Journal of River Basin Management. Issue 1. Retrieved from:
https://www.tandfonline.com/doi/abs/10.1080/15715124.2016.1205078

3Kushwaha,V.B.,Agrahari,M, (2015) .Effect of domestic sewage on phyto-plankton colmmunity in river Rapti at
Gorakhpur.

International Journal of Life Sciences. 3(2).pp.131-140. Retrieved
from:http://files.cluster2.hostgator.co.in/hostgator84521/file/2.kushwahaandagrahari2015.pdf

*Shekhar,S.,Shekhar.H. (2015).Study of water quality index of Hindon river of western U.P India. International Journal of
Basic and Applied Chemical Sciences.5 (2) , pp.40-49. Retrieved from:https://www.cibtech.org/J-CHEMICAL-
SCIENCES/PUBLICATIONS/2015/Vol-5-No-2/06-JCS-006-HIMANSHU-STUDY .pdf

Kumar,P.,Kaushal,R.K.,Nigam,A.K.(2015). Assessment and Management of Ganga River Water Quality Using
Multivariate Statistical Techniques in India. Asian Journal of Water, Environment and Pollution, 12(4).pp.61-69.
Retrieved from: http://www.indiaenvironmentportal.org.in/files/file/water%20quality%20data%?20set%20Ganga.pdf

GJoshi,S.Do,Q.T.,StopIer,S.(ZOlG).Environmental Policy, River Pollution, and Infant Health: Evidence from Mehta vs.
Union of India. Working paper. International Growth Centre.UK. Retrieved from: https://www.theigc.org/wp-
content/uploads/2016/02/Joshi-et-al-2016-Working-paper.pdf
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The study explored the effect of this decision on river pollution and mortality burden in
Kanpur district as well as in few other districts downstream. The results showed “significant
drop in both river pollution (as measured by Biochemical Oxygen Demand) and health risk

(as measured by infant mortality)”.

The river being sacred to the citizens and also of great socio-economic significance has
witnessed huge investments from the governments as well as international agencies. The
present government in 2014 announced “Namami Gange”, a project that received funding of
US$334 million and promised a clean Ganga in three years. In 2015, it launched the "Ganga
River Basin Management Plan — 2015", showcasing a comprehensive action plan for
cleaning the river in the short term (three years), medium term (five years), and long term
(ten years and beyond). Furthermore, since 2011, the World Bank has spent more than $1
billion on the National Ganga River Basin Project to help the National Ganga River Basin
Authority (NGRBA) build institutional capacity for cleaning the river (Joshi et.al.,2016).

Inspite of such big steps and positive intentions the river is still polluted in many stretches.

1.  FEW MAJOR ORDERS PASSED BY THE HON’BLE NGT IN O.A
200/2014

1) Orders dated 10.12.2015, 13.7.2017 and 06.08.2018: This case was dealt with by orders
dividing the area covered by the River Ganga into different phases and segments. Order
dated 10.12.2015 dealt with Phase-l — Segment-A: Gaumukh to Haridwar. Order dated
13.07.2017 dealt with Phase-1 — Segment B: Haridwar to Kanpur. Further order dated
06.08.2018 dealt with Phase-Il: Kanpur to Uttar Pradesh border, Phase-IlI: Uttar Pradesh
border to Jharkhand and Phase-1V: Jharkhand Border to Bay of Bengal (West Bengal).

2) Orders dt 29.11.2018 and 6.8.2018: Vide orders dated 29.11.2018 and 06.08.2018
monitoring committee was constituted headed by a former Judge of the Uttarakhand High
Court for Phase-1 Segment-A and Allahabad High Court for Phase-1 Segment-B respectively
to take note of the actions taken with proper measurable indicators of progress as well as to

oversee the action plans.

3) Order dt 29.11.2018, 14.5.2019 and 29.5.2019: Vide order dated 29.11.2018, the Tribunal

reviewed the progress in Segments A and B of Phase-1. Further monitoring was done in the



light of reports of the Monitoring Committees, vide orders dated 11.03.2019, 14.05.2019 and
29.05.2019. On 11.03.2019, deficient working of CETPs at Jajmau, Banthar and Unnao was
considered and directions were issued to consider closure of non-compliant units to improve
the water quality. Vide order dated 14.05.2019, the Tribunal considered the report with
regard to Segment-A and B of Phase-l1 dated 09.05.2019 inter-alia pointing out non-
compliance in respect of the STPs. The Tribunal directed remedial action including recovery
of environmental compensation in view of repeated failures to comply with the directions of
the Hon’ble Supreme Court and this Tribunal. The Tribunal directed closure of all activities
of the members of the dysfunctional CETPs, until the CETPs are compliant. It was further
directed that only treated effluents may be discharged into the River Ganga and its tributaries.
Further direction was that coercive measures be taken against officers of the UPPCB and the
NMCG colluding in permitting continued operations of polluting activities. Direction was
also given for remediation of chromium dumps at Kanpur Dehat, Khanchandpur and Rakhi
Mandi in Uttar Pradesh and ensuring proper e-flow from the Narora Barrage. With regard to
Phase-Il to IV, the NMCG in co-ordination with the State Governments of Uttarakhand,
Bihar, Jharkhand, West Bengal and Uttar Pradesh, was to file Action Plans with firm
timelines on the subjects of interception and diversion of drains, utilization of treated sewage,
compliances by industries in the catchment area, ground water regulation, flood plain
regulation, rain water harvesting and good irrigation practices for water conservation in the
light of order of the Tribunal dated 13.07.2017. Vide order dated 29.05.2019, it was directed
that Ganga pollution be monitored directly by the Chief Secretaries in view of such
monitoring having already been directed in respect of 351 polluted river stretches in different
states by the Chief Secretaries vide order dated 16.01.2019 in O.A. No. 606/2018 dealing
with solid waste management and orders in O.A. No. 673/2018 dealing with polluted river
stretches. The State of UP was to provide funds for remediation of Chromium dumps. E-flow

was to be maintained as earlier directed in order dated 29.11.2018.

4) Order 22.8.2019: Vide order dated 22.08.2019, it was found that in the State of Uttar
Pradesh (Phase-I, Segment B), the cost of removing the Chromium dumps in terms of Para 5
of the order dated 29.05.2019 was yet to be provided. It was also reported that out of 86
drains to be tapped, only 33 had been wholly or partially tapped, 59 remained to be tapped.
For 23 drains, work could not commence. Further, it was stated that the land for tapping of
two drains was not available. Where the land was not available, the Tribunal directed that the

State Government could take steps for its acquisition or purchase. Directions with regard to



the State of Uttarakhand in paras 16, 17 and 18 (order dated 22.08.2019) were to apply to the
State of Uttar Pradesh also with regard to the timelines and compensation. In the order it was
stated that though the tanneries were closed for violating the norms of discharge, the dues had
not been collected from the members of the CETPs and the industries were clandestinely
operating as shown from the data of water samples which contained high Chromium.
Chromium dump had been stored since 1976 which was required to be shifted to TSDF. The
State of Uttar Pradesh might undertake health survey of the area and ensure shifting of the
Chromium dumps within three months (order dated 22.08.2019) failing which it would be
liable to pay environmental compensation of Rs. 10 lakhs per month to the CPCB besides
furnishing performance guarantee of Rs. 1 Crore to the CPCB. Thereafter, on receipt of a
report from Justice Tandon Committee, the Tribunal vide orders dated 27.09.2019 and
15.11.2019 in O.A. No. 985-6/2019 issued directions on the subject. The Tribunal ordered
remedial measures to be taken by the SPCB for effective monitoring by installing CCTV

cameras or undertaking surveillance in any other manner with the help of local police.

5)The Tribunal directed the two Monitoring Committees for Segment-A Phasel and Segment-
B Phase-1 to submit their final reports by 31.10.2019. Further, it was made clear that no
untreated sewage was to be discharged into the river and interim remediation measures were
to positively start from 01.11.2019 failing which the defaulting States were to pay
compensation of Rs. 5 lakhs per month per drain. The Chief Secretaries were to identify the
officers responsible for delay and adverse entries were to be recorded in their ACRs. For
delay in STPs and sewerage network beyond timeline of 30.06.2020 for ongoing works and
31.12.2020 for works which had not yet started, compensation was payable @ Rs. 10 lakh per
month per STP which could be recovered from the erring officers/contractors. The NMCG

was liable to pay 50% of the amount.

6) A final report of the Monitoring Committee for the State of UP dated 23.10.2019 was filed
on 31.10.2019 for Segment ‘B’. The report highlighted that many directions had not been
adhered to and also made certain recommendations regarding the concerned issues. Further,
vide order dated 18.12.19 it was stated that the NMCG has filed a consolidated report on
11.12.2019. During the hearing, the representative of the NMCG stated that there had been
marginal progress but the timeline would be adhered to. In the order dated 18.12.19, the
quarterly progress report dated 11.12.19 filed by the Chief Secretary of Uttar Pradesh was
discussed. The report provided a tabular statement in respect of expected date of completion

of projects and proposed revised timelines for segment ‘B’ Phase | and for rest of the state.
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The report indicated status of CETPs at Kanpur, utilization of treated sewage water, sending
of proposals/DPRs of bio-remediation of 44-59 drains amounting to Rs 1796 crores to the
NMCG, sanitation status in Ganga towns, Solid Waste Management, in-situ and safe disposal
of chromium dumps at Khanchandpur, Rania, Kanpur Dehat. It was further informed that
where the CETPs were not working properly, environmental compensation was imposed. The
UPPCB was regularly monitoring the status of compliance of the STPs, CETPs during the
quarter of September to November, 2020 STPs were found defaulting for which notices were
issued for imposing Environment compensation of Rs. 39.04 crores. With regard to the
CETPs, it was stated that out of the 07 CETPs, 02 CETPs were found defaulting for which
EC of Rs 45.60 lakhs was imposed. Further, report on Environmental Flow was filed along
with report of the Irrigation and Water Resource department. It mentioned that demarcation
of Flood Plain Zone of River Ganga in Segment ‘B’ was completed and field verification had

been done.

7) Order dated 18.12.2019: After taking into account all progress, The Tribunal gave the
following directions given as per order dated 18.12.2019:

As already directed vide order dated 22.08.2019, timely completion of all projects relating to
sewage treatment be ensured i.e. by 31.06.2020 in respect of ongoing projects and by
31.12.2020 in respect of others failing which compensation has to be paid in terms of the said
order, apart from action against the erring officers. Till then, to avoid untreated sewage
being discharged directly into Ganga, interim remedial measures have to be adopted and for
the default after 01.11.2019 compensation has to be deposited in terms of order dated
22.08.2019. CPCB may make necessary calculation within one month from today and raise
demands with the Chief Secretaries of the concerned States which may be complied within
one month from the date of such demand failing which accountability will be of the Chief

Secretaries personally.

NMCG and concerned States — Uttarakhand, UP, Jharkhand, Bihar and West Bengal may

take further steps as per directions already issued for:

a) Preventing discharge of industrial effluents in Ganga and its tributaries/drains by

ensuring installation of proper functioning of ETPs/CETPs.
b) Utilization of treated sewage, use of sludge as a manure and septage management.

c¢) Demarcation of flood plain zones and preventing encroachments thereof.



d) Maintenance of e-flow.

e) Preventing dumping of solid and other waste in and around Ganga.
f) Clearing old legacy waste dump sites.

g) Preventing and regulating illegal sand mining.

h) Steps for conservation of groundwater particularly with reference to critical, semi-critical

or over-exploited areas.
i) Restoration of water bodies.
J) Monitoring and displaying of water quality.

k) Taking action against polluters by way of recovering compensation for restoration of the

damage to the environment.

I) Closing, till compliance, all establishments near river banks being run without necessary

STPs and compliance of environmental norms.
m) Public awareness and involvement for prevention and control of pollution of Ganga.

n) Regulating activities on and around river Ganga including ghats and other
establishments.

0) Afforestation and setting up of biodiversity parks.

p) CPCB and SPCBs may periodically undertake biological assessment of Ganga. NMCG

and States concerned may depict biological diversity of Ganga in public domain.

q) Any other directions covered by earlier orders of this Tribunal.

8) Vide order dated 8.2.2021, the Hon’ble NGT directed the concerned five States to take
further remedial action on the subject of preventing discharge of untreated sewage/effluents
and compiling the relevant information under relevant heads in terms of earlier directions

which must include the following

(a) Quantity of Sewage being discharged in river Ganga and its tributaries/connected drains

and correspondingly proposed / existing STPs to intercept the same with timelines.

(b) Performance of STPs and their compliance, particularly for Fecal coliform.



(c) Water quality of Ganga at inter-State borders and at important public places/Ghats, which

may show the level of compliance with regard to water quality.

(d) Status of compliance of CETPs at Jajmau, Unnao and Banther.

IV. MEETING HELD BY OVERSIGHT COMMITTEE REGARDING O.A
200/2014

The Oversight Committee had held meeting in this matter on 27.1.2021. Point wise

minutes of meeting are attached as Annexure 6.

V. LATEST COMPLIANCE STATUS IN O.A 200/2014

The Tribunal had directed Oversight Committee to monitor the compliance of directions
passed. In view of the same, the latest compliance status as per the reports received from the

concerned departments is as follows:

1. Compliance report received from Uttar Pradesh Jal Nigam (Annexure 1)

a) Status of tapping of drains
The report details out the status of Tapping of 86 Drains in Phase-1, Segment-B
(Bijnor to Kanpur) and 215 Drains Phase-1l (Kanpur to U.P. Border) as on
22.01.2021.
It has been stated that in Phase I, (Details in Annexure 1a)
e 09 drains do not require tapping
e 34 drains are tapped
e 05 are partially tapped
e 38 drains are untapped (24-to be tapped in project under construction, 10-to be
tapped in sanctioned projects, 04-to be tapped in projects which are submitted
for approval)
e The timeline for 24 untapped drains which are under construction is as
follows:
01- Drain by Aug- 21
13- Drains by Sep-21



5- Drains by Oct-21
05 Drains in 24 months after availability of land for Moradabad STP. Matter is
currently sub-judice at Hon’ble High Court
The status of Phase 11 (details in Annexure 1b) is as follows:
e 14 drains do not require tapping
e 104 drains are tapped
e 01 are partially tapped
e 96 drains are untapped (23-to be tapped in project under construction, 35-to be
tapped in sanctioned projects, 38-to be tapped in projects which are submitted
for approval)
e The timeline for 23 untapped drains which are under construction is as
follows:
11 Drains by Sep-21
06 Drains by Dec-21
06 Drains of Trans Varuna region are being taken up by Irrigation Deptt.

b) Status of Sewage Treatment Plants
The State has 106 existing STPs out of which O & M of 67 STPs are being taken
up by Uttar Pradesh Jal Nigam. The status of 67 STPs is as follows:-

Operational — 66 STPs.
Not-operational - 01 STPs (at Banda, 4 MLD)

LOA for rehab works at Banda STP was issued to M/s Verdhmanh Engineering Works Pvt.,
Delhi Ltd. on 25.11.2020, but work could not be started before as permission from Railway
Deptt. was required for laying the rising main pipeline beneath the railway line. The
permission has been given on 24.06.2021 and presently, the rehab work is in progress. The

STP will be made operational by August, 2021.

Out of 66 operational STPs, 60 STPs are compliant and 06 STPs are non-compliant.

Details of these 06 non-compliant STPs are as follows: -

e 03 STPs at Mathura (Masani 13.59 MLD, Trans-yamuna 16 MLD and Trans-

yamuna-2 14.5 MLD) are undergoing rehabilitation under the Namami Gange
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Programme in Hybrid Annuity Model (HAM) and are likely to be completed by Oct-
2021. In addition to this, the above STPs are non-compliant due to ingression of
untreated industrial effluent into the domestic sewage. As a result, the treated
effluent parameters are higher than the prescribed standards. In this regard, the
Managing Director, UPJN has requested Member Secretary, UPPCB, Lucknow for
taking adequate measures to stop the ingression of untreated industrial effluent into
the domestic sewage vide his letter dated 03.06.2021.

02 STPs at Kanpur (Jajmau 130 MLD and Bingawan 210 MLD) are non-compliant.
Rehab of 130 MLD STP is under progress as on HAM Project under the Namami
Gange Programme and is likely to be completed by Oct-21. The COD of sewage
reaching the 210 MLD STP at Bingawan is higher than the design parameters.

01 STP at Sultanpur (Lolepur 05 MLD) is non-compliant as capacity upgradation is
being done under the Namami Gange Programme which is proposed to be completed
by Dec-21.

c) Status of Fecal Sludge and Sewage Treatment Plants under the Atal Mission
for Rejuvenation and Urban Transformation (AMRUT) programme:Detailed
Status of FSSTP under AMRUT programme is annexed herewith (Annexure-1c ).
Work is in progress in 56 towns while it is complete in Unnao.

d) Status of CETP Jajmau: O&M of the 36 MLD CETP at Jajmau is being done
by U. P. Jal Nigam. At present, the CETP is compliant.

Compliance report received from Uttar Pradesh Pollution Control Board

(Annexure 2)

Status of Chromium dump, Kanpur Dehat

The dump is still lying and so far no progress has been made in clearing off the site.
Tenders were floated thrice by UPSIDA for shifting of hazardous waste to the nearby
TSDF but only one bid was received which was rejected on the ground of being
monopolistic and prohibitive. To resolve the issue scientifically, under instructions

from the Government, IIT Kanpur has been selected for the Project Management
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Consultancy (PMC). An MOU has been signed on 2.02.2021 with the following scope
of work:

Suitable technology to be adopted for remediation of hazardous chromium

waste

Estimation of project cost as per chosen technology

Preparation of RFP/Bidding documents as per estimate

Handholding in bidding process

Third party quality and quantity checking during execution of work

Any ancillary work required for the successful completion of the project

II'T Kanpur has visited the site & collected the samples. As far as suitable technology
is concerned, they have submitted a preliminary report. 11T-Kanpur suggested that out
of 5 reductants tested for stabilisation only Iron Sulphate (FeSO,) has passed
acceptable TCLP limit test and is also cost effective. Further, as per the report of the
I1T-Kanpur, the actual volume of Chromium waste lying at the site is much higher
(1,22,800 m®) in comparison to the volume reported in the earlier DPR of the CPCB
(37,712 m®). In this regard, the Secretary, Environment has ordered to finalize the
correct quantity of chromium dump after joint discussion between the CPCB and IIT
Kanpur, to fix the final cost accordingly, and to seek prior approval of the budget
from the competent authority.

Vide meeting dated 15.7.21 held by the Oversight Committee it was informed by the
UPSIDA that adequate land area has been identified near the legacy dump for landfill
site construction as the chromium waste has to be treated in the vicinity of the dump
and a proposal has been sent to the DM, Kanpur Dehat for its resumption and
allocation to the project free of cost. UPSIDA has made available a tentative timeline
for various activities which requires certain clarification and fine tuning which is

being done.

The UPPCB had imposed Environmental Compensation of Rs. 280.01 Crore against
06 defaulting industries on 19.11.2019 after giving due opportunity through show
cause notice dated 24.10.2019. DM, Kanpur Dehat has issued RC for the recovery of
the dues from the 06 defaulter units. Property of 03 industries have been attached and
auction is under process. The industries responsible for illegal dumping of chromium
waste have filed Appeal Nos. 14, 15, 16, 17 and 18 of 2020 before Hon'ble Tribunal

11



b)

d)

challenging the excessive imposition of environmental compensation against them by
the UPPCB. As per the order dated 04.01.2021 of the Hon'ble Tribunal the UPPCB
has given a fresh opportunity to the appellants. The next date of hearing is
27.07.2021. After following the due process of law appropriate orders regarding the
correct amount of EC will be passed by the UPPCB. ESCROW account has been
opened by the District Magistrate Kanpur Dehat, for deposition of funds to be utilized
for removing the dumped hazardous waste and restoration of the environment and the
public health. State Government has transferred an amount of Rs 23.44 Crore to the
ESCROW account on 27.03.2020. The rest of the amount for remediation of
chromium dump site Khanchandpur, Rania, Kanpur Dehat, could not be deposited in
the ESCROW account due to non-recovery of Environmental Compensation imposed
against the 06 industries, as they have obtained stay from the Hon'ble NGT on
28.01.2020 and 04.01.2021.

Environmental compensation on drains and STPs (details in Annexure 2a)

e EC of Rs. 102 crore imposed for the period 1.07.2020 to 31.12.2020 on
untapped drains @ 10 lakh per month

e EC of Rs.48 crore imposed for the period 1.11.2019 to 30.6.2020 on untapped
drains @ 5 lakh per month

e EC of Rs.26.4 crore imposed for the period 1.07.2020 to 31.12.2020 on
incomplete STP projects (44 no.)

e Notice sent to the Chief Secretary, UP on 3.2.2021 by the CPCB for ensuring

deposition of above stated amount of environmental compensation.

Status of Common Effluent Treatment Plants (CETPs) (details in Annexure 2b)
e There are total 7 CETPs, out of which 5 are operational.

e Out of the operational CETPs, 3 are achieving norms while two are not.

Status of STPs (Details in Annexure 2c) : As far as Liquid Waste is concerned, the
total Sewage generation in the State is 5500 MLD (80% water used) in 651 ULBs.
Presently, there are 106 STPs with total installed capacity of 3276.07, out of which

101 STPs are operational and 05 are non-operational. The capacity utilization is
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2728.44 MLD which is 83% of the installed capacity. In addition to the above, 37
STPs having total capacity of 887.06 MLD are under construction and 25 STPs

having total capacity of 564.10 MLD are under tendering process. Upon completion

of these STPs, the total sewage treatment capacity shall become 4727.23 MLD. Still a
gap of 772.77 MLD would remain.

Operational STP-101

STP achieving norms-82
STP not achieving norms-19
STP not in operation-5

STP under construction-62

e) Status of the 20 MLD CETP Jajmau, 15 MLD STP Unnao and 5 MLD STP

Unnao:

20 MLD CETP Jajmau

In regard to the progress in construction of the CETP in Jajmau, Kanpur, vide
meeting dated 15.7.2021 held by the Oversight Committee, the UP Jal Nigam
informed that a total progress of 30.11% has been achieved including the civil
construction progress of 11.38% at site. Owing to the ongoing covid
situations, the extension of time has been suggested by the Project Engineer
and the contractor has been instructed to complete the project before
02.02.2022.

All the operational Tannery units have installed PETP. At present PETP
treated effluent of tanneries goes to the CETP of 36 MLD capacity (9 MLD
Tannery Effluent and 27 MLD Domestic Effluent), operated by the UP Jal
Nigam. This treated effluent is mixed with treated domestic effluent from the
STP installed at Jajmau CETP area and is discharged through irrigation
channel.

For the Jajmau Tannery cluster, the NMCG has approved a 20 MLD CETP
(dilution based) as per the NGT direction costing Rs. 554 Crore. The proposal

was consented by the tannery association and the Government of U.P.
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f)

9)

e The SPV has committed to contribute Rs. 25 crore and has proposed to bear
the estimated cost of Rs. 137 Crore for modified PETP. Rest 392 Crores will
be borne by the NMCG.

e SPV has allotted the work of construction of the CETP to M/s VA Tech Wa
Bag Ltd. after finalizing the tender and proposed time of completion is March
2022.

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao

e The State board has issued the Consent to Establish (CTE) to the U.P. Jal
Nigam, Unnao for installation of 15 MLD capacity SBR technology based
STP at Village-Dakari,Pargana-Hadaha, Tehsil and District-Unnao under the
Namami Gange Programme. Presently, the STP is under construction and
completion period of this STP is October, 2021 as per the information
provided by the U.P. Jal Nigam, Unnao.

5 MLD STP Village-KatariPeeperkheda, Gangaghat, Shuklaganj Unnao
e The State board has issued the Consent to Establish (CTE) to the U.P. Jal
Nigam, Unnao for installation of 5 MLD capacity SBR technology based
STP at Village-Katari-Peeperkheda, Gangaghat, Shuklaganj, Tehsil and
District-Unnao under the Namami Gange Programme. So far, the
construction work of the STP has not started due to land dispute. Proposed
completion date of this STP was October, 2021.
Monitoring of water quality: The UPPCB is regularly monitoring the water quality
of the river Ganga at 32 sampling points. As per the latest available report for the
period Jan-May, 2021, water quality at 22 locations is critically polluted. Out of the
22 locations, at 8, water quality falls in ‘category C’ which means that water is
suitable for drinking purpose after conventional treatment and disinfection while at 14
locations the water quality falls in ‘category D’ which suggests that water is not
suitable for drinking or bathing purposes but only for propagation of wildlife and
fisheries. Detailed monitoring report is attached as Annexure 10.
Closing, till compliance, all establishments near river banks being run without
necessary STPs and compliance of environmental norms: During January 2021 to
May 2021, show cause notices have been issued against 169 defaulter industries and
closure order against 184 defaulter industries. During February 2021 to June 2021, EC

of Rs 4.11 crores has been imposed against the defaulter industries. Out of 106 STPs,
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h)

11 STPs were found to be defaulting during the period of January, 2021 to May, 2021.

Notices have been issued for compliance and Environmental compensation of Rs

26.25 Lacs has been imposed against the operators of 2 non-compliant STPs.

The CPCB and the SPCBs may periodically undertake biological assessment of

Ganga: Biological assessment of Ganga has not yet started.

Action against slaughter houses discharging waste into rivers: 35 Slaughtering

units are under operation. 25 units discharge their treated effluent as per norms on

land. 10 Units discharge their treated effluent as per norms into different drains which

ultimately meet either river Yamuna or Ganga through their tributaries.

Compliance report from the Dept. of Urban Development (Annexure 3)

Status of solid and other waste in and around Ganga

With regard to Ganga towns, 21 urban local bodies (ULBs) have been
declared and certified as Open Defecation Free(ODF) towns. 12 ULBs have
got ODF+ status and 5 as ODF++.

There are 697 wards in 21 ULBs with facility of door to door collection of
waste.

Total waste generation in 21 towns is 3275 TPD out of which the total
capacity of mechanized processing is 2650 TPD i.e 81 % , established in 4
major towns i.e. Kanpur, Varanasi, Prayagraj and Kannauj.

Two plants of 140 TPD (Mirzapur-100TPD; Ballia-40TPD) were under
arbitration which have been awarded in the favour of the Department of Urban
Development. To make these plants functional, the re-construction work is
under progress. It is expected to make these plants functional by March 2022.
In addition, three windrows based mechanised plants (Farrukhabad/ Ghazipur/
Gangaghat — total 220 TPD) have been sanctioned and expected to be
completed by March 2022.This will enable mechanized processing plant
capacity to be around 3010 TPD i.e.92 % against the total requirement of 3275
TPD.

De-centralized scientific treatment of waste to be done.

Material Recovery Facility (MRF) sanctioned in every ULB and construction

work is under progress.
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46 open dumps removed.

In Swachh Sarvekshan 2020, the 3 Best Ganga Towns in different population
range are from U.P i.e Varanasi, Kannauj and Bithoor

Strict enforcement for plastic ban in the State. 126 tonnes of banned plastic
seized in the ULBs along river Ganga and penalty of Rs.1.27 crore imposed.

b) Status of legacy waste around Ganga: No legacy waste within 1 km from the banks

of river Ganga. However, for accumulated legacy waste in Prayagraj and Kanpur, the

bio remediation of the legacy waste is under progress. Disposal of all legacy waste in

the State is proposed to be done by December, 2022. The updated status with regard

to legacy waste in 17 Nagar Nigam is attached as Annexure 7. Legacy waste has been

cleared off in Varanasi, Saharanpur and Gorakhpur.

4. Compliance report from the Dept. Of Irrigation, Uttar Pradesh (Details in

Annexure 4, Annexure 5)

a) Demarcation of floodplain zone:

Notification for identification of flood plain zone in Segment B Phase-1 from
Bijnore to Kanpur issued on 04.09.2020 and permanent construction
activities within 100 meter on both banks of river Ganga has been banned.
5491 No. of pillars have been constructed and fixed as flood plain zone
boundary pillars.

For Phase-1l, identification of flood plain zone by the Central Water
Commission is under process.

The ecological flow as per notification dated 02.07.2021in River Ganga from
Bhimgoda Barrage (Haridwar), Bijnore Barrage and Narora Barrage is being

complied.

5. Compliance report from the State Ground Water Board, Uttar Pradesh (Annexure 9)

a) Steps for conservation of groundwater particularly with reference to critical,

semi-critical or over-exploited areas

THE UTTAR PRADESH GROUND WATER (MANAGEMENT AND
REGULATION) ACT, 2019 (U.P. Act No-13 Of 2019) Dated- 07, August
2019 and WATER (MANAGEMENT AND REGULATION) RULES, 2020
vide notification No0.-158/76-3-2020-10GW-2014, dated 25-02-2020 for

protecting, conserving, controlling and regulating ground water notified.
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b)

e Gol’s “Jal Shakti Abhiyan” being implemented aiming at comprehensive,
water management. in ‘Over-exploited’ and ‘Critical’ blocks/ cities.

e Gol’s “Jal Shakti Abhiyan-II” being launched on 22 March 2021 aiming at
comprehensive, water management in whole country.

e Gol’s “Atal Bhujal Yojna” aiming at participatory comprehensive  water
management in 550 gram panchayats in 26 blocks of 10 districts of U.P. (20
blocks of 6 districts of Bundelkhand and 6 blocks of 4 district of Western
U.P.) is implemented.

e Similar to Atal Bhujal Yojna, government of U.P. also launched “Uttar
Pradesh Atal Bhujal Yojna” in remaining 65 districts of U.P. aiming

participatory comprehensive water management.

As per Ground Water Resource Estimation, 2017, out of 820 blocks of Uttar
Pradesh :
i. 82 blocks have been categorized as ‘Over-Exploited’ (where ground water
extraction is >100%).

ii. 47 as ‘Critical’ (where ground water extraction is >90 &<100%),

iii. 151 as ‘Semi- Critical’(where ground water extraction is >70 &<90%), and

Iv. 540 as ‘Safe’ (where ground water extraction is <70%).

V.  Out of 10 Urban Agglomerates, 9 have been categorized as ‘Over-exploited’

and 1 as ‘Critical’.

The “Rajya Bhoojal Sanrakshan Mission” started from year 2017-18 to ensure
convergence of the works of different departments in problematic areas so as to
get significant effect on Ground water. In this Mission, all Over Exploited,
Critical, Semi-Critical blocks and rest blocks of Bundelkhand and Vindhya
regions (Total 272 blocks) are covered under this Mission, progress of some major

works are given below (up to March, 2021)-

Check Dam 4742 2716

Pond Rejuvination/Consrtuction 91749 36191
Farm Pond 187065 171521
Distribution of Drip/Sprinkler System 270684 63131
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d) The minor irrigation Department has constructed 5957 Check Dams and 789 ponds
and target for the current year 2020-21 is construction of 183 Check Dams and 182

ponds.
VI. SUMMARY OF THE COMPLIANCE STATUS
S.No. | Directions by | Concerned Compliance Status
Hon’ble NGT Department July,2021
1. The State of UP | UPSIDA Not Complied
may take steps a) The lifting of Chromium dump has not started

for Remediating
Chromium
dump at Rania
Kanpur, as
directed earlier
vide orders
dated
22.08.2019 and

15.11.2019

yet. Tenders were floated thrice by UPSIDA for
shifting of hazardous waste to the nearby TSDF
but only one bid was received which was
rejected on the ground of being monopolistic and
excessive. To resolve the issue scientifically,
under instructions from the Government, [T
Kanpur has been selected for the Project
Management Consultancy (PMC). An MOU has
been signed on 2.02.2021 with the following
scope of work:

Suitable technology to be adopted for
remediation of the Hazardous Chromium Waste,

Estimation of the project cost as per chosen
technology,

Preparation of RFP/Bidding documents as per
the estimate above,

Hand holding in bidding process,

Third Party Quality & Quantity checking during
execution of work

Any ancillary work required for successful

completion of above project.

As per the preliminary report it will take 12
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months for the remediation of chromium waste
from the date the work is started but before that
some formalities have to be completed. This
entire process will consist of digging the
chromium legacy waste from dumping site,
creation of sanitary landfill. in the nearby area,
treatment and dumping of waste in landfill site
and lastly plantation of saplings on the landfill
site. However, the work will start only after the
technology, volume and cost are finalized and
the work is awarded through a competitive
bidding process. He also informed that the PMC
has suggested that land availability in the
vicinity of the dump for creation of landfill sites
iIs essential and precursor to the process.
Accordingly, Gram Samaj land has been
identified and proposal has been sent to the DM
Kanpur Dehat for resumption of land and
handing it over free of cost for this project.
Further, as per the report of the IIT-Kanpur, the
actual volume of Chromium waste lying at the
site is much higher (1,22,800 m3) in comparison
to the volume reported in the earlier DPR of the
CPCB (37,712 m3 ). Moreover, as per the
CPCB, the area of dump at the site is 37,000 m2
while as per IIT Kanpur the area is 50,312 m2 .
A decision has been taken to ascertain the correct
quantity of Chromium Dump after discussion
between the CPCB and IIT-Kanpur as it has a
direct bearing on the final cost of the project.
Thereafter, the prior budgetary approval will be

obtained from the government.
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b) UP Pollution Control Board had imposed

Environmental Compensation of Rs.
280.01 Crore against 06 defaulting
industries on 19.11.2019 after giving due
opportunity through show cause notice
dated 24.10.2019. DM Kanpur Dehat has
issued RC for the recovery the dues
against the six defaulter units. Property of
03 industries have been attached and
auction is under process. Meanwhile, the
industries responsible for illegal dumping
of the chromium waste have filed Appeal
Nos. 14, 15, 16, 17 and 18 of 2020 before
the Hon'ble Tribunal challenging the
excessive imposition of environmental
compensation against them by the Uttar
Pradesh Pollution Control Board. Hon'ble
Tribunal has given following directions
vide its order dated 04.01.2021 and has
listed it for final hearing on 27.07.2021.

ESCROW account has been opened by
District Magistrate Kanpur Dehat, for
deposition of funds to be utilized for
removing the dumped hazardous waste
and restoration of the environment and the
public health. State Government has
transferred amount of Rs 23.44 Crore to
the ESCROW account on 27.03.2020. The
rest amount for remediation of chromium
dump site Khanchandpur, Rania, Kanpur
Dehat, could not be deposited in the
ESCROW account due to non-recovery of

Environmental Compensation imposed
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against the 06 industries, as they have
obtained stay from the Hon'ble NGT on
28.01.2020 and 04.01.2021.

Vide order dated
22.08.2019 the
Tribunal stated
that timely

completion  of

all projects
relating to
sewage

treatment be
ensured i.e. by
31.06.2020 in
respect of
ongoing projects
by
31.12.2020 in
respect of work

and

not yet started,
failing  which,
compensation

has to be paid

apart from
action  against
the Erring
officers.

(After
01.07.2020,
direction for
payment of

environmental

compensation of

U.P. Jal
Nigam,
Dept.of Urban

Development,

National
Mission for
Clean Ganga
(NMCG)

Partially Complied

Status of Tapping of 86 Drains in Phase-I,
Segment-B (Bijnor to Kanpur) and 215 Drains
Phase-11 (Kanpur to U.P. Border) as on 22.01.2021
is as follows:

Status of Tapping of 86 Drains in Phase-I,
Segment-B (Bijnor to Kanpur) and 215 Drains
Phase-11 (Kanpur to U.P. Border) as on 22.01.2021
is as follows:

A. Status of 86 Drains in Phase-lI, Segment-B

(Bijnor to Kanpur)

Do not require tapping 09
Tapped 34
Partially tapped 05
Untapped 38

(i) To be tapped in project
under construction- 24

(i) To be
sanctioned project -10

tapped in

(ili) To be tapped in

project  submitted  for

approval- 04

The revised timeline for tapping of these 24 drains is

as follows:

1. 01- Drain by Aug- 21

2. 13- Drains by Sep-21

3. 05- Drains by Oct-21

4. 05 Drains in 24 months after availability of land
for Moradabad STP. Matter is currently sub
judice before the Hon’ble Allahabad High
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Rs. 10 lakhs per
month to CPCB
for discharging
untreated
sewage in any
drain connected
to river Ganga
or its tributaries
and Rs. 10 lakhs
per month to
CPCB per
incomplete STP
and its sewerage
network will
apply.

Further with
regard to the
sectors  where
STP and
Sewerage
network  works

have not yet

started, the
States of UP,
Jharkhand,
Bihar and West
Bengal have
To pay an

Environmental
Compensation
of Rs. 10 lakhs
per month after
31.12.2020)

Court.
B. Status of 215 drains in Phase Il

Do not require tapping 14

Tapped 104
Partially tapped 01
Untapped 96

(i) To be tapped in
project

under construction - 23
(i)  To be tapped in
sanctioned project - 35
(ili) To be tapped in
project submitted

for approval- 38

The revised timeline for tapping of these 24 drains
is as follows:
(i) 11 Drains by Sep-21
(i1) 06 Drains by Dec-21
(iii) Tapping of 06 Drains of Trans Varuna region
are being taken up by the Irrigation Deptt.
Details of drains in Annexure 1la and 1b.

Further, as per information from CPCB, EC of Rs.
71.40 crore imposed for the period July,2020 to
21.12.2020 on untapped drains @ 10 lakh per month.
On incomplete STP works (44 in no.), EC of Rs. 26.4
crore is imposed for the period July 2020-Jan 2021.
No amount has been paid by the defaulter so far as
the EC.

Details of EC in Annexure 2a.
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Preventing
discharge of
industrial
effluents in
Ganga and its
tributaries/drains
by ensuring
installation  of
proper
functioning  of
ETPs/CETPs.

Dept. of Urban
Development,
U.P. Jal Nigam

Partially Complied
According to UPPCB, there are total 106 STPs

Operational STP 101
STP achieving | 82
norms

STP not achieving | 19

norms
STP not in|5
operation

STP under | 62

construction

Details of STP in Annexure 2c

The State has 106 existing STPs out of which O & M
of 67 STPs are being taken up by UPJN. The status of
67 STPs is as follows:-

1. Operational — 66 STPs.

2. Not-operational - 01 STPs (at Banda, 4 MLD)
LOA for rehab works at Banda STP was issued to
M/s Verdhmanh Engineering Works Pvt., Delhi Ltd.
on 25.11.2020, but work could not be started before
as permission from Railway Deptt. was required for
laying the rising main pipeline beneath the railway
line. The permission has been given on 24.06.2021
and presently, the rehab work is in progress. The STP
will be made operational by August, 2021.

Out of 66 operational STPs, 60 STPs are compliant
and 06 STPs are non-compliant. Details of these 06

non-compliant STPs are as follows: -

1. 03 STPs at Mathura (Masani 13.59 MLD, Trans-
Yamuna 16 MLD and Trans-yamuna-2 14.5
MLD) are undergoing rehabilitation under the
Namami Gange Programme Hybrid Annuity

Model project (HAM) and is proposed to be
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completed by Oct-2021. In addition to this, the
above STPs are non-compliant due to ingression
of untreated industrial effluent into the domestic
sewage. As a result, the treated effluent
parameters are higher than the prescribed
standards. In this regard, Managing Director,
UPJN has requested Member Secretary, UPPCB,
Lucknow for taking adequate measures to stop the
ingression of untreated industrial effluent into the
domestic sewage vide his letter dated 03.06.2021.

.02 STPs at Kanpur (Jajmau 130 MLD and

Bingawan 210 MLD) are non-compliant. Rehab
of 130 MLD STP is under progress in HAM
Project under the Namami Gange and is likely to
be completed by Oct-21. The COD of sewage
reaching the 210 MLD STP at Bingawan is

higher than the design parameters.

01 STP at Sultanpur (Lolepur 05 MLD) is non-
compliant as capacity upgradation is being done
under the Namami Gange Programme which is
proposed to be completed by Dec-21

Upgradation of CETPs approved by the NMCG:

e Mathura CETP of 6.5 MLD
e Banthar 4.5 MLD
e Site 2 of Unnao CETP of capacity 2.15

MLD
e Jajmau Kanpur CETP 20 MLD
(Mar,2022)

» Stringent effluent norms notified for industrial

activities in critically/severe polluted areas

dated 27.02.2020 is being complied for setting
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up of new industries.

» The Primary Effluent Treatment Plant outlet
and inlet Effluent Quality standard for 3
CETPs of tannery sector have been notified on
2.11.2019 and are being complied.

» Inlet Effluent Quality Standards for 5 CETPs
of textile sectors have been notified on
7.12.2018.

> Notification has been issued that all new
molasses based distilleries including yeast
manufacturing units/expansion project in
existing molasses based distilleries including
yeast manufacturing units shall achieve zero
liquid discharge (ZLD by concentrating and
incinerating the spent wash in Slope Boiler on
28.01.2020).

» All GPI units have been directed to install
OCEMS along with PTZ Camera with open
access to UPPCB.

» UPPCB has also set up a control room at
headquarters at Lucknow where ETPs of the
GPlIs are monitored remotely.

» As per the latest report 977 GPIls have
installed OCEMS and 126 GPIs have installed
PTZ web camera also.

» Regular monitoring of industries along with
action against defaulter is being done time to

time.

Status of CETPs in the State:
There are total 7 CETPs
Operational CETP 5

CETP achieving norms 3
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CETP not achieving norms | 2

CETP non-operational 2

It was reported
that in Jajmau
20 MLD work
has started.
However, in
Banther, STP is
at  sanctioning
stage and at
Unnao at project
formulation
stage.
Compensation
in this regard to
be calculated by
CPCB. Details
required  with
reference to the
three STPs from

UPPCB, U.P Jal
Nigam and
NMCG

UPPCB/U.P
Jal Nigam

Partially Complied

20 MLD CETP Jajmau

> In regard to the progress in construction of the

CETP in Jajmau, Kanpur, vide meeting dated
15.7.2021 held by the Oversight Committee, the
UP Jal Nigam informed that a total progress of
30.11% has been achieved including the civil
construction progress of 11.38% at site. Owing
to the ongoing covid situations, the extension of
time has been suggested by the Project
Engineer and the contractor has been instructed
to complete the project before 02.02.2022.

All the operational Tannery units have
installed PETP. At present PETP treated
effluent of tanneries goes to CETP of 36 MLD
capacity (9 MLD Tannery Effluent and 27
MLD Domestic Effluent), operated by UP Jal
Nigam. This treated effluent is mixed with
treated domestic effluent from STP installed at
Jajmau CETP area and is discharged through
irrigation channel.

NMCG has
approved 20 MLD CETP (dilution based) as
per NGT direction worth Rs. 554 Crore. The

proposal

For Jajmau Tannery cluster,

was consented by the tannery
association and the Government ofU.P.

The SPV has committed to contribute Rs. 25
crore and has proposed to bear the estimated
cost of Rs. 137 Crore for modified PETP. Rest
392 Crores will be borne by NMCG.

> SPV has allotted the work of construction of
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CETP to M/s VA Tech Wa Bag Ltd. after
finalizing the tender and estimated time of
completion is 24 months i.e. March 2022.

15 MLD STP Village-Dakari, Pargana-
Hadaha,Unnao

» The State board has issued Consent to
Establish (CTE) to the U.P. Jal Nigam, Unnao
for installation of 15MLD capacity SBR
technology based STP at Village-Dakari,

Pargana-Hadaha, Tehsil and District-Unnao
under NamamiGangeProgramme. Presently , the
STP is under construction and is expected to be
complete by October, 2021 as per the
information provided by the U.P. Jal Nigam,
Unnao.

5 MLD STP _ Village-KatariPeeperkheda,

Gangaghat, Shuklaganj Unnao

» The State board has issued Consent to
Establish (CTE) to U.P. Jal Nigam, Unnao for
installation of 5 MLD capacity SBR
technology based STP at Village-Katari-
Peeperkheda, Gangaghat, Shuklaganj, Tehsil
and District-Unnao under the Namami
GangeProgramme.  Presently  construction
work of STP is not started due to land dispute.
Expected to be complete in October, 2021 as
per the information provided by the U.P. Jal
Nigam, Unnao.

Utilization  of
treated sewage,

use of sludge as

U.P Jal Nigam

Partially Complied
A project of Rs. 160 Crores has been sanctioned for
covering all the 57 AMRUT towns in State with
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a manure and
septage

management.

population more than 1 lakh .
Detailed Status of FSSTP under AMRUT programme

is annexed herewith (Annexure-1c)

Work is in progress in

56 towns while it is

complete in Unnao.

>

The State’s policy for use of treated water is
being notified.

Total sewage generation is around 5500
MLD (80 % of water used). The State has
104 STPs with installed capacity of 3200
MLD against which the capacity utilization
is 2248 MLD (68 %).

At present, nearly 410 MLD treated water is
being used in agriculture.

The State government is planning to get the
treated water utilized in thermal power
plants.

The State has promulgated the Septage
policy on 31.10.20109.

State Mission for Clean Ganga, UP has
informed vide letter dated 7.12.2019 that the
State is implementing projects of tertiary
treatment and supply of treated water to
Indian Oil Corporatin Ltd., Mathura and

Panki Power Plant in Kanpur.

Demarcation of
flood

Zones

plain
and

preventing

encroachments

thereof

Dept. of
Irrigation, U.P

a)

Partially Complied

Notification for identification of the flood plain
zone in Segment B Phase-1 from Bijnore to
Kanpur issued on 04.09.2020 and permanent
construction activities within 100 meter from both

banks of river Ganga has been banned.

b) 5491 No. Pillars have been Constructed and fixed
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as flood plain zone boundary pillars

c) For Phase-Il, identification of flood plain zone by

the Central Water Commission is under process.

d) The ecological flow as per the notification dated

02.07.2021in

River

Ganga

from

BhimgodaBarrage (Haridwar), Bijnore Barrage

and Narora Barrage is being complied.

Details in Annexure 4.

Maintenance of

e-flow

Dept. of
Irrigation, U.P

Partially Complied

River Critically | Possibility | Timeline
Polluted of
River maintaining
Stretch E-flow
Hindon Saharanpur | E-flow study | 12
to being carried | Months
Ghaziabad | out by T
Roorkee
Yamuna | Azgarpur | E-flow will | 12
to Etawah, | be studied | Months
Shahpur tp | and decided
Prayagraj | by Central
Water
Commission.
Ganga Kannauj to | E-flow from | -
Varanasi Kannauj to
Unnao is
maintained
from Narora
Barrage and
Kanpur
Barrage as
per
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directions of

Central
Water
Commission
24 cumec -
Nov. to May
48 cumec -
June to Oct.
E-flow from | 12
Unnao to | Months
Varanasi
will be
studied &
decided by
Central
Water
Commission.
Ramganga | Moradabad | E-flow has | -
to Kannauj | been decided
and
notification
issued on
5.2.2021
Betwa Hamirpur | E-flow study | 12
to will be | Months
Wagpura | carried  out
by IT Delhi
or other
agency
Ghaghra | Barhalganj | E-flow has | -
to Deoria | been decided

and

notification
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has been
issued

2.3.2021

on

Rapti

Domingarh | E-flow has | -

to Rajghat | been decided
and
notification
has been
issued

2.3.2021

on

Saryu

E-flow been | -
decided and

notification

Ayodhya
to
Elafatganj
issued
1.3.2021

on

Details in Annexure 5.

Preventing

dumping

of

solid and other

waste in

around Ganga

and

Dept. of Urban
Development

a)

b)

d)

Partially Complied

With regard to Ganga towns, 21 ULBs have been
declared ODF. 12 ULBs have got given ODF+
status and 5 ODF++.

There are 697 wards in 21 ULBs with facility of
door to door collection of waste.

Total waste generation in 21 towns is 3275 TPD.
The total capacity of mechanized processing is
2650 TPD i.e 81 %,established in 4 major towns
i.e. Kanpur, Varanasi, Prayagraj and Kannauj.
Two plants of 140 TPD (Mirzapur-100TPD;
Ballia-40TPD) were under arbitration which has
been awarded in the favour of Department.
Further to make these plants functional, the re-
construction work is required for which the work
is under progress. It is expected to make these

plants functional by March 2022.
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e) In addition, three windrows based mechanised
plants (Farrukhabad/ Ghazipur/ Gangaghat — total
220 TPD) have been sanctioned and expected to
be complete by March 2022.

f) This will enable mechanized processing plant
capacity to be around 3010 TPD i.e.92 % against
the total 3275 TPD.

g) De-centralized scientific treatment of waste to be
done.

h) MRF sanctioned in every ULB and construction
work is under progress.

i) Total 46 numbers of open dumps as reported in
Quality Council of India survey report dated 09-
01-2019, have been removed.

j) There is no legacy waste site situated within 1
KM from the banks of river Ganga.

k) Bio-remediation of legacy waste in Kanpur (15
Lac MT), Prayagraj (5 Lac MT), Ghaziabad (2.5
Lac MT), Bareilly (5 Lac MT), Aligarh (0.6 Lac
MT), Moradabad (2.5 Lac MT) is in progress.

10.

Clearing
legacy

dump sites

old

waste

Dept.of Urban
Development,
U.P Jal Nigam

Complied
No legacy waste within 1 km from the banks of river
Ganga.
Out of 17 Nagar Nigams, legacy waste has been
cleared off in Gorakhpur, Saharanpur and Varanasi.
However, for accumulated legacy waste in other areas
including Prayagraj, and Kanpur the bio remediation
of the legacy waste is under progress. The updated
status of the dump sites is attached herewith as
(Annexure7)
Disposal of Legacy waste in the State is proposed to
be done by December, 2022.
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11. Preventing and | Mining Partially Complied
regulating Department Enforcement (Feb,2020-upto Dec,2020)
illegal sand Number of raids =14335
mining Number of FIR lodged = 532
Number of complaint lodged = 1718
Compounding amount =60.73 crore
Integrated Mining Surveillance System (IMSS) rolled
out in the State. Geo fencing and PTZ cameras
installed in mining areas.
310 weigh bridges installed in mining areas and
integrated with State Command Centre.
12. Steps for | District Partially Complied

conservation of
groundwater

particularly with
reference to
critical,  semi-
critical or over-

exploited areas

Administration/
CGWA

THE UTTAR PRADESH GROUND
WATER (MANAGEMENT AND
REGULATION) ACT, 2019 (U.P. Act
No-13 Of 2019) Dated- 07, August
2019 And WATER (MANAGEMENT
AND REGULATION) RULES, 2020
vide notification No.-158/76-3-2020-
10GW-2014, dated 25-02-2020 for
protecting, conserving, controlling and
regulating ground water notified.

Gol’s “Jal Shakti Abhiyan” being
implemented aiming at
comprehensive, water management. in
‘Over-exploited’ and ‘Critical’ blocks/
cities.

Gol’s “Jal Shakti Abhiyan-II"” being
launched on 22 March 2021 aiming at
comprehensive, water management in
whole country.

Gol’s “Atal Bhujal Yojna” aiming at
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e) As

participatory comprehensive  water
management in 550 gram panchayats
in 26 blocks of 10 districts of U.P. (20
blocks of 6 districts of Bundelkhand
and 6 blocks of 4 district of Western
U.P.) is implemented.

Similar to Atal Bhujal Yojna,
government of U.P. also launched
“Uttar Pradesh Atal Bhujal Yojna” in
remaining 65 districts of U.P. aiming
participatory comprehensive  water

management.

per Ground Water Resource

Estimation, 2017, out of 820 blocks of
Uttar Pradesh :

Vi.

Vii.

viii.

82 blocks have been categorized as
‘Over-Exploited” (where ground
water extraction is >100%).

47 as ‘Critical’ (where ground water
extraction is >90 &<100%),

151 as ‘Semi- Critical’(where
ground water extraction is >70
&<90%), and

540 as ‘Safe’ (where ground water
extraction is <70%).

Out of 10 Urban Agglomerates, 9
have been categorized as ‘Over-

exploited’ and 1 as ‘Critical’.

f) The “Rajya Bhoojal Sanrakshan Mission”

started from vyear 2017-18 to ensure

convergence of the works of different
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departments in problematic areas so as to
get significant effect on Ground water. In
this Mission, all Over Exploited, Critical,
Semi-Critical blocks and rest blocks of
Bundelkhand and Vindhyan regions (Total
272 Dblocks) are covered under this
Mission, progress of some major works

are given below (up to March, 2021)-

Target Progress
Check Dam 4742 2716
Pond 91749 36191
Rejuvination/Consrtuction
Farm Pond 187065 171521
Distribution of 270684 63131
Drip/Sprinkler System

The Minor Irrigation Dept. had constructed 5884
check dams and 779 ponds and the target for 2020-21

is construction of 183 check dams and 116 ponds.

13.

Restoration of
water bodies.

District
Administration

Partially Complied

» State has 7 wetlands listed as Ramsar Sites of

International importance.

The Environment, Forest and Climate Change Dept.
of Govt. of UP has identified 226 potential wetlands
existing within 10 kms of Ganga river and prepared a
project for conserving and sustainably managing
these Gangetic Floodplain wetlands in the state. This

project has been sanctioned by the NMCG.

14.

Monitoring and
displaying of

water quality

CPCB/UPPCB

Complied

UPPCB is regularly monitoring the water quality of
river Ganga at 32 sampling points.

As per the latest available report for the period Jan-
May,2021, water quality at 22 locations is critically
polluted. Out of the 22 locations, at 8, water quality
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falls in ‘category C’ which means that water is
suitable for drinking purpose after conventional
treatment and disinfection while at 14 locations the
water quality falls in ‘category D’ which suggests that
water is not suitable for drinking or bathing purposes
but only for propagation of wildlife and fisheries.
Detailed monitoring report attached as Annexure 10.

15. Closing, till | UPPCB Partially Complied
compliance, all During January 2021 to May 2021, Show cause
establishments notices issued against 169 defaulter industries and
near river banks closure order against 184 defaulter industries.
being run
without During February 2021 to June 2021, EC of Rs 4.11
necessary STPs crores was imposed against the defaulter industries.
and compliance
of Out of 106 STPs, 11 STPs have been found
environmental defaulting during January, 2021 to May, 2021.
norms. Notices have been issued for compliance and
Environmental compensation of Rs 26.25 Lacs has
been imposed against the operators of 2 non-
compliant STPs. No EC amount has been realized so
far from these defaulters.
16. Public Dept. of Urban | Not Complied
awareness and | Development Public awareness Programmes could not be
involvement for conducted due to covid-19 pandemic .
prevention and
control of
pollution of
Ganga.
17. Afforestation Dept. of | Partially Complied

and setting up of

biodiversity

Environment,

Forest and

Project on Biodiversity Parks with estimated total
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parks. Climate cost 32381.755 lakhs submitted to the NMCG. The
Change, UP. NMCG showed its limitation to fund the project and

CPCB may take also made certain observations regarding the location

further action to of identified sites and costs involved through letter

finalise and dated 13.05.2020.

circulate

Guidelines  for In July, 2020 the State planted 25 crore seedlings and

Biodiversity the entire exercise was coordinated by Department of

parks Environment, Forest and Climate Change,

expeditiously Government of Uttar Pradesh.

which may be During the Van Mahotsav, 2021, the State

complied  with government has targeted for plantation of 30 crore

by the seedlings. As on 8.7.2021, 27.92 crore seedlings

concerned States have been planted.

and status of

compliance The Environment, Forest and Climate Change Dept.

included in the of Uttar Pradesh has identified the sites for

reports to be development of Bio-diversity Park in 25 districts in

filed before this the main stream of Ganga and in 2 districts in

Tribunal. Yamuna covering total area of 3591.984 hectares.
The project proposal is being revised as per the
guidelines of the CPCB and will be implemented if
NMCG approves the projects along with its funding.

18. CPCB and | CPCB/UPPCB/ | Partially Complied

SPCBs may | U.P Jal Nigam | Water quality report of Ganga available on the

periodically UPPCB website. Biological assessment of Ganga has

undertake not yet started.

biological

assessment  of

Ganga. NMCG
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and States
concerned may
depict biological
diversity of

Ganga in public

domain

Slaughter UPPCB Complied

houses 35 Slaughtering units are under operation. 25 units

discharging discharge their treated effluent as per norms on land.

waste into rivers 10 Units discharge their treated effluent as per norms
into different drains which ultimately meets either
river Yamuna/Ganga through tributary rivers.

Meetings at the | Chief Partially Complied

level of Chief | Secretary,UP Meeting held on 2.12.2020. No further progress

Secretary in this reported.

case

(MoM attached as Annexure 8 )

VIl. RECOMMENDATIONS BY THE OVERSIGHT COMMITTEE

1. With regard to the time bound safe disposal of chromium dump at Rania, Kanpur no
significant progress has been made so far by the Department/Agencies concerned in
spite of there being clear orders of the Hon’ble NGT dated 22.08.2019 and
18.12.2019 to that effect. The Oversight Committee in its meetings held on 27.1.2021,
13.05.2020 and 4.02.2020 had given unequivocal directions to the Implementing
Agency(lA)- the UP State Industrial Development Agency (UPSIDA) for expediting
the work but till date, not a single truck load has been moved out. In a recent review
meeting held by the Oversight Committee on 15.07.2021 it has been reported that in
spite of tendering thrice, the IA got only a single bid and hence it could not accept it
for being monopolistic and excessive. Now, it has appointed T, Kanpur its Project
Management Consultant on 02.02.2021 which is in the process of finalising the

technology. As per the preliminary report of the 1IT-Kanpur, there is a huge
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difference in the volume of the chromium waste at the site in comparison to the DPR
of the CPCB. The Chief Secretary may be directed to get the correct quantity of the
chromium waste ascertained through joint inspection by the IIT-Kanpur and the
CPCB, to take all necessary measures, including regular personal supervision, to
complete the remediation work in a time bound manner in the shortest possible time
and to submit a quarterly progress report to the oversight committee till the

completion of the Project.

. Vide order dated 14.07.2020 in O.A. No0.-985/2019, the Tribunal had directed the

State of UP to pay environmental compensation of Rs. 10 crores for damage to the
environment for permitting discharge of untreated sewage containing toxic Chromium
into the river Ganga directly. The State of UP was given the liberty to recover the
amount from the erring officers apart from taking action against the persons
responsible. The U. P Jal Nigam was held liable to pay a sum of Rs. 1 crore for
releasing untreated large quantity sewage containing toxic Chromium in the river
Ganga. The UPPCB was also held liable to pay a sum of Rs. 1 crore for failing in their
responsibilities towards keeping the river Ganga clean. These amounts were to be
deposited with the CPCB within one month and the compliance had to be overseen by
the Chief Secretary, UP. None of the amounts have been deposited till date. The Chief
Secretary may be directed to get the said amount deposited without any further delay

and also explain the reasons for noncompliance so far.

In compliance of the direction of the Hon’ble NGT vide order dated 14.07.2020 in
0.A.985/2019 to issue strict directions to ensure that no authority allows discharge of
polluted sewage or polluted effluents directly into a water channel or stream even
during the monsoon season, the CPCB and the UPPCB have issued directions under
section 33A of the Water (Prevention and Control of Pollution) Act, 1974. The
UPPCB may be directed to effectively enforce these directions by using digital
technology at polluting points and clusters.

. The Hon’ble NGT had directed to complete the ongoing sewerage network by

1.07.2020 to stop discharge of untreated sewage in any drain connected to the river

Ganga or its tributaries. In cases of noncompliance environmental compensation of
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Rs. 10 lakhs per month is to be imposed by the CPCB. Till date, 38 drains out of total
86 drains in Phase | and 96 drains out of total 215 drains in Phase Il are untapped.
Accordingly, the CPCB has imposed EC of Rs.150 crores and issued notices.
Similarly, in respect of 44 incomplete STPs, the CPCB has imposed an EC of Rs.26.4
crores for the period 1.7.2020 to 31.12.2020. Till date, no amount has been deposited.
It is recommended that the Chief Secretary, UP should be made responsible for
ensuring that these works are completed speedily on priority and for the deposition of

environmental compensation within a month of receiving the demand.

. The CPCB has installed 36 real time monitoring stations all across the country out of
which 21 are in Uttar Pradesh as part of the Online Continuous Effluent Monitoring
System(OCEMS). The number of stations in Ganga is 15, on its tributaries 5 and 1 is
on a drain. A central control room has been established at UPPCB HQs to do 24x7
monitoring of pollution data relating to these stations. The system proved very
effective in monitoring pollution in the river Ganga during the Kumbh and was
widely appreciated. The Committee feels that such stations should be established in
other left out pollution pockets in the river Ganga, its tributaries and drains so that all
the major polluting sources are monitored on 24x7 basis. The UPPCB may be directed
to identify the number of such stations and work out the tentative cost of setting them
up along with likely sources of funding within one month. The online monitoring
stations will overcome the challenges of manual monitoring and make the entire
system transparent. This Committee recommends that the UPPCB may be allowed to
utilise EC for this purpose. The oversight committee should have open access to the
OCEMS.

. The progress of setting up of the FSTPs is extremely slow. The concerned authorities
must ensure that timelines for various activities are fixed and implemented strictly.
The monthly progress of it be monitored by the Chief Secretary, UP in his monthly

review meeting on Environmental issues.

. The State Pollution Control Board should ensure compulsory installation of Online

Continuous Effluent Monitoring System (OCEMS) in all industrial units along with
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10.

11.

Pan-tilt Zoom Web Camera with open access to this Committee. Moreover, consent to

operate shall be provided only after such compliance.

The Irrigation Department should coordinate with Forest Department of the State to
identify vacant areas /flood planes on the banks of river Ganga, its tributaries and
drains which may be developed as Green Belts. An action plan regarding this may be
prepared by the Irrigation Department in convergence with the schemes of the Forest

Department , Uttar Pradesh and implement the same in the next monsoon season.

The Irrigation Department, Uttar Pradesh and the Central Water Commission need to
expedite remaining works related to the identification and demarcation of floodplain
zones. Proper coordination at the field level between the Irrigation and Revenue
Department for correction of records to execute the demarcation work is essential.
The Chief Secretary should ensure coordination between the two departments so that
floodplains are jointly demarcated, revenue records corrected accordingly,

encroachments removed and pillars are fixed.

The State government must ensure active involvement of local people, NGOs and
professional agencies in cleaning and maintenance of ghats. The ULBs should launch
awareness campaign of the local people every quarter to sensitise them about the need
to preserve and improve the environment by keeping the rivers and their surroundings
(ghats etc.) clean. A report on the action taken with documentary evidences to be
submitted to the Committee. Penalty to be imposed on ULBs for non-compliance.

Correction missing??

In order to prevent disposal of dead bodies into the river Ganga and its tributaries
provision of electric crematoria in rural areas is necessary. The existing scheme of
construction of crematoria in villages handled by the Panchayati Raj Department
needs to be strengthened. Before this, a mass advocacy campaign for weaning away
people from traditional open funeral system and motivating them to accept electrical
crematoria needs to be taken up by the State Government through urban and rural

local bodies.
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12.

13.

14.

15.

16.

The Committee recommends banning of idol immersion in Ganga and its tributaries in
Uttar Pradesh. Directions need to be issued to concerned department for creation of
temporary artificial ponds (as done in NCR-Delhi region for preventing pollution in
river Yamuna) for idol immersion during traditional festivals like Ganesh Chaturthi
and Durga Puja specifying prior permission of District Administration and strict

timelines pertaining to religious days only.

The Committee recommends steps to be taken for ground water recharge by digging
of ponds, construction of check dams and establishing drain network to tap excess
runoff during rainfall. Essentiality of rainwater harvesting structure in every house in
the urban areas should be enforced effectively by the Development authorities and its
progress should be monitored by the Housing Department from the highest level.

The Committee also recommends replication of successful waste management
models such as that of Vengurla town in Sindhudurg district, Maharashtra in small
towns of Uttar Pradesh. This town has converted a landfill into a waste management

park, generates revenue from waste and has paved way for Sustainable Development.

In order to restrict and regulate waste into rivers, the committee recommends use of

floating barriers as being used on Cooum River in Chennai.

The Committee feels that along with establishing new STPs/CETPs, every effort
should be made to improve the efficacy and functioning of the existing STPs/CETPs.
They need to be continuously monitored on a 24x7 basis. All the STPs in the State
should be equipped with SCADA, connected with a central control room, receiving
data 24x7 , their performance analysed on day to day basis, problem areas like
maintenance issues be addressed without any delay and accountability be fixed for
non-performance/suboptimal performance. The Committee appreciates the One
Operator One City scheme followed by UP, which will certainly help in fixing the

responsibility and taking corrective action.
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17. Use of bio-plastics/bio-degradable in every sector viz. domestic and industrial is a
viable solution to prevent rivers from choking and warding off adverse implications
on biodiversity. The State government may promote reusable bags of jute or cloth
along with bio-plastics/degradable through well thought out macro and micro level
plans. The State may be directed to develop an action plan in this regard and submit

the same to the Hon’ble Tribunal within six months.

18. In this particular matter, the oversight committee is deeply concerned that the
progress on ground is far from satisfactory and the promised timelines for completing
the action keep on getting shifted. The committee finds that a number of problems
hindering the progress are coordination problems among various departments. Such
issues can easily be resolved if there is a regular monthly meeting at the level of the
Chief Secretary as laid down in the monitoring framework submitted by the State
Govt. before the Hon’ble NGT. The Chief Secretary may be directed to hold the
monthly monitoring meeting regularly and share its minutes with this committee in so
far as they concern the orders/directions of the Hon’ble NGT.

The Member Secretary, UPPCB is directed to send this report to the Registrar General,
National Green Tribunal, Principal Bench, New Delhi for placing the same before the Hon’ble
Tribunal with a copy to the Chief Secretary, Government of Uttar Pradesh for necessary

action. The report also be uploaded on the website of the Committee.

29-07-2021 29-07-2021
X Anant Kumar Singh X SVS Rathore
Anant Kumar Singh Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANANT KUMAR SINGH Signed by: SURENDRA VIKRAM SINGH RATHORE

July 29, 2021
Annexures: As above

Please visit our website: oscngt.upsdc.gov.in for more information.
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Progress Report- O.A 200/2014

Annexure-1

S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
1. The State of UP | UPSIDA Not Complied Not related to U. P. Jal Nigam.
may take steps for Tenders have been cancelled.
Remediating A decision regarding easing the conditions of tender has been taken in
Chromium dump at the meeting held by Chief Secretary on 4.12.2020. Suggestions are
Rania Kanpur, as invited from experts from NEERI Nagpur and 4 1ITs on the conditions
directed earlier for agencies/firms who will bid for the tender. A report from all the
vide orders dated said institutions in this matter and accordingly tenders shall be floated
22.08.2019 and afresh.
15.11.2019 EC of Rs.280 cr. imposed on 6 defaulter units
DM, Kanpur has issued RC against the 6 defaulters. Chief Secretary,
UP has directed him to transfer the RC to DM,Kanpur Nagar if the
properties of defaulters are in Kanpur Nagar
2. Vide order dated | U.P. Jal | Partially Complied Status of Tapping of 86 Drains in Phase-I,
22.08.2019 the | Nigam, Status of Tapping of 86 Drains in Phase-1, Segment-B (Bijnor to | Segment-B (Bijnor to Kanpur) and 215

Tribunal stated that
timely completion

of all projects
relating to sewage
treatment be
ensured i.e. by
31.06.2020 in
respect of ongoing
projects and by
31.12.2020 in

respect of work not
yet started, failing
which,

compensation has
to be paid apart
from action against
the Erring officers.
(After 01.07.2020,

Dept.of Urban
Development,

National
Mission for
Clean Ganga
(NMCG)

Kanpur) and 215 Drains Phase-11 (Kanpur to U.P. Border) as on
22.01.2021 is as follows:

A. Status of 86 Drains in Phase-1, Segment-B (Bijnor to Kanpur)

Do not require tapping 09
Partially tapped 05
Tapped 32
Untapped 40

To be tapped in project under
construction- 26

To be tapped in sanctioned
project -10

To be tapped in project under
preparation- 4

The revised timeline for tapping of these drains is as follows:

1. 21- Drains by June,21
2. 01- Drains by Jan,22
3. 04- Drains by Mar,22)

Drains Phase-11 (Kanpur to U.P. Border) as

on 22.01.2021 is as follows:

A. Status of 86 Drains in Phase-I, Segment-
B (Bijnor to Kanpur)

Do not require tapping 09
Tapped 34
Partially tapped 05
Untapped 38

(i) To be tapped in project
under construction- 24

(ii) To be tapped in
sanctioned project -10

(iii) To be tapped in project
submitted for approval- 09
The revised timeline for tapping of these 24
drains is as follows:

1.01- Drain by Aug- 21

2. 13- Drains by Sep-21

44




S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
direction for B. Status of 215 drains in Phase Il 3.05- Drains by Oct-21
payment of Do not require tapping 14 4. 05 Drains by 24 months after availability
environmental Partially tapped 01 of land for Moradabad STP. Matter is
compensation  of Tapped 82 currently sub-judice at Hon’ble High
Rs. 10 lakhs per Untapped 118 Court.

month to CPCB for
discharging
untreated  sewage
in any  drain
connected to river
Ganga or its
tributaries and Rs.
10 lakhs per month
to CPCB  per
incomplete  STP
and its sewerage
network will apply.
Further with regard
to the sectors
where STP and
Sewerage network
works have not yet
started, the States
of UP, Jharkhand,
Bihar and West
Bengal have

To pay an
Environmental
Compensation  of
Rs. 10 lakhs per

project

(i) To be tapped in project
under construction
(ii) To be tapped in sanctioned

(iii)To be tapped in project
under preparation

-33

-35

-05

The revised timeline for tapping of these drains is as follows:

(M 22 Drains by Dec, 2020
(i) 12 Drains by Sep, 21
(iii) 13 Drains by Mar, 22

Every effort is being taken to complete the projects as per scheduled

timeline.

Urban Development Dept. has not complied the with the timeline for

remediation of 120 drains.

Till date, 158 drains are untapped and bioremediation has taken place
only in Prayagraj,Kanpur and Varanasi as per the last available

information.

Further, as per information from CPCB, EC of Rs. 71.40 crore
imposed for the period July,2020 to 21.12.2020 on untapped drains @

B. Status of 215 drains in Phase ||

Do not require tapping 14
Tapped 104
Partially tapped 01
Untapped 96

(i) To be tapped in project

under construction -24

(ii) To be tapped in

sanctioned project - 35

(iii)To be tapped in project

submitted for approval- 38
The revised timeline for tapping of these 24

drains is as follows:

(i)12 Drains by Sep-21

(ii)06 Drains by Dec-21

(iii) Tapping of 06 Drains of Trans Varuna

region are being taken up by Irrigation

Deptt.

month after 10 lakh per month.
31.12.2020) On incomplete STP works (44 in no.), EC of Rs. 26.4 crore is imposed
for the period July 2020-Jan 2021.
4. Preventing Dept. of Urban | Partially Complied The State has 106 existing STPs out of which
discharge of | Development, | The State has 104 existing STPs out of which O & M of 66 STPsare | O & M of 67 STPs are being taken up by

industrial effluents

U.P. Jal Nigam

being taken up by UPJN. The status of 66 STPs is as follows:-

UPJN. The status of 67 STPs is as follows:-

45




S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

in Ganga and its
tributaries/drains
by ensuring
installation of
proper functioning
of ETPs/CETPs.

1. Operational — 62 STPs.
2. Not-operational - 02 STPs ((at Banda, 4 MLD and Loni, 30

MLD)

To make these STPs operational, the bids received for rehabilitation of
these STPs have been approved by State Level Technical Committee
(SLTC) in the meeting held on 02.11.2020. LOA for Loni STP has
been issued to M/s VA Tech Wabag Limited on 24.11.2020 and is
likely to be completed by 28.02.2021. LOA for Banda STP has been
issued to M/s Verdhmanh Engineering Works Pvt., Delhi Ltd. on
25.11.2020 and is likely to be completed by 31.04.2021.
Upgradation of CETPs approved by NMCG:

e Mathura CETP of 6.5 MLD

e Banthar 4.5 MLD

e Site 2 of Unnao CETP of capacity 2.15 MLD

e Jajmau Kanpur CETP 20 MLD (Dec,2021)

» Stringent effluent norms notified for industrial activities in
critically/severe polluted areas dated 27.02.2020 is being
complied for setting up of new industries.

» The Primary Effluent Treatment Plant outlet and inlet Effluent
Quality standard for 3 CETPs of tannery sector have been
notified on 2.11.2019 and are being complied.

> Inlet Effluent Quality Standards for 5 CETPs of textile sectors
have been notified on 7.12.2018.

> Notification has been issued that all new molasses based
distilleries including yeast manaufacturing units/expansion
project in existing molasses based distilleries including yeast
manufacturing units shall achieve zero liquid discharge (ZLD
by concentrating and incinerating the spent wash in Slope
Boiler on 28.01.2020).

> All GPI units have been directed to install OCEMS along with
PTZ Camera with open access to UPPCB.

» UPPCB has also set up a control room at headquarters at
Lucknow where ETPs of the GPIs are monitored remotely.

> As per the latest report 977 GPIs have installed and 122 GPlIs
have installed PTZ web camera also.

» Regular monitoring of industries along with action against

1. Operational — 66 STPs.
2. Not-operational - 01 STPs (at Banda, 4
MLD)
LOA for rehab works at Banda STP was issued
to M/s Verdhmanh Engineering Works Pvt.,
Delhi Ltd. on 25.11.2020, but works could not
be started before as permission from Railway
Deptt. was required for laying the rising main
pipeline beneath the railway line. The
permission has been given on 24.06.2021 and
presently, the rehab work is in progress. The
STP will be made operational by August,
2021.
Out of 66 operational STPs, 60 STPs are
compliant and 06 STPs are non-compliant.
Details of these 06 non-compliant STPs are as
follows: -

1. 03 STPs at Mathura (Masani 13.59 MLD,
Trans-yamuna 16 MLD and Trans-
yamuna-2 14.5 MLD) are undergoing
rehabilitation under
NamamiGangeProgramme (HAM) and are
likely to be completed by Oct-2021. In
addition to this, the above STPs are non-
compliant due to ingression of untreated
industrial effluent into the domestic
sewage. As a result, the treated effluent
parameters are higher than the prescribed
standards. In this regard, Managing
Director, UPJN has requested Member
Secretary, UPPCB, Lucknow for taking
adequate measures to stop the ingression
of untreated industrial effluent into the
domestic sewage vide his letter dated
03.06.2021.
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
defaulter is being done time to time. 2. 02 STPs at Kanpur (Jajmau 130 MLD and
According to UPPCB , there are total 105 STPs Bingawan 210 MLD) are non-compliant.
Operational STP 100 Rehab of 130 MLD STP is under progress
STP achieving norms | 81 in HAM Project under NamamiGange and
STP not achieving | 19 is likely to be completed by Oct-21. The
norms COD of sewage reaching the 210 MLD
STP not in operation | 5 STP at Bingawan is higher than the design
STP under | 62 parameters.
construction 3. 01 STP at Sultanpur (Lolepur 05 MLD) is
) non-compliant as capacity upgradation is
Status of CETPs in the State: being done under
There are total 7 CETPs NamamiGangeProgramme which is likely
Operational CETP 7 to be completed by Dec-21
CETP achieving norms 6
CETP not achieving norms 1
CETP non-operational 0
5. It was reported that | UPPCB/U.P Jal | 20 MLD CETP Jajmau Not related to U. P. Jal Nigam.O&M of 36

in Jajmau 20 MLD
work has started.
However, in
Banther, STP is at
sanctioning  stage
and at Unnao at
project formulation
stage.

Compensation  in
this regard to be

calculated by
CPCB. Details
required with

reference to the
three STPs from
UPPCB, U.P.Jal
Nigam andNMCG

Nigam

» All the operational Tannery units have installed PETP. At
present PETP treated effluent of tanneries goes to CETP of 36
MLD capacity (9 MLD Tannery Effluent and 27 MLD
Domestic Effluent), operated by UP Jal Nigam. This treated
effluent is mixed with treated domestic effluent from STP
installed at Jajmau CETP area and is discharged through
irrigationchannel.

» For Jajmau Tannery cluster, NMCG has approved 20 MLD
CETP (dilution based) as per NGT direction worth Rs. 554
Crore. The proposal was consented by the tannery association
and the Government ofU.P.

» The SPV has committed to contribute Rs. 25 crore and has
proposed to bear the estimated cost of Rs. 137 Crore for
modified PETP. Rest 392 Crores will be borne byNMCG.

» SPV has allotted the work of construction of CETP to M/s VA
Tech Wa Bag Ltd. after finalizing the tender and estimated
time of completion is 24 months i.e. December 2021

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao

MLD CETP at Jajmau is being done by U. P.
Jal Nigam.
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021

e State board has issued Consent to Establish (CTE) to U.P. Jal
Nigam, Unnao for
installationof15ML DcapacitySBRtechnologybasedSTPatVillage-
Dakari,
Pargana-Hadaha, Tehsil and District-Unnao under
NamamiGangeProgramme. Presently STP is under construction
and completion period of this STP is October, 2021 as
information provided by U.P. Jal Nigam, Unnao.

5 MLD STP Village-KatariPeeperkheda, Gangaghat, Shuklaganj

Unnao

e State board has issued Consent to Establish (CTE) to U.P. Jal
Nigam, Unnao for installation of 5 MLD capacity SBR
technology based STP at Village-Katari-Peeperkheda, Gangaghat,
Shuklaganj, Tehsil and District-Unnao under
NamamiGangeProgramme. Presently construction work of STP is
not started due to land dispute. Completion period of this STP is
October, 2021 as information provided by U.P. Jal Nigam,

Unnao.
6. Utilization of | U.P Jal Nigam | Partially Complied Detailed Status of FSSTP under AMRUT
treated sewage, use a) A project of Rs. 160 Crores has been sanctioned for covering all | programme is annexed herewith (Annexure-1)
of sludge as a the 58 AMRUT towns in State with population more than 1
manure and lakh.
septage b) In the first stage the State has finalized tender for mechanized
management. Faecal Sludge and Septage Treatment Plants in 6 cities.
c) The 4 FSSTP shall be completed by 31.03.2021 and remaining
02 by 31.09.2021.

d) The State has set up Faecal Sludge and Septage Treatment Plant
(FSSTP) in Jhansi and Unnao.

e) For remaining 52 towns, tender has been finalized and LoA
issued for 50 FSTP Plants and expected to be completed by
30.09.2021. Balance 02 FSTP plants are under tendering stage.

f)  The State has proposed to cover all the ULBs by year 2023.

Name of City Nos. Status
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Jhansi, Unnao 2 Operational

Loni, Lakhimpur, Raebareli, | 54 | Construction

Modinagar, Aligarh, started

Shahjahapur, Ayodhya,

Shamli, Baraut, Hapur, Khurja,

Hathras, Amroha, Badaun,

Farukhabad, Hardoi, Sitapur,

Bahraich, Gonda , Jhansi,

Latitpur, Banda, Fatehpur,

Basti, Deoria, Saharanpur,

Mathura, Rampur,

Mujaffarnagar, Lucknow,

Kanpur, Agra, Meerut,

Varanasi, Prayagraj,

Ghaziabad, Gorakhpur,

Etawah, Firozabad, Mainpuri,

Sultanpur, Bulandsahar,

Faizabad, Moradabad, Pilibhit,

Chandausi, Orai, Akbarpur,

MaunathBhanjan, Mirzapur,

Balia, Ghazipur,

ChunarJaunpur

Pt. DeenDayalUpadhaya 4 | Letter of Award

Nagar, Azamgarh, Shikohabad, issued. Work to
start after
availability of
land.

» The State’s policy for use of treated water is being notified.

» Total sewage generation is around 5500 MLD (80 % of
water used). The State has 104 STPs with installed capacity
of 3200 MLD against which the capacity utilization is 2248

MLD (68 %).
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

> At present, nearly 410 MLD treated water is being used in
agriculture.

» State is planning to get the treated water utilized in thermal
power plants.

» The State has promulgated the Septage policy on
31.10.20109.

» State Mission for Clean Ganga, UP has informed vide letter
dated 7.12.2019 that the State is implementing projects of
tertiary treatment and supply of treated water to Indian Oil
Corporatin Ltd., Mathura and Panki Power Plant in Kanpur.

» The Faecal and Septage Treatment Plant projects have been
implemented in Jhansi and Unnao. Its under implementation
on Chunar.

Demarcation of
flood plain zones
and preventing
encroachments
thereof

Dept. of
Irrigation, U.P

Partially Complied
(Work of setting up pillars initiated in Phase | on 1.06.2020).

> Notification for identification of flood plain zone in Segment
B Phase | from Bijnore to Kanpur issued on 4.09.2020 and
permanent construction as per notification will be removed by
District Authority. Demarcation of flood plain zone has been
started, work is in progress. 734 no.of pillars have been
already constructed against total 15293 pillars.

» For Phase Il, identification of flood plain zone by Central
Water Commission is under process.

» For ecological flow, the notification dated 9.10.2018 in river
Ganga from Bhimgoda Barrage (Haridwar), Bijnore Barrage
and Narora Barrage is being complied with.

(Refer Annexure 1V)

Not related to U. P. Jal Nigam.

Maintenance of e-
flow

Dept. of
Irrigation, U.P

Partially Complied
e-flow maintained only in Ganga, study of e-flow being done by IIT
Delhi, report was expected to be received in Dec,2020. The Committee
has not received the report yet.

Not related to U. P. Jal Nigam.

Preventing
dumping of solid
and other waste in

Dept. of Urban
Development

Partially Complied
> With regard to Ganga towns, 21 ULBs have been declared and
certified ODF status. 12 ULBs given ODF+ status and 5 ULBs

Not related to U. P. Jal Nigam.
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and around Ganga have been certified as ODF++.

» There are 697 wards in 21 ULBs with door to door collection
of waste facility.

» Total waste generation in 21 towns is 3275 TPD out of which
the total capacity of mechanized processing of 2650 TPD i.e
81 % is established in 4 major towns i.e. Kanpur, Varanasi,
Prayagraj and Kannauj.

» Two plants of 140 TPD (Mirzapur-100TPD; Ballia-40TPD)
were under arbitration which has been awarded in the favour
of Department. Further to make these plants functional, the re-
construction work is required for which the work is under
progress. It is expected to make these plants functional by
March 2022.

» In addition, three windrows based mechanised plants
(Farrukhabad/ Ghazipur/ Gangaghat — total 220 TPD) have
been sanctioned and expected to be completed by March 2022.

» This will enable mechanized processing plant capacity to be
around 3010 TPD i.e.92 % against the total 3275 TPD.

» De-centralized scientific treatment of waste to be done.

» MRF sanctioned in every ULB and construction work under
progress.

> 46 open dumps removed.

» In Swachh Sarvekshan 2020, the 3 Best Ganga Towns in
different population range are from U.P i.e Varanasi, Kannauj
and Bithoor.

Strict enforcement for plastic ban in the State. 126 tonnes of banned
plastic seized in the ULBs along river Ganga and penalty of Rs.1.27
crore imposed.
10. Clearing old legacy | Dept.of Urban | Partially Complied Not related to U. P. Jal Nigam.

waste dump sites

Development,
U.P Jal Nigam

No legacy waste within 1 km from the banks of river Ganga. However,
for accumulated legacy waste in Prayagraj, Kanpur the bio remediation

of the legacy waste is under progress.
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The updated status of the dump sites is attached herewith as
(Annexure-111)
Disposal of Legacy waste in the State is proposed to be done by
December, 2022.
11. Preventing and | Mining Partially Complied Not related to U. P. Jal Nigam.
regulating illegal | Department Enforcement (Feb,2020-upto Dec,2020)
sand mining Number of raids = 14335
Number of FIR lodged = 532
Number of complaint lodged = 1718
Compounding amount =60.73 crore
Integrated Mining Surveillance System (IMSS) rolled out in the State.
Geo fencing and PTZ cameras installed in mining areas.
310 weigh bridges installed in mining areas and integrated with State
Command Centre.
(Refer Annexure V)
12. Steps for | District Partially Complied Not related to U. P. Jal Nigam.
conservation of | Administration/ » State Govt. notified the Uttar Pradesh Ground Water
groundwater CGWA Management and Regulation Act,2019.
particularly  with » Rajya SanrakshanBhoojal Mission started in 2017-18.Under
reference to this mission, progress of some major works are given below
critical, semi- (upto September,2020):
critical or over- Name of the Structure Target Progress
exploited areas Check Dam 4458 2487
Pond 66179 28982
rejuvenation/construction
Farm pond 183726 | 169793
Distribution of | 203258 | 92705
Drip/Sprinkler System
The Minor Irrigation Dept. had constructed 5884 check dams and 779
ponds and the target for 2020-21 is construction of 183 check dams
and 116 ponds.
13. Restoration of | District Partially Complied Not related to U. P. Jal Nigam.

water bodies.

Administration

» State has 7 wetlands listed as Ramsar Sites of International
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importance.
» The Environment, Forest and Climate Change Dept. of Govt.
of UP has identified 226 potential wetlands existing within 10
kms of Ganga river and prepared a project for conserving and
sustainably managing these Gangetic Floodplain wetlands in
the state. This project sanctioned by NMCG.
14. Monitoring and | CPCB/UPPCB | Partially Complied Not related to U. P. Jal Nigam.
displaying of water UPPCB regularly monitoring the water quality of river Ganga at 32
quality sampling points. Monitoring reports available on UPPCB website.
15. Closing, till | UPPCB Partially Complied Not related to U. P. Jal Nigam.
compliance, all During Dec, 2019-April 2020, 75 GPIs were found defaulting. UPPCB
establishments near had issued show cause notices against 45 GPIs and closure order
river banks being against 4.
run without As per the meeting on 4.2.2020, it was reported that action has been
necessary STPs taken to close 137 establishments which are running without necessary
and compliance of STPs/ treatment facilities. EC to the tune of Rs19.59 crores was
environmental imposed out of which Rs 8 crores has been realized
norms.
16. Public awareness | Dept. of Urban | Not Complied Not related to U. P. Jal Nigam.
and involvement | Development (Public awareness programmes could not be conducted due to covid-19
for prevention and pandemic and lockdown in the last 3 months) pertaining to U. P. Jal
control of pollution Nigam.
of Ganga.
17. Afforestation and | Dept. of | Partially Complied Not related to U. P. Jal Nigam.
setting up  of | Environment,
biodiversity parks. | Forest and | Project on Biodiversity Parks with estimated total cost 32381.755
Climate lakhs submitted to NMCG. The NMCG showed its limitation to fund
CPCB may take | Change, UP. the project and also made certain observations regarding the location
further action to of identified sites and costs involved through letter dated 13.05.2020.
finalise and
circulate In July, 2020 the State planted 25 crore seedlings and the entire
Guidelines for exercise was coordinated by Department of Environment, Forest and

Biodiversity parks
expeditiously

which  may be
complied with by

Climate Change, Government of Uttar Pradesh.

The Environment, Forest and Climate Change Dept. of Uttar Pradesh
has identified the sites for development of Bio-diversity Park in 25
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
the concerned districts in the main stem of Ganga and in 2 districts in Yamuna
States and status of covering total area of 3591.984 hectares. The project proposal is being
compliance revised as per the guidelines of CPCB and will be implemented if
included in the NMCG approves the projects along with its funding.
reports to be filed
before this
Tribunal.
18. CPCB and SPCBs | CPCB/UPPCB/ | Partially Complied Not related to U. P. Jal Nigam.
may  periodically | U.P Jal Nigam | Water quality report of Ganga available on UPPCB website. Biological
undertake assessment of Ganga not yet started.
biological
assessment of
Ganga. NMCG and
States  concerned
may depict
biological diversity
of Ganga in public
domain
19. Slaughter  houses | UPPCB 35 Slaughtering units are under operation. 25 units discharge their | Not related to U. P. Jal Nigam.
discharging waste treated effluent as per norms on land. 10 Units discharge their treated
into rivers effluent as per norms into different drains which ultimately meets
either river Yamuna/Ganga through tributary rivers.
20. Meetings at the | Chief Meeting held on 2.12.2020. Not related to U. P. Jal Nigam.
level of Chief | Secretary,UP
Secretary in this
case
S. No. Additional Points UPJN reply (Present Status)
1 Quantity of Sewage being discharged in river Ganga and its | Detailed status with respect to OA 200/2014 is being annexed
tributaries/connected drains and correspondingly proposed / | herewith (Annexure-2a & 2b)
existing STPs to intercept the same with timelines.
2 Performance of STPs and their compliance, particularly for | The performance of STPs with respect to fecal coliform shall be
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Fecal coliform. submitted separately.

Water quality of Ganga at inter-State borders and at important | Not related to U. P. Jal Nigam.
public places/Ghats, which may show the level of compliance
with regard to water quality.

Status of compliance of CETPs at Jajmau, Unnao and Banther. | O&M of 36 MLD CETP at Jajmau is being done by U. P. Jal Nigam.
At present, the CETP is compliant.
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Status of 86 drains in Phase - I, Segment - B

Annexure-1a

S.No | City/Town Name of Drain River Average Flow | Status of drains Name of Project Name of | Date of Start Date of STP Capacity | Progress of STP Remarks
Discharge Programme Completion (MLD) construction
(MLD) (%)
1 2 3 4 5 6 7 8 9 10 11 12 13
C - Drains to be tapped in projects Under Construction - 24 Nos.

1 Modinagar |Kadarabad Drain Kali - Untapped Modinagar sewerage scheme AMRUT 1.1.2018 30.06.2021 20 92 Sewer Network is being laid under AMRUT. Upon
commpletion, the sewage will flow through the sewer line
resulting in no discharge in the drain.

2 Moradabad |Barbalan Drain Ramganga 1.73 Untapped Prevention of Pollution of NGRBA 21.10.2011 31.12.2021 58 98 Work is under Progress

River RamGanga at
Moradabad (Phase-I)
3 Moradabad | Vivekanand Hospital Drain Ramganga 1.08 Untapped | & D and STP works at| Namami Gange - - 25 0 Tender has been finalised and LOA was issued in Mar-2020
(Left) Moradabad but the date of start could not be decided as land for
4 Moradabad | Vivekanand Hospital Drain Ramganga 2.61 Untapped (Zone - 1) construction of 25 MLD STP made available by Nagar Nigam,
(Right) Moradabad is subjudice at Hon'ble High Court at Allahabad.

5 Moradabad |MIT Drain Ramganga 7.5 Untapped

6 Moradabad | Moksh Dham Drain Ramganga 7.22 Untapped

7 Moradabad | TDI City Drain Ramganga 4.86 Untapped

8 Hapur Hapur Drain Kali 6 Untapped Hapur sewerage scheme AMRUT 25.10.2019 24.10.2021 30 48 Sewer Network is being laid under AMRUT. Upon
commpletion, the sewage will flow throough the sewer line
resultin in no discharge in the drain.

9 Bulandshahar |Manan Road Nalla Kali 777 Untapped Bulandshahar sewerage AMRUT 09.12.2018 30.06.2021 40 92 Sewer Network is being laid under AMRUT. Upon

(Bulandshahr 1) scheme commpletion, the sewage will flow throough the sewer line

10 Bulandshahar | Adil nagar Nala Kali 2.15 Untapped resultin in no discharge in the drain.

11 Bulandshahar |Chandbari Road Kali 6.18 Untapped

(Bulandshahr 1)

12 Bulandshahar | Cheel ghat Kali 0.88 Untapped

13 Bulandshahar | Narshal ghat Kali 241 Untapped

14 Bulandshahar | Adil Nagar 2 Kali - Untapped

15 Bulandshahar | Kasai Bada Kali 0.85 Untapped

16 Bulandshahar |Faisalabad road Kali 3.25 Untapped

17 Bulandshahar |Behind Shanidev mandir Kali - Untapped

18 Bulandshahar |Devipura Kali 1.65 Untapped

19 Bulandshahar |Bridge Dhameda Road Kali 0.34 Untapped

20 Bulandshahar |Behind chamunda mandir Kali 0.4 Untapped

21 Kasganj Kasganj drain Kali 12.7 Untapped | & D and STP works at| Namami Gange 05.07.2019 30.09.2021 15 815 Work is under progress.

Kasganj
22 Kanpur Panki Nala (Thermal power) Pandu 30 Untapped | & D and STP works at| Namami Gange 11.10.2019 31.10.2021 30 46.5 Work is under progress.
Pankha, Kanpur
23 Kanpur ICI Nala Pandu 40 Untapped
24 Unnao City Jail Drain (Dakari drain) Ganga 19.33 Untapped | & D and STP works at| Namami Gange 11.10.2019 31.10.2021 15 435 Work is under progress.
Unnao
D - Drains to be tapped in sanctioned projects (Under Tendering) - 10 Nos.
1 Meerut Abu Nallah-2 Kali 145.95 Untapped | & D and STP works at| Namami Gange - 24 months affter 220 - Bid document is being prepared by NMCG. Upon receipt of|
2 Meerut Slaughter House Drain Kali 113.73 Untapped Meeurt issuance of LOA Bid document, tenders shall be invited.
/Odean Nala

3 Bareilly Deveranaiya Nala Ramganga 62 Untapped Pollution abatement for River| Namami Gange - 63 - Technical evaluation of bids completed. Financial bids have

4 Bareilly Chawri Nala (Chodari) Ramganga Untapped Ramganga at Bareilly (I&D been opened on 03.07.2021.

5 Bareilly Nakatiya Nala Ramganga Untapped and STP works)

6 Farrukhabad |Bhairoghat drain (Tokaghat) Ganga 4 Untapped | & D and STP works at| Namami Gange - 43 - The opinion given by Advocate General, UP regarding

7 Farrukhabad [Dhinapur drain Ganga 1 Untapped Fatehgarh-Farrukhabad reconsideration of the cancelled bids for the project defers

8 Fatehgarh  |Hathikhana Nala Ganga 6.88 Untapped from the directions issued by NMCG vide their letter dated

9 Fatehgarh | Bargadiya Ghat drain Ganga 131 Untapped 24.12.2020. As such, the clarification has been sought from

10 Fatehgarh _[Cantt Nalla Ganga 3.44 Untapped NMCG vide letter dated 09.06.2021 of SMCG.

E - Drains to be tapped in projects submitted for approval- 09 Nos.
1 Meerut Abu Nallah-1 Kali 39.22 Untapped | & D and STP works of Abuf Namami Gange - 24 months affter| 14 MLD STP - PFR submitted to NMCG vide SMCG letterdated 18.06.2021
Nallah - 1 Drain at Meerut issuance of LOA proposed for approval.

2 Moradabad |Moradabad drain (Karula Ramganga 26.11 Untapped | & D and STP works at| Namami Gange - 37 MLD STP - PFR submitted to NMCG vide SMCG letter dated 18.09.2020

drain) Moradabad (Zone - IV) proposed for approval.
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S.No | City/Town Name of Drain River Average Flow | Status of drains Name of Project Name of | Date of Start Date of STP Capacity | Progress of STP Remarks
Discharge Programme Completion (MLD) construction
(MLD) (%)
3 Gulaothi Gulaothi Drain Kali 6.91 Untapped | & D and STP works at| Namami Gange - 10 MLD STP - Revised DPR submitted to NMCG after incorporating their
Gulaothi Town, Bulandshahar proposed observation on 18.12.2020. NMCG, vide their letter dated
24.03.2021 reurned the DPR to the state with directions to
come up with a clear plan to tackle the issue of high COD in
the sewage.
4 Kanpur Ganda Nala Pandu 55.09 Partially Tapped  |Prevention of overflow of| Namami Gange - - - DPR submitted to SMCG on 15.02.2021
Ganda Nala and Halwakhanda
5 Kanpur  |Halwa Khand Nala Pandu 11.44 Partially Tapped | Nala at Kanpur.
6 Kanpur Ranighat drain Ganga 1.89 Partially Tapped | & D of remaining 5 drains| Namami Gange - - - Some observation on DPR was raised by NMCG,
falling in river Ganga and Compliance of which has been sent on 17.02.2021. Approval
7 Kanpur  [Satti Chaura Ganga 2 Partially tapped ~ [sewerage  network  for is awaited
saturation  of  Sewerage
8 Kanpur | Golaghat Nala Ganga 1.44 Partially tapped | District -1 at Kanpur
9 Hapur Hapur Drain-1 (City drain) Kali 25 Untapped Prevention of Pollution of| Namami Gange - 24 months affter - - DPR has been prepared and is under review at UPJN Level.

River Kali by I & D of Hapur
City Drain at Distt. Hapur

issuance of LOA
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Status of 215 drains in Phase - 11, Segment - B

Annexure-1b

S. No City/Town Name of Drain River Average Flow Status of Drains Name of Project Name of | Date of Start Date of Progress | STP capacity Remarks
Discharge Programme | of Project Completion of STP (MLD)
(MLD) construction
(%)
1 2 3 4 5 6 7 8 9 10 11 12 13
C - Drains to be tapped in projects Under Construction - 24 Nos.

1 Mirzapur Basvariya Drain Ganga 1.130 Untapped Vindhanchal Sewerage AMRUT 21.12.2018 31.12.2021 78 7 -
2 Mirzapur DiwanGhat new Drain Ganga 0.020 Untapped Scheme
3 Mirzapur BalughatKacha Drain Ganga 0.010 Untapped
4 Mirzapur Malhaya Drain Ganga 0.270 Untapped
5 Mirzapur Patengra (manasarovar) Drain Ganga 0.740 Untapped
6 Prayagraj Mawaiya Nala Yamuna 28.10 Untapped | & D and STP works at| Namami Gange 16.09.2019 30.09.2021 52.5 42 Work is under progress.
7 Prayagraj Mahewa Ghat Drain no. 1 Yamuna 0.30 Untapped Naini, Phaphamau and
8 Prayagraj Mahewa Ghat Drain no. 2 Yamuna 0.22 Untapped Jhunsi
9 Prayagraj Avrail Drain No. 2 (Kharkauni Yamuna 1.45 Untapped

drain)
10  |Prayagraj Sachcha Baba Ashram Drain Yamuna 2.72 Untapped
11  |Prayagraj Co-Operative Nala Ganga 0.27 Untapped Namami Gange 16.09.2019 30.09.2021 14 Work is under progress.
12 |Prayagraj Basna Nala Ganga 2.55 Untapped
13 |Prayagraj Indira Awas Nala / Jai Ganga 1.15 Untapped

Gurudev Ashram Nala
14  |Prayagraj Shantipuram Nala Ganga 4.10 Untapped
15 |Prayagraj 8 small drains at different Ganga 0.80 Untapped Namami Gange 16.09.2019 30.09.2021 16 Work is under progress.

locations in Jhushi area
16  |Prayagraj Lotey Haren Nala Ganga 9.98 Untapped
17  |Prayagraj Shastri Bridge Nala (03 small Ganga 278 Untapped

drains), Jhushi
18 |Varanasi Rajghat Outfall (Shahi Nala) Ganga 130.00 Partially Tapped Rehabilitation of OTS AMRUT 25.03.2020 30.11.2021 100 140 To be tapped at 140 MLD operational STP at Dinapur.

to RTS at Varanasi Work for diversion of 50 MLD discharge from OTS to RTS
is under progress.
19 |Varanasi Central Jail Drain Varuna 6.50 Untapped - - - - - - Drains are being taken up by Irrigation Deptt.
20 |Varanasi Ordely Bazar Drain Varuna 7.00 Untapped
21 |Varanasi Chamrautha Drain Varuna 1.50 Untapped
22 |Varanasi Khajury Colony Drain Varuna 1.50 Untapped
23  |Varanasi Banaras Drain No.-5 Varuna 1.00 Untapped
24 |Varanasi Hukulganj Drain Varuna 2.50 Untapped
D - Drains to be tapped in sanctioned projects (Under Tendering) - 35 Nos.

1 Ghazipur HARIZAN BASTI Ganga 0.02 Untapped | & D and STP works at| Namami Gange - 24 months after N 21 LOA issued on 20.02.2021 to M/s EMS Infracon Pvt. Ltd.
2 Ghazipur SAMSHAN GHAT Ganga 0.103 Untapped Ghazipur issuance of LOA Ghaziabad JV M/s EMIT Group, New Delhi. Agreement has
3 Ghazipur RUI MANDI Ganga 0.018 Untapped been signed on 24.06.2021.
4 Ghazipur BUDHAVA MAHADEVA Ganga 0.049 Untapped
5 Ghazipur MUGAL PURA Ganga 0.027 Untapped
6 Ghazipur POSTA GHAT Ganga 0.027 Untapped
7 Ghazipur KHIRKI GHAT Ganga 0.025 Untapped
8 Ghazipur THERI BAZAR Ganga 0.025 Untapped
9 Ghazipur ANZAHI GHAT Ganga 3.91 Untapped
10 |Ghazipur CHETNAT GHAT Ganga 0.686 Untapped
11 |Ghazipur STIMER GHAT Ganga 3.241 Untapped
12 |Ghazipur GOLA GHAT Ganga 0.102 Untapped
13 |Ghazipur MAKSUD GHAT Ganga 0.018 Untapped
14 |Ghazipur COLLECTER GHAT Ganga 3.141 Untapped
15  |Ghazipur DADRI GHAT Ganga 3.233 Untapped
16 |Ghazipur SAI MANDIR Ganga 3.119 Untapped
17 |Ghazipur NAUPURA Ganga 0.018 Untapped
18  |Ghazipur AFIM FACTORY COLONY Ganga 0.018 Untapped
19 |Ghazipur MAHALA BASTI (SIKANDJ Ganga 0.02 Untapped
20 |Ghazipur D.M BANGLO Ganga 3.141 Untapped
21 |Ghazipur PEAR NAGAR Ganga 0.027 Untapped
22 |Ghazipur BADA MAHADEVA (GORA| Ganga 3.91 Untapped
23 |Ghazipur BADA MAHADEVA (ADAF| Ganga 1.27 Untapped
24 |Mirzapur Bisundarpur Drain Ganga 1.580 Untapped | & D and STP works at| Namami Gange - 24 months after 17 LOA issued on 20.02.2021 to M/s EMS Infracon Pvt. Ltd.

58




S. No City/Town Name of Drain River Average Flow Status of Drains Name of Project Name of Date of Start Date of Progress | STP capacity Remarks
Discharge Programme |  of Project Completion of STP (MLD)
(MLD) construction
%)
1 2 3 4 5 6 7 8 9 10 11 12 13
25  [Mirzapur Hanumanghat Drain Ganga 0.680 Untapped Mirzapur issuance of LOA Ghaziabad JV M/s EMIT Group, New Delhi. Agreement has
26 [Mirzapur Public club Drain Ganga 0.600 Untapped been signed on 24.06.2021.
27 |Mirzapur Barahmiliah Drain Ganga 0.390 Untapped
28 |Mirzapur District judge Drain Ganga 0.400 Untapped
29 |Mirzapur Lift cannal Drain Ganga 0.400 Untapped
30 |Mirzapur Irrigation colony Drain Ganga 0.030 Untapped
31 |Mirzapur MorchaGhar Drain Ganga 1.640 Untapped
32 |Mirzapur Ghoreshahid Drain Ganga 49.300 Untapped
33 |Mirzapur konia Ganga 0.020 Untapped
34 |Mirzapur Chorawa Ganga 0.250 Untapped
35 |Mirzapur Balaji temple Ganga 2.200 Untapped
E - Drains to be tapped in projects submitted for approval- 38 Nos.
1 Ballia Kathar Nala at the around of Ganga 17 Untapped | & D of Kathar Nala at | Namami Gange 19.6 DPR for remaining works submitted to SMCG dated
Ballia city distt. Ballia 30.09.2020. Observations were communicated by SMCG
vide their letter dated 04.03.2021. Compliance of
observations submitted to SMCG vide letter dated
06.07.2021.
2 Dalmau Padva Nala/(Muraibagh) Ganga 2.68 Untapped | & D & STP works at | Namami Gange - 24 months after - 4 MLD proposed | DPR was submitted to SMCG vide letter dated 15.02.2021.
Shankar Nagar Dalmau, Distt. issuance of LOA Observations were communicated by SMCG vide their letter
3 Dalmau Bada Math - Chhota Math ke Ganga Untapped Raebareilly dated 02.06.2021.
bich ka Nala/(Sherandajpur)
4 Dalmau Busda Ghat ka Ganga Untapped
Nala/(Sherandajpur)
5 Dalmau Shukla Ghat ka Ganga Untapped
Nala/(Sherandajpur)
6 Dalmau Pathvari Ghat ka Ganga Untapped
Nala/(Tikaitganj)
7 Dalmau Soarakh Ghat Muroop Ganga Untapped
Nala/(Tikaitganj)
8 Dalmau Muskatpal Nala Ganga Untapped
9 Dalmau Shivala Ghat Nala Ganga Untapped
10 |Dalmau Raja Tiloi Ghat Nala/Mo. Ganga Untapped
sherndajpur(Deen shah Gaora
Ghat)
11 |Saidpur Jauhargaj Drain Ganga 0.80 Untapped | & D and STP works at| Namami Gange - 24 months after - 7 MLD proposed |[PFR has been submitted to NMCG vide SMCG letter dated
12 |Saidpur Rangmahal Ghat Drain Ganga 0.20 Untapped Saidpur, Distt. Ghazipur issuance of LOA 07.04.2021.
13 |Saidpur Ward No. 15 Malhiya Basti D Ganga 1.00 Untapped
14 |Saidpur Mahaveer Ghat Drain Ganga 0.60 Untapped
15  |Saidpur Sangat Ghat Drain Ganga 0.50 Untapped
16  |Saidpur Pakka Ghat Drain Ganga 0.50 Untapped
17 |Saidpur Budenath Mahadew Ghat Dra Ganga 0.80 Untapped
18  |Saidpur Kot Ghat Ganga 0.90 Untapped
19 |Zamania Gorawa Drain Ganga 0.60 Untapped | & D and STP works at| Namami Gange - 24 months after - 55 MLD PFR has been submitted to NMCG vide SMCG letter dated
- n Zamania, Distt. issuance of LOA proposed 07.04.2021.
20 |Zamania Kankarwa Drain Ganga 1.01 Untapped Ghazipur
21 |Zamania Karpurimai Ghat Drain Ganga 2.80 Untapped
22 |Mughalsarai Kali Mohal Drain (Ganda Nalg| Ganga 8.26 Untapped | & D and STP works at| Namami Gange - 24 months after - 37 MLD Revised DPR submitted to SMCG vide letter dated
- - - Pt. Deen Dayal issuance of LOA proposed 10.02.2021.0Observations were communicated from SMCG
23 |Mughalsarai Chandhasi Nala/Railway Nala Ganga 21.07 Untapped Upadhyay Nagar, vide their letter dated 18.06.2021.
24 |Bhadohi Chauri Nala Varuna 2.67 Untapped | & D and STP works at| Namami Gange - 24 months after - 22 MLD DPR has been submitted to NMCG vide SMCG letter dated
Bhadohi issuance of LOA proposed 28.05.2021
25  |Bhadohi Rajpura Nala Varuna 4.33 Untapped
26  |Bhadohi Mamdopur Nala Varuna 3.99 Untapped
27 [Manikpur Pakka Nala Ganga 0.582 Untapped | & D and STP for| Namami Gange - 24 months after - Wetland DPR has been prepared and is under review at UPJN level.
28 |Manikpur Raja Hela Nala Ganga 0.100 Untapped Abatement of Pollution issuance of LOA Technology
of River Ganga at based
29  [Manikpur Prathmik Vidyalaya Ganga 0.086 Untapped Manikpur, Distt.
30  [Manikpur Mallahan Tola Ganga 0.086 Untapped Pratapgarh
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S. No City/Town Name of Drain River Average Flow Status of Drains Name of Project Name of Date of Start Date of Progress | STP capacity Remarks
Discharge Programme | of Project Completion of STP (MLD)
(MLD) construction
%)
1 2 3 4 5 6 7 8 9 10 11 12 13
31 |Manikpur Post office Nala Ganga 0.243 Untapped
32 |Prayagraj A.D.A. Colony Nala / Jwaladevi Ganga 4.50 Untapped | & D of Rasulabad| Namami Gange - 24 months after - Total 133 MLD |DPR has been prepared and is under review at UPJN Level.
Ghat drains and issuance of LOA proposed

33  |Prayagraj Jondhwal Ghat Drain/Chhuhara Ganga 131 Untapped augmentation of STPs including

Mandir at Distt. Prayagraj augmented
34 |Prayagraj Rajapur Nala Ganga 25.00 Untapped capacities
35  |Prayagraj Tv Tower Nala Ganga 0.00 Untapped
36 |Prayagraj Sadar Bazar Nala Ganga 3.80 Untapped
37 |Prayagraj Muirabad (Ganesh Nagar) Nall Ganga 0.00 Untapped
38 |Prayagraj Nayapurwa Drain Ganga 0.00 Untapped
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Annexure-1c

Annexure - 1

PROGRESS REPORT FOR SEPTAGE MANAGEMENT- FSTP/CO-TREATMENT UNIT PROPOSED IN VARIOUS TOWN

Sl District Town Type Capacity| Date of Date of Land Overall Remarks
KLD Start Completion | Availability | Progress

1 |Agra Agra Co Treat. 75 23-10-2020| 22-07-2021 Yes 25.50% |Admin. Building, Compost pit, Pump pit, collection tank & filtrate
tank are 85% Completed. E/M Work in under progress.

2 |Firozabad Firozabad Co Treat. 25 23-10-2020( 22-04-2021 Yes 13.00% |Work is being done by the firm at a slow pace, due to which a
reimbursement penalty of 03 percent has been imposed on the firm and
the firm is being guided by continuous correspondence to speed up the
work. In the past, the financial penalty of 02 percent on the firm was
charged due to non-commencement of work. Now work in progress.

3 |Firozabad Shikohabad FSTP 32 14-08-2020| 13-05-2021 No 0.00% |Soil test work is complete but report not received for starting the
work.

4 |Mainpuri Mainpuri Co Treat. 25 09-11-2020| 31-07-2021 Yes 20.00% |Soil testing has been completed. Vetting of design and drawings is
COMPLETED( Co-treatment 25 KLD). Reinforcement work in raft of
Anorobic tank is in progress

5 [Mathura Mathura Co Treat. 25 20-10-2020| 30-09-2021 Yes 48.00% |Work in Progress

6 |Aligarh Aligarh FSTP 32 19-08-2020| 18-02-2021 Yes 65.00% |Work in Progress

7 |Hathras Hathras FSTP 32 27-10-2020| 26-04-2021 Yes 50.00% |Work in Progress

8 |Fatehpur Fatehpur FSTP 32 01-09-2020| 28-02-2021 Yes 20.00% |Excavation in progress

9 |Prayagraj Prayagraj Co Treat. 50 11-10-2020| 05-09-2021 Yes 9.50% [Design and Drawing has approved by IET, Lucknow, and submitted
by Contractor and Compost pit work completed .Firm is not doing any
work since 2 month. For this several letters has issued to firm for
starting work but still firm is not responding of letter and also is not
start any work. Last 15 days work effected due to firm's site eng. and
contractor has suffered by covid -19

10 [Mirzapur Mirzapur Co Treat. 25 08-02-2021| 07-11-2021 Yes 5.00% |Structural drawing has not been submitted by contractor despite
several instruction

11 [Muzzaffarnagar | Muzzaffarnagal Co Treat. 25 18-09-2020| 17-03-2021 Yes 42.00% |Work in Progress

12 [Saharanpur Saharanpur Co Treat. 25 02-09-2020| 01-06-2021 Yes 50.00% |Work in Progress

13 |Bulandshahr Khurja FSTP 32 27-08-2020| 30-06-2021 Yes 40.00% [work in progress

14 |Bulandshahr Bulandshahr [ Co Treat. 25 26-12-20| 25-06-2021 Yes 5.00% |[design and drawing vetted

15 |Ghaziabad Ghaziabad Co Treat. 50 04-11-2020( 31-08-2021 Yes 20.00% |Works in under progrress

16 |Ghaziabad Loni FSTP 32 27-05-2019| 31-05-2021 Yes 98.00% [Scheme is Under Trial & Run

17 _|Ghaziabad Modi Nagar FSTP 32 03-07-2019| 02-07-2021 Yes 65.00% |Work in Progress

18 |Hapur Hapur FSTP 32 02-09-2020| 01-06-2021 Yes 38.00% |Boundary Wall, Utility Building, Sluge Storage Room work Complete,
Chambers Work is in progress

19 |Meerut Meerut Co Treat. 50 17-11-2020( 16-08-2021 Yes 2.00% |[Soil Testing has been completed. Vetting of Design & Drawing is
under progress.

20 [Meerut Baraut FSTP 32 26-08-2020| 25-05-2021 Yes 21.00% |excavation for fstp is in progress and E&M drawing under approval
stage and boundary will is almost complete.

21 |Shamli Shamli FSTP 32 27-08-2020 Yes 27.00% |work in progress. Land use has to be changed yet by rajasv parishad

22 |Amroha Amroha FSTP 32 01-09-2020( 28-02-2021 Yes 15.00% |work in progress

23 |Moradabad Moradabad FSTP 32 25-08-2020( 23-02-2021 No 0.00% |[Soil SBC is found to be 3 tonne because of which extra item for sub
structure costing Rs 45 lacs is required due to cost enhancement site is
to be changed .Pursuing Nagar Nigam for land change.

24 |Rampur Rampur Co Treat. 25 01-09-2020 Yes 40.00% |P. C. C work in progress

25 |Sambhal Chandausi FSTP 32 05-09-2020( 04-06-2021 No 8.00% [Due to local public hinderence work stopped after construction of
60% Boudary wall . Informed to distt administration in writing vide
letter 49/M-4/01 on dated 15.01.2021, 134/M-4/03 dt. 11.02.2021,
203/FSTP/01 dt. 06.03.2021 and 276/FSTP/02 dt. 07.04.2021.
Dispute not resolved and no alternate land received from NPP
Chandausi till now.

26 |Basti Basti FSTP 32 09-03-2020| 09-02-2021 Yes 14.00% |Work affected due COVID-19

27 |Deoria Deoria FSTP 32 08-10-2020| 08-09-2020 Yes 20.00% |Work affected due COVID-19

28 |Gorakhpur Gorakhpur Co Treat. 50 07-11-2020| 08-06-2021 Yes 4.00% |soil testing is completed. Design drawing work is under progress

29 |Ambedkar Nagar |Akabarpur FSTP 32 28-08-2020 Yes 12.00% [no labour at site since 26/03/2021

30 |Ayodhya Ayodhya Co Treat. 25 18-11-2020| 30-06-2021 Yes 28.00% [work under progress

31 |Ayodhya Faizabad FSTP 32 14-09-2020| 30-06-2021 Yes 59.00% [work under progress

32 |Sultanpur Sultanpur Co Treat. 25 05-11-2020| 04-07-2021 Yes 7.00% |[BEP, Design, Drg approved. Work stoped due to Lock down.

33 [Bahraich Bahraich FSTP 32 01-12-2020| 31-08-2021 Yes 8.00% |Design under progress

34 |Gonda Gonda FSTP 32 01-11-2020( 31-07-2021 Yes 12.00% |FSTP boundary wall, utility building work is in progress. Drawing
design is under vetting by IET Lucknow. Rest work will be started
soon.

35 [Banda Banda FSTP 32 08-09-2020| 07-03-2021 Yes 1.00% |Structural Design of Boundary wall and Utility Building submitted for
Vetting. At site Land levelling is done. Further construction shall be
done after vetting of drawings which is still awaited .

36 |Jalaun Orai FSTP 32 24-08-2020| 23-02-2021 Yes 1.00% [Work Not Started. Design and Drawing (On the basis of pile structure
due to black cotton soil) is not submitted.

37 |Jhansi Jhansi FSTP 32 24-08-2020| 23-02-2021 Yes 14.00% | Utility Building work under progress but FSTP corrected Design and
drawing not submitted yet.

38 |Lalitpur Lalitpur FSTP 32 24-08-2020( 23-02-2021 Yes 16.00% |Utility Building and boundary wall work under progress but FSTP
corrected Design and drawing not submitted yet.

39 [Etawah Etawah Co Treat. 25 14-10-2020( 13-07-2021 Yes 3.00% |Soil testing has been completed. Vetting of design and drawings is
under progress ( Co-treatment 25 KLD)
Partly foundation excavation work is completed

40 |Farrukhabad Farrukhabad FSTP 32 25-08-2020| 24-05-2021 Yes 38.00% |Construction of boundary wall and Utility Building works in under
progress.

41 |Kanpur Kanpur Co Treat. 100 09-12-2020| 08-09-2021 Yes 35.00% |Admin building brickwork completed, shuttering of slab is in progress.
foundations work is complete. compost pits (12 no.) is 80% complete

42 |Hardoi Hardoi FSTP 32 21-08-2020( 20-02-2021 Yes 12.00% |Work in Progress

43 | Lakhimpur kheri |Lakhapur kheril  FSTP 32 31-07-2019| 31-05-2021 Yes 60.00% |Civil Works almost done & E&M work in progress

44 |Lucknow Lucknow Co Treat. 100 05-11-2020( 04-07-2021 Yes 30.00% |Compost pit 100%, Admin Building 50%, Collection tank 50%,
Filtrate tank 50% completed. Work stoped due to Lock down.

45 [Raibareli Raibareli FSTP 32 17-06-2019| 31-07-2021 Yes 90.00% |Work in Progress

46 |Sitapur Sitapur FSTP 32 09-09-2020( 08-03-2021 Yes 13.00% |Work in Progress
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Sl District Town Type Capacity| Date of Date of Land Overall Remarks
KLD Start Completion | Availability | Progress

47 |Unnao Unnao FSTP 32 08-08-2018| 28-07-2019 Yes 100.00% | Plant has been commissioned on 28.07.2019 and handing over note
was send to NNP Unnao in Dec 2019. Plant is yet to be taken over by
NNP

48 |Budaun Budaun FSTP 32 01-10-2020| 31-03-2021 Yes 15.00% |firm is not responding for remaining design and drawings. A penlty for
2% CB value has been imposed for delay.

49 |Pilibhit Pilibhit FSTP 32 15-10-2020| 15-04-2021 Yes 45.00% |Work in Progress

50 [Shahjahanpur Shahjahanpur FSTP 32 09-09-2020| 04-03-2021 Yes 65.00% |Work in Progress

51 [Azamgarh Azamgarh FSTP 32 13-08-2020( 12-08-2021 Yes 0.00% (Land received in June 2021 . Firm has instructed to complete soil
testing and submit drawing and design ASAP

52 |Ballia Ballia Co Treat. U 25 - - No 0.00% [STP not constructed. Estimate sent to SMCG on 30.09.2020.
Approval awaited.

53 [Mau Maunath FSTP 32 13-08-2020( 12-08-2021 Yes 0.00% (Land disputed but work is in progress as per direction of district

Bhanjan Administration

54 |Chandauli Mughalsarai FSTP 32 - - Yes 0.00% (land is provided by revenue department in govindpur village near
padaanv in march and said to contrator for progress of work of FSTP.

55 [Ghazipur Ghazipur Co Treat. U 25 - - Yes 0.00% [STP Land purchase complete. Co-treatment will be possible after STP
is built.

56 |Jaunpur Jaunpur FSTP 32 14-08-2020| 13-05-2021 Yes 15.00% |Soil testing has been completed. Vetting of design and drawings on
progress. Boring work complete, Supper structure of utility building
and Boundry wall has been completed, Slab casting of utility building
is completed. Excavation and PCC work of anaerobic , SBR 1 and
SBR 2 is Completed . Plaster work of boundary wall is on progress.

57 |Varanasi \aranasi Co Treat. U 50 Yes Clarity in scope of work is required. Clarification awaited.
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Annexure-2

S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
The State of UP may | UPSIDA Not Complied a) For removal of Chromium waste dumped at
take  steps  for Tenders have been cancelled. Khanchandpur, Rania Kanpur Dehat, the
Remediating A decision regarding easing the conditions of furds gfb RSS 23'24 crore ha(;L’eE been
Chromium dump at tender has been taken in the meeting held by Chief released by State Government scrow
Rania  Kanpur as . L. A/lc has already been opened under
’ Secretary on 4.12.2020 . Suggestions are invited : . I .
directed earlier vide signatory authority of District magistrate ,
q dated from experts from NEERI Nagpur and 4 IITs on the Kanpur Dehat
;; 3;52019 a;sd conditions for agencies/firms who will bid for the | 1) Tenders were floated by UPSIDA for lifting
15'11'2019 tender. A report from all the said institutions in this of hazardous waste to nearby TSDF but in

matter and accordingly tenders shall be floated
afresh.

EC of Rs.280 cr. imposed on 6 defaulter units

DM, Kanpur has issued RC against the 6 defaulters.
Chief Secretary, UP has directed him to transfer
the RC to DM,Kanpur Nagar if the properties of
defaulters are in Kanpur Nagar

spite of calling tenders 3 times, only one
bid was received for which the cost
mentioned by bidder monopolistic &
prohibitive.. To resolve the issue under
instructions from Gov. IIT Kanpur was
selected for Project monitoring consultancy
for the job 'Disposal of chromium waste
dumped near village Khanchandpur, Rania
Distt.,, Kanpur Dehat and remediation of
contaminated sub soil and underground
water'. A MOU has been signed on
2.02.2021 with the following scope of work:

Suitable technology to be adopted for

remediation of Hazardous Chromium
Waste,

Estimation of the project as per chosen
technology,

Preparation of RFP/Bidding documents as
per the estimate above,
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

d)

e)

g)

Hand holding in bidding process,

Third Party Quality & Quantity checking
during execution of work,

Any ancillary work required for successful
completion of above project.

IIT Kanpur has visited the site & collected the
samples. As far as suitable technology is
concerned, they have submitted preliminary
report which is being attached with the mail
for your perusal & necessary guidance, if any.
At present, they are working on Estimation of
Project as per chosen Technology. However,
given the situation due to COVID-19 work was
delayed as all the labs at IIT Kanpur are closed.
IIT Kanpur will intimate the cost of work within
a week time as per chosen technology, which
shall be put up to State Level Committee and
as per approval of SLC bidding documents shall
be prepared by IIT, Kanpur.

Subsequent to preparation of bid documents
the same shall be sent to State Level
Committee (SLC) for their approval before start
of actual bidding process.

UP Pollution Control Board had imposed
Environmental Compensation of Rs.
280.01 Crore against 06 defaulting industries
on 19-11-2019 after giving due opportunity
through show cause notice dated 24.10.2019.
D.M. Kanpur Dehat has issued RC for recovery
the dues against the defaulter six units.
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

h)

Property of 03 industries have been attached
and auction is under process.
The industries responsible for illegal dumping
of chromium waste filed Appeal Nos. 14, 15,
16, 17 and 18 of 2020 before Hon'ble Tribunal
for getting relief in the matter of imposition of
environmental compensation against them by
Uttar Pradesh Pollution Control Board. That
Hon'ble Tribunal has given following directions
vide its order dated 04.01.2021 and has listed
it for final hearing on 27.07.2021:-
" The persons responsible for dumping such
hazardous waste, which has contaminated the
ground water to the detriment of the
inhabitants, cannot disown responsibility for
liability for such damage on the ground of
inaction of the authorities or closing of the
companies. Corporate veil may not be a defence
to absolute liability for damage to environment.
Of course, the liability of appellants has to be
limited to the violations clearly attributable to
them. The State PCB must determine such
liability specifically, after due opportunity to the
appellants, preferably within a period of three
months and till this is done, further coercive
measures may not be taken. It is made clear that
any further proceedings will be subject to further
orders.
5. The above observations are for interim relief
and are subject to final order after further
consideration. Applications for interim relief will
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
stand disposed of accordingly."

UPPCB has again given due opportunity to
the appellants as per order of the Hon'ble Tribunal
dated 04.01.2021 and will dispose of the appeals
after due hearing as per law.

That the ESCROW account has been opened
by District Magistrate Kanpur Dehat, for deposition
of funds to be utilized for removing the dumped
hazardous waste and restoration of the environment
and the public health. State Government has
transferred amount of Rs 23.44 Crore to the
ESCROW account on 27.03.2020. The rest amount
for remediation of chromium dump site
Khanchandpur, Rania, Kanpur Dehat, could not be
deposited in the ESCROW account due to non-
recovery of Environmental Compensation imposed
against the 06 industries, as they have obtained stay
from the Hon'ble NGT on 28.01.2020 and
04.01.2021.

Vide order dated | U.P. Jal Nigam, Partially Complied Status of Tapping of 86 Drains in Phase-l|,
22.08.2019 the | Dept.of Urban | Status of Tapping of 86 Drains in Phase-l, | Segment-B (Bijnor to Kanpur) and 215
Tribunal stated that | Development, Segment-B (Bijnor to Kanpur) and 215 Drains | Drains Phase-ll (Kanpur to U.P. Border) as
timely completion | National Mission | Phase-Il (Kanpur to U.P. Border) as on 22.01.2021 | on 22.01.2021 is as follows:

of all projects | for Clean Ganga | is as follows: A. Status of 86 Drains in Phase-l,
relating to sewage | (NMCG) A. Status of 86 Drains in Phase-l, Segment-B Segment-B (Bijnor to Kanpur)
treatment be (Bijnor to Kanpur) Drains not requiring Tapping 09
ensured ie. by Do not require tapping 09 Tapped Drains : : 34
31.06.2020 in Partially tapped 05 SDcrs:anns]:S) be Covered in ongoing 24
respect of ongoing Tapped 32 Drains to be Covered in

projects and by Untapped 40 sanctioned Schemes 10
31.12.2020 in To be tapped in project under Drains to be covered in DPR/PFR 09
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

respect of work not
yet started, failing
which,
compensation has
to be paid apart
from action against
the Erring officers.
(After 01.07.2020,
direction for payment
of environmental
compensation of Rs.
10 lakhs per month to
CPCB for discharging
untreated sewage in
any drain connected
to river Ganga or its
tributaries and Rs. 10
lakhs per month to
CPCB per incomplete
STP and its sewerage
network will apply.
Further with regard
to the sectors where
STP and Sewerage
network works have
not yet started, the
States of UP,
Jharkhand, Bihar and
West Bengal have

To pay an

construction- 26

To be tapped in sanctioned
project -10

To be tapped in project under
preparation- 4

The revised timeline for tapping of these drains is

as follows:

1. 21- Drains by June,21
2. 01- Drains by Jan,22
3. 04- Drains by Mar,22)

B. Status of 215 drains in Phase |l

Do not require tapping 14
Partially tapped 01
Tapped 82
Untapped 118
(i) To be tapped in project

under construction -33

(i) To be tapped in sanctioned
project -35

(iii)To be tapped in project
under preparation -05

The revised timeline for tapping of these drains
is as follows:

(i) 22 Drains by Dec, 2020

(i) 12 Drains by Sep, 21

| Submitted for Approval |

The revised timeline for tapping of 24
ongoing projects is as follows:

01 Drain by Aug-21;

13 Drains by Sep- 21;

04 Drains by Oct-21;

05 Drains by 24 months after availability of
land for Moradabad STP)

B. Status of 215 drains in Phase Il

Drains not requiring Tapping 14
Tapped Drains 104
Drains to be Covered in

) 24
ongoing Scheme
Drains to be Covered in

. 35
sanctioned Scheme
Drains to be covered in DPR/PFR 38

Submitted for Approval

The revised timeline for tapping of 24
ongoing projects is as follows:

12 Drains by Sep-21;

06 Drain by Dec-21;

06 Drains are being taken up by Irrigation
Deptt.

Further, as per information from CPCB, EC
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
Environmental (iii) 13 Drains by Mar, 22 of Rs. 71.40 crore imposed for the period
Compensation of Rs. Every effort is being taken to complete the projects | July,2020 to 21.12.2020 on untapped drains
10 lakhs per month as per scheduled timeline. @ 10 lakh per month.
after 31.12.2020) On incomplete STP works (44 in no.), EC of
Rs. 26.4 crore is imposed for the period July
Urban Development Dept. has not complied the | 2020-Jan 2021.
with the timeline for remediation of 120 drains.
Till date, 158 drains are untapped and
bioremediation has taken place only in
Prayagraj,Kanpur and Varanasi as per the last
available information.
Further, as per information from CPCB, EC of Rs.
71.40 crore imposed for the period July,2020 to
21.12.2020 on untapped drains @ 10 lakh per
month.
On incomplete STP works (44 in no.), EC of Rs. 26.4
crore is imposed for the period July 2020-Jan 2021.
4, Preventing discharge | Dept. of Urban | Partially Complied Upgradation of CETPs approved by NMCG:
of industrial effluents | Development, The State has 104 existing STPs out of which O & M e Mathura CETP of 6.5 MLD
in Ganga and its | yp. Jal Nigam of 66 STPs are being taken up by UPJN. The status e Banthar 4.5 MLD
tributfaries/.drains by of 66 STPs is as follows:- e Site 2 of Unnao CETP of capacity
ensuring mStaI_Iat'_on 1. Operational — 62 STPs. 2.15 MLD
2: é)_lrssp/ecrE:_llizctlonmg 2. Not-operational - 02 STPs ((at Banda, 4 MLD e Jajmau Kanpur CETP 20 MLD
' and Loni, 30 MLD) (Mar,2022)
To make these STPs operational, the bids received > Stringent effluent norms notified for
for rehabilitation of these STPs have been industrial activities in
approved by State Level Technical Committee critically/severe  polluted  areas

(SLTC) in the meeting held on 02.11.2020. LOA for
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Directions by
Hon’ble NGT
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Department
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January,2021

Compliance Status
July,2021

Loni STP has been issued to M/s VA Tech Wabag
Limited on 24.11.2020 and is likely to be
completed by 28.02.2021. LOA for Banda STP has
been issued to M/s Verdhmanh Engineering Works
Pvt., Delhi Ltd. on 25.11.2020 and is likely to be
completed by 31.04.2021.
Upgradation of CETPs approved by NMCG:

e Mathura CETP of 6.5 MLD

e Banthar 4.5 MLD

e Site 2 of Unnao CETP of capacity 2.15

MLD
e Jajmau Kanpur CETP 20 MLD
(Dec,2021)

» Stringent effluent norms notified for
industrial activities in critically/severe
polluted areas dated 27.02.2020 is being
complied for setting up of new industries.

» The Primary Effluent Treatment Plant outlet
and inlet Effluent Quality standard for 3
CETPs of tannery sector have been notified
on 2.11.2019 and are being complied.

» Inlet Effluent Quality Standards for 5 CETPs
of textile sectors have been notified on
7.12.2018.

» Notification has been issued that all new
molasses based distilleries including yeast
manaufacturing units/expansion project in
existing  molasses  based  distilleries

dated 27.02.2020 is being complied
for setting up of new industries.

The Primary Effluent Treatment
Plant outlet and inlet Effluent
Quality standard for 3 CETPs of
tannery sector have been notified
on 2.11.2019 and are being
complied.

Inlet Effluent Quality Standards for 5
CETPs of textile sectors have been
notified on 7.12.2018.

Notification has been issued that all
new molasses based distilleries
including  yeast = manufacturing
units/expansion project in existing
molasses based distilleries including
yeast manufacturing units shall
achieve zero liquid discharge (ZLD by
concentrating and incinerating the
spent wash in Slope Boiler on
28.01.2020).

All GPI units have been directed to
install OCEMS along with PTZ
Camera with open access to UPPCB.
UPPCB has also set up a control
room at headquarters at Lucknow
where ETPs of the GPIls are
monitored remotely.
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including yeast manufacturing units shall
achieve zero liquid discharge (ZLD by
concentrating and incinerating the spent
wash in Slope Boiler on 28.01.2020).

All GPI units have been directed to install
OCEMS along with PTZ Camera with open
access to UPPCB.

UPPCB has also set up a control room at
headquarters at Lucknow where ETPs of the
GPls are monitored remotely.

As per the latest report 977 GPIs have
installed and 122 GPIs have installed PTZ
web camera also.

Regular monitoring of industries along with
action against defaulter is being done time
to time.

According to UPPCB, there are total 105 STPs

construction

Operational STP 100
STP achieving | 81
norms

STP not achieving | 19
norms

STP not in|5
operation

STP under | 62

Status of CETPs in the State:

» As per the latest report 977 GPIs
have installed OCEMS and 126 GPIs
have installed PTZ web camera also.

» Regular monitoring of industries
along with action against defaulter
is being done time to time.

According to UPPCB, there are total 106

STPs

Operational STP 101
STP achieving | 82
norms

STP not achieving | 19
norms

STP not in|5
operation

STP under | 62
construction

Status of CETPs in the State:
There are total 7 CETPs

Operational CETP

CETP achieving norms

CETP not achieving norms

NIN|W[ U

CETP non-operational
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There are total 7 CETPs

Operational CETP 7
CETP achieving norms 6
CETP not achieving norms 1
CETP non-operational 0

It was reported that | UPPCB/U.P Jal | 20 MLD CETP Jajmau 20 MLD CETP Jajmau

in Jajmau 20 MLD | Nigam » All the operational Tannery units have » All the operational Tannery units

work has started.
However, in
Banther, STP is at
sanctioning  stage
and at Unnao at
project formulation
stage.
Compensation in
this regard to be
calculated by CPCB.
Details required
with reference to
the three STPs from
UPPCB, U.p.Jal
Nigam andNMCG

installed PETP. At present PETP treated
effluent of tanneries goes to CETP of 36
MLD capacity (9 MLD Tannery Effluent and
27 MLD Domestic Effluent), operated by UP
Jal Nigam. This treated effluent is mixed
with treated domestic effluent from STP
installed at Jajmau CETP area and is
discharged through irrigationchannel.

» For Jajmau Tannery cluster, NMCG has
approved 20 MLD CETP (dilution based) as
per NGT direction worth Rs. 554 Crore. The
proposal was consented by the tannery
association and the Government ofU.P.

» The SPV has committed to contribute Rs. 25
crore and has proposed to bear the
estimated cost of Rs. 137 Crore for modified
PETP. Rest 392 Crores will be borne
byNMCG.

» SPV has allotted the work of construction of
CETP to M/s VA Tech Wa Bag Ltd. after
finalizing the tender and estimated time of

have installed PETP. At present PETP
treated effluent of tanneries goes to
CETP of 36 MLD capacity (9 MLD
Tannery Effluent and 27 MLD
Domestic Effluent), operated by UP
Jal Nigam. This treated effluent is
mixed with treated domestic effluent
from STP installed at Jajmau CETP
area and is discharged through
irrigationchannel.

» For Jajmau Tannery cluster, NMCG
has approved 20 MLD CETP (dilution
based) as per NGT direction worth
Rs. 554 Crore. The proposal was
consented by the tannery
association and the Government
ofU.P.

» The SPV has committed to
contribute Rs. 25 crore and has
proposed to bear the estimated cost
of Rs. 137 Crore for modified PETP.
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completion is 24 months i.e. December
2021
15 MLD STP

Village-Dakari, Pargana-

Hadaha,Unnao

e State board has issued Consent to Establish
(CTE) to U.P. Jal Nigam, Unnao for
installationof15MLDcapacitySBRtechnologyba
sedSTPatVillage-Dakari,
Pargana-Hadaha, Tehsil and District-Unnao
under NamamiGangeProgramme. Presently
STP is under construction and completion
period of this STP is October, 2021 as
information provided by U.P. Jal Nigam,
Unnao.

5 MLD STP Village-KatariPeeperkheda,

Gangaghat, Shuklaganj Unnao
e State board has issued Consent to
Establish (CTE) to U.P. Jal Nigam, Unnao for
installation of 5 MLD capacity SBR technology
based STP at Village-Katari-Peeperkheda,
Gangaghat, Shuklaganj, Tehsil and District-
Unnao under NamamiGangeProgramme.
Presently construction work of STP is not
started due to land dispute. Completion
period of this STP is October, 2021 as
information provided by U.P. Jal Nigam,
Unnao.

Rest 392 Crores will be borne by
NMCG.

> SPV has allotted the work of

construction of CETP to M/s VA Tech
Wa Bag Ltd. after finalizing the
tender and estimated time of
completion is 24 months i.e.March
2022.

15 MLD STP Village-Dakari, Pargana-

Hadaha,Unnao
e State board has issued Consent to

Establish (CTE) to U.P. Jal Nigam,
Unnao for
installationof15MLDcapacitySBRtechno
logybasedSTPatVillage-Dakari,
Pargana-Hadaha, Tehsil and District-
Unnao under
NamamiGangeProgramme. Presently
STP is under construction and
completion period of this STP is
October, 2021 as information provided
by U.P. Jal Nigam, Unnao.

5 MLD STP Village-KatariPeeperkheda,

Gangaghat, Shuklaganj Unnao

e State board has issued Consent to
Establish (CTE) to U.P. Jal Nigam,
Unnao for installation of 5 MLD
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capacity SBR technology based STP at
Village-Katari-Peeperkheda,
Gangaghat, Shuklaganj, Tehsil and
District-Unnao under
NamamiGangeProgramme. Presently
construction work of STP is not started
due to land dispute. Completion period
of this STP is October, 2021 as
information provided by U.P. Jal
Nigam, Unnao.

Utilization of
treated sewage, use
of sludge as a
manure and
septage
management.

U.P Jal Nigam

Partially Complied

a)

b)

A project of Rs. 160 Crores has been
sanctioned for covering all the 58 AMRUT
towns in State with population more than 1
lakh.

In the first stage the State has finalized
tender for mechanized Faecal Sludge and
Septage Treatment Plants in 6 cities.

The 4 FSSTP shall be completed by
31.03.2021 and remaining 02 by 31.09.2021.
The State has set up Faecal Sludge and
Septage Treatment Plant (FSSTP) in Jhansi
and Unnao.

For remaining 52 towns, tender has been
finalized and LoA issued for 50 FSTP Plants
and expected to be completed by
30.09.2021. Balance 02 FSTP plants are

Latest status may be obtained from U.P.Jal
Nigam
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under tendering stage.

f) The State has proposed to cover all the ULBs

by year 2023.
Name of City N Status
os
Jhansi, Unnao 2 | Operational
Loni, Lakhimpur, Raebareli, | 54 | Construction

Modinagar, Aligarh,
Shahjahapur, Ayodhya, Shamli,
Baraut, Hapur, Khurja, Hathras,
Amroha, Badaun, Farukhabad,
Hardoi,  Sitapur, Bahraich,
Gonda, Jhansi, Latitpur, Banda,

Fatehpur, Basti, Deoria,
Saharanpur, Mathura, Rampur,
Mujaffarnagar, Lucknow,
Kanpur, Agra, Meerut,

Varanasi, Prayagraj, Ghaziabad,
Gorakhpur, Etawah, Firozabad,

Mainpuri, Sultanpur,
Bulandsahar, Faizabad,
Moradabad, Pilibhit,

Chandausi, Orai, Akbarpur,
MaunathBhanjan, Mirzapur,
Balia, Ghazipur, Chunar

started
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Pt. DeenDayalUpadhaya
Nagar, Azamgarh,
Shikohabad, Jaunpur

4 | Letter of Award
issued. Work to
start after
availability of
land.

The State’s policy for use of treated water
is being notified.

Total sewage generation is around 5500
MLD (80 % of water used). The State has
104 STPs with installed capacity of 3200
MLD against which the capacity utilization
is 2248 MLD (68 %).

At present, nearly 410 MLD treated water
is being used in agriculture.

State is planning to get the treated water
utilized in thermal power plants.

The State has promulgated the Septage
policy on 31.10.2019.

State Mission for Clean Ganga, UP has
informed vide letter dated 7.12.2019 that
the State is implementing projects of
tertiary treatment and supply of treated
water to Indian Oil Corporatin Ltd.,
Mathura and Panki Power Plant in
Kanpur.

The Faecal and Septage Treatment Plant
projects have been implemented in Jhansi
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and Unnao. Its under implementation on
Chunar.
Demarcation of | Dept. of Irrigation, Partially Complied a) Notification for identifri]cation fOf flood plain
. : : o . zone in Segment B Phase-1 from Bijnore to
flood plain zor'les u.p (Work of setting up pillars initiated in Phase | on Kanpur issued on  04.09.2020 and
and preventing 1.06.2020). permanent construction activities within 100
encroachments » Notification for identification of flood plain meter from both banks of river Ganga
thereof zone in Segment B Phase | from Bijnore to banned.
Kanour i d on 4.09.2020 and manent b) 5491 No. Pillars have been Constructed and
anpu |s'sue on 4.03. ”a 'per _a € fixed as flood plain zone boundary pillars
construction as per notification will be |c) For Phase-ll, identification of flood plain
removed by District Authority. Demarcation zone by Central Water Commission is under
of flood plain zone has been started, work process. I
d) The ecological flow as per notification dated

is in progress. 734 no.of pillars have been
already constructed against total 15293
pillars.

» For Phase Il, identification of flood plain
zone by Central Water Commission is under
process.

» For ecological flow, the notification dated
9.10.2018 in river Ganga from Bhimgoda
Barrage (Haridwar), Bijnore Barrage and
Narora Barrage is being complied with.
(Refer Annexure IV)

02.07.2021in River Ganga from
BhimgodaBarrage (Haridwar), Bijnore
Barrage and Narora Barrage is being

complied.

Maintenance of e-
flow

Dept. of Irrigation,
u.p

Partially Complied
e-flow maintained only in Ganga, study of e-flow
being done by IIT Delhi, report was expected to be
received in Dec,2020. The Committee has not
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received the report yet.
Preventing dumping | Dept. of Urban Partially Complied a) Underh SBI\/tl) Urbzn |a” 2d1 U('j-B’S 'P Sanga
. Devel t . town have been declared and certified ODF
of solid a.nd other | Developmen » With regard to Ganga tgyvns, 21 ULBs have Status. 12 ULBs have been certified ODF-+
waste in and been declared and certified ODF status. 12 status, 5 ULBs have been certified ODF++.
around Ganga ULBs given ODF++ status. All the ULBs doing | b) There are 697 wards in 21 ULBs with door
door to door collection. to door collection of waste facility.
. . c) Total waste generation in 21 towns is 3,275
» There are 697.wards in 21 U|TB.S with door TPD out of which the total capacity of
to door collection of waste facility. mechanized processing of 2,650 TPD i.e.
» Total waste generation in 21 towns is 3275 81% is established in 4 major towns i.e.
TPD out of which the total capacity of Kanpur, Varanasi, Prayagraj and Kannau.
hani } ¢ . d) Two plants of 140 TPD (Mirzapur-100TPD;
mechanized processing of 2650 TPD i.e 81 Ballia-40TPD) were under arbitration which
% is established in 4 major towns i.e. has been awarded in the favour of
Kanpur, Varanasi, Prayagraj and Kannauj. Department. Further to make these plants
» Two plants of 140 TPD (Mirzapur-100TPD; functional, " the = re-construction - work _is
. required for which the work is under
Ballia-40TPD) had been awarded for progress. It is expected to make these
construction. Expected to be completed by plants functional byMarch 2022.
March 2021. e) In addition, three windrows based
o, . mechanised plants (Farrukhabad/ Ghazipur/
» In adc.htlon, three windrows based Gangaghat — total 220 TPD) have been
mechanized plants sanctioned and expected to be completed
(Farrukhabad/Ghazipur/Gangaghat-total by March 2022. _ _
220 TPD) have been sanctioned and f) This will enable mechanised processing
) plant capacity to be around 3,010 TPD i.e.
expected to be complete by March 2021. 92% against total 3,275 TPD.
» This will enable mechanized processing | g) Decentralised scientific treatment of waste is
plant capacity to be around 3010 TPD i.e.92 exhpected to ]E)e dollne by March 2022 in all
0 . other ULBs of smaller towns.
% against .the tot.al 3_2?5 TPD. h) Material Recovery Facility (MRF) has been
to be done. work is under progress.
> MRF sanctioned in every ULB and|! Total 46 numbers of open dumps as

reported in Quality Council of India survey
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construction work under progress. report ddated 09-01-2019, have been
removed.
> 46 open dumps remo'vet_:l. j) There is no legacy waste site situated within
banks of river Ganga. However, for | k) Bio-remediation of legacy waste in Kanpur
accumulated legacy waste in Prayagraj, (15 Lac MT), Prayagraj (5 Lac MT),
Kanour and Varanasi tenders for Ghaziabad (2.5 Lac MT), Bareilly (5 Lac
P _ , MT), Aligarh (0.6 Lac MT), Moradabad (2.5
empanelment of agencies for work of bio- Lac MT) is in progress.
remediation of legacy waste were floated.
» In Swachh Sarvekshan 2020, the 3 Best
Ganga Towns in different population range
are from U.P i.e Varanasi, Kannauj and
Bithoor.
Strict enforcement for plastic ban in the State. 126
tonnes of banned plastic seized in the ULBs along
river Ganga and penalty of Rs.1.27 crore imposed.
10. Clearing old legacy | Dept.of Urban | Partially Complied

waste dump sites

Development, U.P Jal
Nigam

Delay due to tendering process.

For accumulated legacy waste in Prayagraj, Kanpur
and Varanasi, tenders for the empanelment of
agencies for the work of bio-remediation of the
legacy waste were floated by Jal Nigam Uttar
Pradesh on 4th November 2019 and refloated on
7th February 2020.
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Work was expected to commence after monsoon
season. No further progress reported by U.P Jal

Nigam.

Details of few legacy waste dumpsite is given

below:
S.N | City Quantity | Status
o.
1. NOIDA- 1.0 Lakh | Completed
Sector 54 tonne
2. Prayagraj 0.1 Lakh | Completed
tonne
3. Meerut 3.0 Lakh | Completed
tonne
4. NOIDA 2.77 1.02 lakh
Sector 145 Lakh tonne
tonne remediated.
Remaining
is under
process
5. Agra 8 Lakh |5 lakh
tonne tonne
remediated.
Remaining
is under
process
6. Mathura 0.11 Completed
Lakh
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] tonne
Disposal of Legacy waste in the State is proposed
to be done by April, 2022.
(Refer Annexure lll)
11. Preventing and | Mining Department | Partially Complied

regulating illegal Enforcement (Feb,2020-upto Dec,2020)

sand mining Number of raids =14335
Number of FIR lodged = 532
Number of complaint lodged = 1718
Compounding amount =60.73 crore
Integrated Mining Surveillance System (IMSS)
rolled out in the State. Geo fencing and PTZ
cameras installed in mining areas.
310 weigh bridges installed in mining areas and
integrated with State Command Centre.
(Refer Annexure V)

12. Steps for | District Partially Complied
conservation of | Administration/ > State Govt. notified the Uttar Pradesh
groundwater CGWA Ground Water Management and Regulation

particularly with
reference to critical,
semi-critical or
over-exploited

areas

Act,2019.

» Rajya SanrakshanBhoojal Mission started in
2017-18.Under this mission, progress of
some major works are given below (upto

September,2020):
Name of the | Target Progress
Structure
Check Dam 4458 2487
Pond 66179 28982
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rejuvenation/c
onstruction
Farm pond 183726 169793
Distribution of | 203258 92705
Drip/Sprinkler
System

The Minor Irrigation Dept. had constructed 5884

check dams and 779 ponds and the target for

2020-21 is construction of 183 check dams and 116

ponds.

13. Restoration of | District Partially Complied
water bodies. Administration » State has 7 wetlands listed as Ramsar Sites

of International importance.

» The Environment, Forest and Climate
Change Dept. of Govt. of UP has identified
226 potential wetlands existing within 10
kms of Ganga river and prepared a project
for conserving and sustainably managing
these Gangetic Floodplain wetlands in the
state. This project sanctioned by NMCG.

14, Monitoring and | CPCB/UPPCB Partially Complied UPPCB regularly monitoring the water
displaying of water UPPCB regularly monitoring the water quality of | quality of river Ganga at 32 sampling points.
quality river Ganga at 32 sampling points. Monitoring | Monitoring reports available on UPPCB

reports available on UPPCB website. website.

15. Closing, till | UPPCB Partially Complied Partially Complied
compliance, all During Dec, 2019-April 2020, 75 GPIs were found | During January 2021 to May 2021, Show

establishments near

defaulting. UPPCB had issued show cause notices

cause notices issued against 169 defaulter
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river banks being against 45 GPIs and closure order against 4. industries and closure order against 184
run without As per the meeting on 4.2.2020, it was reported | defaulter industries.
necessary STPs and that action has been taken to close 137
compliance of establishments  which are running without | During February 2021 to June 2021, EC of
environmental necessary STPs/ treatment facilities. EC to the tune | Rs 4.11 crores was imposed against the
norms. of Rs19.59 crores was imposed out of which Rs 8 | defaulter industries.
crores has been realized
Out of 106 STPs, 11 STPs have been found
defaulting during January, 2021 to May,
2021. Notices have issued for compliance of
prescribed standard and Environmental
compensation of Rs 26.25 Lacs has been
imposed against the operators of 2 non
complying STPs.
16. Public  awareness | Dept. of Urban | Not Complied
and involvement for | Development (Public awareness programmes could not be
prevention and conducted due to covid-19 pandemic and
control of pollution lockdown in the last 3 months) pertaining to U. P.
of Ganga. Jal Nigam.
17. Afforestation  and | Dept. of | Partially Complied

setting up of
biodiversity parks.

CPCB may take
further action to
finalise and

circulate Guidelines

Environment,
Forest and Climate
Change, UP.

Project on Biodiversity Parks with estimated total
cost 32381.755 lakhs submitted to NMCG. The
NMCG showed its limitation to fund the project
and also made certain observations regarding the
location of identified sites and costs involved
through letter dated 13.05.2020.
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for Biodiversity )
"y In July, 2020 the State planted 25 crore seedlings
parks expeditiously ] i i
which may be and the entire e>.<erC|se was coordmate.d by
. . Department of Environment, Forest and Climate
complied with by
Change, Government of Uttar Pradesh.
the concerned
States and status of The Environment, Forest and Climate Change Dept.
compliance of Uttar Pradesh has identified the sites for
included in  the development of Bio-diversity Park in 25 districts in
reports to be filed the main stem of Ganga and in 2 districts in
before this Tribunal. Yamuna covering total area of 3591.984 hectares.
The project proposal is being revised as per the
guidelines of CPCB and will be implemented if
NMCG approves the projects along with its
funding.
18. CPCB and SPCBs | CPCB/UPPCB/ U.P | Partially Complied Partially Complied
may periodically | Jal Nigam Water quality report of Ganga available on UPPCB | Water quality report of Ganga available on
undertake biological website. Biological assessment of Ganga not yet | UPPCB website.Biological assessment of
assessment of started. Ganga not yet started.
Ganga. NMCG and
States  concerned
may depict
biological diversity
of Ganga in public
domain
19. Slaughter  houses | UPPCB 35 Slaughtering units are under operation. 25 units | 35 Slaughtering units are under operation.
discharging waste discharge their treated effluent as per norms on | 25 units discharge their treated effluent as
into rivers land. 10 Units discharge their treated effluent as | per norms on land. 10 Units discharge their

per norms into different drains which ultimately

treated effluent as per norms into different
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meets either river Yamuna/Ganga through | drains which ultimately meets either river
tributary rivers. Yamuna/Ganga through tributary rivers.
20. Meetings at the | Chief Secretary,UP | Meeting held on 2.12.2020.

level of Chief
Secretary in this
case

In addition to the above points, provide detailed status about the following:

a)Quantity of Sewage being discharged in river Ganga and its tributaries/connected drains and correspondingly proposed / existing STPs to intercept the
same with timelines.

(b) Performance of STPs and their compliance, particularly for Fecal coliform.

(c) Water quality of Ganga at inter-State borders and at important public places/Ghats, which may show the level of compliance with regard to water

quality.

(d) Status of compliance of CETPs at Jajmau, Unnao and Banther
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Environmental Compensation for untapped drains discharging untreated effluent into

river Ganga and under construction STPs

Hon’ble NGT in the matter of MC Mehta VS Union of India & Ors., vide its order dated
7/22.08.2019 and subsequent orders dated 12/18.12.2019 and 13.08.2020 has directed CPCB
to calculate environmental compensation for untapped drains discharging untreated water into

river Ganga and under-construction/delayed STP projects.

Verbatim of the Hon'ble NGT order dated 7/22.08.2019 is as follows:

“17. Wherever the work has not commenced, it is necessary that no untreated sewage
is discharged into the River Ganga. Bioremediation and/or phytoremediation or any other
remediation measures may start as an interim measure positively from 01.11 2019, failing
which the State may be liable to pay compensation of Rs. 5 Lakhs per month per drain to be
deposited with the CPCB..........................For delay in setting up of STPs and sewerage
network beyond prescribed timelines, State may be liable to pay Rs. 10 Lakhs per month per
STP Iand its network. It will be open to the State to recover the said amount from the erring
officers/contractors. i

18. With regard to works under construction, after 01.07.2020, direction fof payment
of environmental compensation of Rs. 10 lakhs per month to CPCB for discharging untreated
sewage in any drain connected to river Ganga or its tributaries and Rs. 10 lakhs per month to
CPCB per incomplete STP and its sewerage network will apply. Further, with regard to the
sectors where STP and sewerage network works have not yet started, the State has to pay an
Environmental Compensation of Rs. 10 lakhs per month after 31.12.2020. The NMCG will also
be equally liable for its failure to the extent of 50% of the amount to be paid. Till such
compliance, bioremediation or any other appropriate interim measure may start from

01.11.2019.”
Hon’ble NGT vide its subsequent order dated 13.08.2020 has further directed:

“34. Other aspect dealt with in the report of the CPCB is the calculation of
compensation per drain for failure of the States to prevent discharge of untreated pollutants
by providing treatment plants or taking interim treatment measures. In this regard, further
verification of status of failure may be necessary. On account of lockdown, some more time

may be required to be given. Thus, this aspect is deferred till the next date ...
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In pursuance to Hon’ble NGT orders, based on the information received from the State
agencies in the meetings held on 07.12.2020 & 14.01.2021 and the records available with the
CPCB, environmental compensatibn ‘has been célcu.la:ted for untapped drains discharging
untreated effluent to the river Ganga and for incomplete/under construction STP projects with
effect from 1% July, 2020 @Rs. 10 Lakhs per Month per- drain or per STP. Revised calculations
of EC have been done from 1 Nov 2019 till 30" June, 2020 @Rs. 5 Lakhs per month per drain
for untapped drains where interim measures have not been taken.

Details of calculations are enclosed.
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SUMMARY OF UTTAR PRADESH DRAINS FOR EC CALCULATION (Annexure-1)

-

EC Calculation Period: 01.07.2020 till 31.12.2020

1. Drains Discharging into River Ganga o 3n

2. Tapped drains 116

3. Drains, where interim measures not required 15

(Dry drains-01 & STP Outlet drains-03)

4. Untapped Drains, where interim measures required 170

5. Untapped Drains, where interim measures taken 0

6. No. of drains considered for EC calculation 170

7. Calculated EC = No. of drains X @10 lakhs/month/drain 170 x 10 x 06 = 10200 Lakhs

(Since 01.07.2020 till 31.12.2020)

EC Calculation Period: 01.11.2019 till 30.06.2020

1. Drains Discharging into River Ganga 152
. 2. Tapped drains 08
3. Drains, where interim measures not required 02
(Dry/Stagnant/partially tapped)
4. Drains, where Interim Measures not feasible (BOD <40mg/1) 22
5. Untapped Drains, where interim measures required 120
6. Untapped Drains, where interim measures taken Nil
7. No. of drains considered for EC calculation 120
8. Calculated EC = No. of drains X @5 lakhs/month/drain 120 x 8x 5 = 4800 Lakhs
(Since 01.11.2019 till 30.06.2020)
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SUMMARY OF UTTAR PRADESH STPs FOR EC CALCULATION {Annexure-2)

1. Totaj no. of STPs 169
2. Operational STPs 102
3. Non-operational STPs 02
4. Under Construction STPs 44
5. Under Tendering/ Proposed STPs 21
44

6. No. of STPs to be considered for EC calculation

7. Calculated EC = No. of STPs X @10 lakhs/month/STP (Since

01.07.2020 till 31.12.2020)

44 x 10 x 06 = 2640

Lakhs

** Environmental Compensation (EC) to be calculated for Under tendering/DPR/Proposed STPs (17

nos.) with effect from 01.01.2021

Note:

a) Relevant lists of STPs are enclosed.

b) EC may be deposited in favour of CPCB, Account no. 532702050000164 (Bank:

Union of India, L.P. Extension Branch, Vikas Marg Extension; Delhi, IFSC;

UBIN0553271).within' one month from the date of issue of this letter as per Hon’ble

NGT order.
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Annexure — 1.

.
Status of 86 drains in Phase - I, Segment - B
S. No| City/Town [Name of Drain Average Whether If not tapped, (Name of STP |Capacity | Status of STP till Remarks

Flow drain is any interim of STP 01.07.2020

Discharge |Tapped to measures {(MLD) |{Operational/Und

(MLD) STP/ taken till er

Untapped 01.07.2020 construction/DPR EC
YES/NO Phase/Under Calculated
(If yes provide Tendering)
details)

1 Bijoor Hemraj drain/Bijnor drain Ganga 6.4 Tapped - Bijnour STP 24 COperaticnal - No

2 Nazibabad [Chhoiya Drain Ganga 4.66 Untapped -do- N. A N. A, N. A, Not pertaining to L. P. Jal Nigam. Industrial drain, action Yes
10 be taken by UPPCB,

3 Khatauli Sugar mill nala Kali - Untapped -do- N. A. N. A N. A. Not pertaining to U. P. Jal Nigam. Industrial drain, action Yes
to be taken by UPPCB.

4 Modinagar |(Kadarabad Drain Kali - Untapped -do- Modinagar STP |20 Under Construction  [Sewer Network is being laid under AMRUT, Upon
commpletion, the sewage will low throough the sewer ling
resultin in no discharge in the drain. Yes
Progress - 90.00 % as on 15.01.2021

5 Meerul Abu Nallah-1 Kali 39.22 Lntapped -da- Pratap Vihar STP |14 N. A, PFR submitted to SMCG dated 21.10.2020 Yes

6 Meerut Abu Nallah-2 Kali 145.95 Untapped -do- Kamalpur STP_ 1220 Under Tendering  [Revised AA&ES bas been issucd on 06.05.2020 and Bid  |Ves ~

i Meerut Slaughter House Drain /Odean Nala Kali 113.73 Untapped -do- Kamalpur TP 1220 Under Tendering  |document is being prepared by NMCG Yes °2}

8 Gharmukthesh |Garh Drain Ganga 4 Tapped - Garh STP 34 Operational - Ne

war

9 Ghaziabad |[Fuldhera drain Ganga - Untapped N. A. N. A N. A. Not pertaining to U, P. Jal Nigam. Industrial drain, action Ves
to be taken by UPPCB.

10 Rampur Rampur drain Rampanga - Tapped - Moradabad STP (14 & 15 Operaticnal - No

11 Moradabad _|Jigar Colony Ramganga 2.59 Tapped - Moradabad STP {58 Operational - No

12 Moradabad [Katghar Railway Station Drain Ramganga 1.3 Tapped - Moradabad STP |58 Operational - Ne

13 Moradabad [Prabhat Nagar drain (near Chandausi |Ramganga 1.73 Tapped - Motadabad STP 58 Operational - No

Road)

i4 Moradabad |Jama Masjid Left Drain Ramganga 0.5 Tapped - Moradabad STP [58 Operaticnal - No

t5 Moradabad | fama Masjid Right Drain Ramganga 0.9 Tapped - Moradabad STP |58 Operalional - Na

16 Moradabad [Lalbagh Drain Ramganga 1.73 Tapped - Moradabad STP (58 Qperational - No

17 Moradabad  [Nawabpura Drain st Rampanga 1.3 Tupped - Moradabad STP |58 Operational - Na

18 Moradabad |Nawabpura Drain 2nd Ramganga 1.3 Tapped - Moradabad STP |58 Operational - No

19 Moradabad [Ghosiyan Drain Rampanga 1.3 Tapped - Moradabad STP 58 QOperational - Na

20 Moradabad  [Jhabbu Ka Nala Ramganga 3.46 Tapped - Moradabad STP [58 Operational - No

2] Moradabad | Daheria/ Dateria Drain Ramganga 3.02 Tapped - Moradabad STP {58 Operational No

22 Moradabad _[Chakkar Ki Milak (Mukarampur) Ramganga 2.5 Untapped -do- Moradabad STP 58 Under Construction |Work is under Progress Yes

23 Moradabad |Barbalan Drain Ramganga 1.73 Untapped -do- Moradabad STP |58 Under Construction |Work is under Progress Yes

24 Moradabad _|Kudaghar Drain Ramganga 6.05 Untapped -do- Moradabad STP {58 Under Construction | Work is under Progress Yes

25 Moradabad | Vivekanand Hospital Drain (Left) Rampanga 1.08 Untapped ~do- Moradabad STP 25 Under Construction  |1LCOA issued in Mar-2020 but Land is under Legal dispute. |Yes

26 Moradabad | Vivekanand Hospital Drain (Right) Rampanga 2.61 Untapped -do- Moradabad STP |25 Under Construction |The issue of land matter is under review al Hon'ble High  [Yes

27 Moradabad [MIT Drain Rampanga 7.5 Untapped -do- Moradabad STP |25 Under Construction [Court, Allahabad and Revenue court. Allernate land is Yes

8 Moradabad _|Moksh Dham Drain Ramganga 7.22 Untapped -do- Moradabad STP_ J25 Under Construction |being identified by District Administration. Yes

29 Moradabad [TDI City Drain Rampanga 4.86 Untapped -do- Moradabad STP |25 Under Construction Yes
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8. No | City/Town |[Name of Drain River Average Whether If not tapped, |Name of STP |Capacity | Status of STP till Remarks
Flow drain is any interim of STP 01.07.2020
Discharge [Tapped to measures (MLD) (Operational/Und
(MLD}) STP/ taken till er
Untapped 01.07.2020 construction/DPR EC
YES/ NOQ Phase/Under Calculated
(If yes provide Tendering)
details)
57 Farrukhabad | Dhinapur drain Ganga 1 Untapped -do- Fatehgarh STP Under Tendering  |[NMCG Yes
58 Fatehgarh  [Hathikhana Nala Ganga 688 Untapped -do- Under Tendering Yes
59 Fatehprarh | Bargadiva Ghat drain Ganga 1.31 Untapped -do- Under Tendering Yes
60 Fatehgarh  |Cantt Nalla Ganga 3.4 Untapped -do- Under Tendering Yes
6] Kannauj Patta Nala Kali 7 Tapped - Kannauj 13 Ogperational - No
62 Kannauj Chhemkali temple to Nadangapur Kali 3 Tapped - Kannauj I3 Operational - No
village {Adanga nalla)
63 Kannauj Tammi house to Sadkapur Village Kali 2 Tapped - Kannauj 3 Opcerational - No
{Tammi nalla)
64 Kanpur Air force Nala Ganga - Untapped N. A. N. A N. A. Storm water drain, Not to be tapped Yes
65 Kanpur Permiya Nala Ganga 6.38 Tapped - Cluster of STPs |- Operational - No
at Jajmau
66 Kanpur Sisamau Nala Ganga 140,146 Tapped - Cluster of STPs |- Operational . No o
¢ at Jajmau O
67 Kanpur Tefeo Nala Ganga 0.43 Tapped - Cluster of STPs |- Operational - No
at Jajmau
68 Kanpur-  [Parmath drain Ganga 1.78 Tapped - . Cluster of STPs |- Qperational - No
at Jujmau
69 Kanpur Muir drain Ganga 3.25 Tapped - Cluster of STPs |- Operational - No
at Jajmau
70 Kanpur Police line drain Ganga 0.79 Tapped - Cluster of STPs |- Operational - No
at Jajmau
71 Kanpur Jail drain Ganga 1.22 Tapped - Cluster of STPs |- Operational - No
at Jajmau
72 Kanpur Bhagwatdas (Guptargbat Nala) Ganga 2.38 Tapped - Cluster of STPs |- Operational - No
at Jajmau
73 Kanpur COD Nala Pandu 8.81 Tapped - Bingawan 210 Operaticnal - No
74 Kanpur Ranighat drain Ganga 1.89 Untapped Cluster of STPs |- Operational DPR submitted to NMCG on 04.08.2020 for approval. ves
at Jajmau
75 Kanpur Dabka Nalla-If1 Ganga 2.56 Tapped - Cluster of 8TPs |- Operational - No
at Jajmau
76 Kanpur Shetla Bazar (Bangalighat nala) Ganga 5.75 Tapped - Cluster of STPs |- QOperational - No
at Jajmau
77 Kanpur Budhiva ghat Drain Ganga 234 Tapped - Cluster of §TPs |- {perational - No
at Jajmau
78 Kanpur Wazidpur Naila Ganga 7.66 Tapped - Cluster of STPs Operaticnal - No
at Jajmau
79 | 'Kanpur Ganda Nala Pandu 55.09 Tapped Bingawan STP_ |210 Operational DPR submitted for approval, 13.07 et
80 " Kanpur Halwa Khand Nala Pandu 11.44 Tapped Bingawan 8TP_ |210 Operational DPR submilted for approval, 13.07 ¢t
8l Kanpur . |Panki Nala {(Thermal power) Pandu 30 Uintapped -do- Pankha STP 30 Under Construction |Work in progress. Yes
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5. No| City/Town |Name of Drain River Average  |Whether If not tapped, |Name of STP |Capacity | Status of STP till Remarks
Flow drain is any interim of STP 01.07.2020
Discharge [Tapped to measures (MLD) (Operational/Und
(MLD) STP/ taken till er
Untapped 01.07.2020 construction/DPR EC
YES/ NO Phasc/Under Calculated
(If yes provide Tendering)
details)
107 _[Chunar POST OFFICE NORTH DRAIN Ganga 0.335 Untapped -do- Chupar FSTP 0.01 Under Construction |load reaching river Ganga will get reduced considerably.  [ves
108 |Chunar GANGESHWAR NISHAD PARK Ganga 0.088 Uniapped -do- Chunar FSTP 0.01 Under Construction , Ves
DRAIN
109 {Chunar BALUGHAT DRAIN Ganga 0.085 Untapped -do- Chupar FSTP 0.01 Under Construction Yes
110 [Chunar BELBEER GHAT DRAIN Ganga 0.042 Untapped -do- Chunar FSTP 0.01 Under Construction Yes
111 |Chunar CHOURA MATA DRAIN Ganga 0.125 Untapped -do- Chunar FSTP 0.01 Under Construction Yes
112 |Chunar KASHI RAM AWAS DRAIN Ganga 0.377 Untapped -do- Chunar FSTP 0.01 Under Construction Yes
113 [Dalmau Padva Nala/{Muraibagh) Shankar Ganga 2.68 Uniapped -do- N.A. PFR submitted to NMCG on 18.09.2020 Yes
Nagar
114 |Dalmau Bada Math - Chhota Math ke bich ka  |Ganga Untapped ~do- N.A. N.A. N.A. PFR submitted 1o NMCG on 18.09.2020 Ves
Nala/(Sherandajpur)
115 |Dalmau Busda Ghat ka Nala/(Sherandajpur) Ganga Untapped -do- N.A. N.A. N.A. PFR submitted 10 NMCG on 18.09.2020 Yes
116 [Dalmau Shukla Ghat ka Nala/(Sherandajpur) Ganga Untapped -do- N.A. N.A. N.A, PFR submitted to NMCG on 18.09.2020 Yes To)
117 [Dalmau Pathvari Ghat ka Nala/(Tikaitganij} Ganga Untapped -do- N.A. N.A. N.A. PFR submitted to NMCG on 18.09.2020 Yes »
118 [Dalmau Soarakh Ghat Muroop Ganga Untapped -do- N.A. N.A. N.A. PER submitted to NMCG on 18.09.2020 Yes
Nala/(Tikaitganj)
119 [Dalmau Muskatpal Nala Ganga Uniapped -do- N.A. N.A. N.A PFR submitted to NMCG on 18.09.2020 Yes
120 [Dalmau Shivala Ghat Nala Ganga Untapped -do- N.A. N.A, N.A PER submitted to NMCG on 18.09.2020 Yes
121 |Dalmau Raja Tilei Ghat Nala/Mo. Ganga Untapped -do- N.A. N.A. N.A. PFR submitted to NMCG on 18.09.2020 Yes
sherndajpur(Deen shah Gacra Ghat)
122 jFatehpur Tambesheai Mandir to Mitthanpur Yamuna - Dry -do- N.A. N.A. N.A. Dry weather flow from the town doesn'l reach the river. No
123 fFatehpur Navabag to Lodhiganj Yamuna - Dry -do- N A. N.A. N.A. Dry weather flow from the town doesn't reach the river. No
124 [Fatchpur Joniha Chauraha 10 Jhaupur Yamuna - Dry -do- N.A. N.A. N.A. Dry weather flow from the town doesn't reach the river. No
125 |Ghazipur HARIZAN BASTI Ganga 0.02 Untapped -do- Ghazipur STP 21 Under Tendering  |AA&ES issued on 28.05.2020, Financial Bid opened on Yes
126 |Ghazipur SAMSHAN GHAT Ganga 0.103 Uniapped -do- Ghazipur STP 21 Under Tendering  ]18.12.2020 and is under evaluation. Yes
127 |Ghazipur RUI MANDI Ganga 0.018 Uniapped -do- Ghazipur STP 21 Under Tendering Yes
128 |Ghazipur BUDHAVA MAHADEVA Ganga 0.049 Uniapped -do- CGhazipur STP 21 Under Tendering Yes
129 | Ghazipur MUGAL PURA Ganga 0.027 Uniapped -do- Ghazipur STP 21 Under Tendering Yes
130 | Ghazipur POSTA GHAT Ganga 0.027 Untapped -do- Ghazipur STP 21 Under Tendering Yes
131 |Ghazipur KHIRKI GHAT Ganga 0.025 Untapped -do- Ghazipur §TP 21 Under Tendering Yes
132 [Ghazipur THERI BAZAR Ganga 0.025 Uniapped ~do- Ghazipur STP 2] Under Tendering Yes
133 [Ghazipur ANZAHI GHAT Ganga 3.91 Uniapped -do- Ghazipur STP 21 Under Tendering Yes
134 |Ghazipur CHETNAT GHAT Ganga 0.686 Untapped ~do- Ghazipur STP 21 Under Tendering Yes
135 |Ghazipur STIMER GHAT Ganga 3.241 Untapped -do- Ghazipur STP 21 Under Tendering Yes
136 |Ghazipur GOLA GHAT Ganga 0.102 Untapped -do- Ghazipur STP [21 Under Tendering Yes
137 |Ghazipur MAKSUD GHAT Ganga 0.018 Untapped ~do- Ghazipur STP [21 Under Tendering Yes
138 [Ghazipur COLLECTER GHAT Ganga 3.141 Unitapped -do- Ghazipur STP 2 Under Tendering Yes
139 [Ghazipur DADRI GHAT Ganga 3.232 Uniapped -do- Ghazipur STP 21 Under Tendering Yes
140 |Ghazipur SAl MANDIR Ganga 3.119 Untapped -do- Ghazipur STP 21 Under Tendering Yes
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S. Ne| City/Town |Name of Drain River Average |Whether If not tapped, |Name of STP (Capacity | Status of STP till Remarks
Flow drain is any interim of STP 01.07.2020
Discharge |Tapped to measures (MLD) |(Operational/Und
{(MLD) sSTP/ taken till er
Untapped 01.07.2020 construction/DPR EC
YES/NO Phase/Under Calculated
(If yes provide Tendering)
details)
178 [Mirzapur MorchaGhar Drain Ganga 1.640 Untapped -do- Mirzapur STP 17 Under Tendering Yes
179 |Mirzapur Ghoreshahid Drain Ganga 49.300 Untapped -do- Mirzapur STP 17 Under Tendering Yes
180 |Mirzapur konia Ganga 0.020 Untapped -do- Mirzapur STP 17 Under Tendering Yes
181 [Mirzapur Chorawa Ganga 0.250 Untapped -do- Mirzapur STP 17 Under Tendering Yes
182 IMirzaper Balaji temple Ganga 2.200 Untapped -do- Mirzapur STP 17 Under Tendering Yes
183 iMughalsarai  [Kali Mohal Drain (Ganda Nala) Ganga 8.26 Untapped -do- N.A. N.A. N.A. DPR under review at UPJN Level Yes
184 (Mughalsarai  1Chandhasi Nala/Railway Nala Ganga 21.07 Untapped -do- N.A. N.A. N.A. Yes
185 |Prayagraj Sasur Khaderi Yamuna 18.00 Tapped - Numayadahi 50 Operaticnal - No
186 |Prayagraj Karela Bagh Drain Yamuna (.60 Tapped - Numayadahi 50 Operational - No
187 |Prayagraj Main Ghaghar Nala Yamung 25.86 Tapped - Numayadahi 30 Operational - No
188 |Prayagraj Ghaghar Nala 1-A / Sadivapur Drain | Yamuna 5.00 Tapped - Numayadahi 50 Operational - No
189 [Prayagraj Ghaghar Nala 1-A1 Yamuna 3.25 Tapped - Numayadahi 50 Operational - No
190 | Prayagraj Ghaghar Nala 1-B Yamuna 1.60 Tapped - Numayadahi 50 Operational - Na N~
191 |Prayagraj Dariyabad Kakahraghat Drain Yamuna 1.81 Tapped - Naini 80 Operational - No o
Meerapur
192 |Prayapraj Dariyabad Pipalghat Drain Yamuna 2.00 Tapped - Naini 80 Operational - No
193 [Prayagraj Darivabad Jopighat Drain Meerapur Yamuna 2.30 Tapped - Naini 30 Operational - No
194 |Prayagraj Chachar Nala Yamuna 25.00 Tapped - Naini 80 Operational - No
195 |Prayagraj Emergency Outfall Drain Yamuna - Tapped - Naini 80 Operational - Ne
196 |Prayagraj Drain at Gate No. 9 Yamuna 2.15 Tapped - Naini 80 Operational - Ne
197 [Prayagraj Drain at Gate No. 13 Yamuna 1.98 Tapped - Naini 80 Operational - Ne
198 |Prayagraj Fort Drain No. | Yamuna 0.20 Tapped - Fort Operational - Ne
199 |Prayagraj Fort Drain No. 2 Yamuna 0.40 Tapped - Fort Operational - Ne
200 |Pravyagraj Morigate Nala Ganga 8.00 Tapped - Rajapur 60 Qperational - Ne
201 {Prayagraj Drains Of Daraganj Area Ganga 2.00 Tapped - Rajapur 60 Operational - Ne
202 |Prayapraj Jondhwal drain Ganga 7.20 Tapped - Rajapur 60 Operational - Ne
203 |Prayagraj Shankarghat Coleny Drain (Near Ganga 1.25 Tapped - Rajapur 60 Operational - No
Phaphamau Bridye)
204 |Prayagraj Jondhwal Rasulabad Drain Ganga 1.50 Tapped - Rajapur 60 Operational - No
{Murdaghat}
205 |Prayagraj Shankarghat Colony Drain (Near Ganga 1.25 Tapped - Rajapur 60 Operational - Ne
Phaphamau Bridge)
206 |[Prayagraj Unchwagarhi Drain No. | Ganga Q.00 Tapped - Rajapur 60 Operational - No
207 [Prayapraj Unchwagarhi Drain No. 2 Ganga 0.00 Tapped - Rajapur 60 Operational - No
208 [Prayagraj Beligaon Drain Ganga 0.00 Tapped - Rajapur 60 Operaticnal - No
209 [Prayagraj Mumfordganj Drain Ganga 10.00 Tapped - Rajapur 60 Operaticnal - Na
210 ([Prayagraj Shivkuti Drain No, | Ganga 110 Tapped - Salori 43 Operaticnal - No
211 [Prayagraj Shivkuti Drain No. 2 Ganga 0.15 Tapped - Salori 43 Operational - No
212 [Prhyagraj Shivkuti Drain No. 3 (Nerth) Ganga 0.20 Tapped - Salori 43 Operational - No
213 [Prayagraj . [Shivkuti Drain No. 4 Ganga 0.25 Tapped - Salori 43 Operational - No
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5. Ne| City/Town |Name of Drain River Average |Whether If not tapped, [Name of STP |Capacity | Status of STP till Remarks

Flow drain is any interim of STP 01.07.2020

Discharge [Tapped to neasures (MLD) [({Operational/Und

(MLD) STP/ taken till er

Untapped 01.07.2020 construction/DPR EC
YES/NO Phase/Under Calculated
(If yes provide Tendering)
details)

250 |Rampagar Balua Ghat Drain Ganga 0.13 Untapped -do- Ramnagar 10 Under Construction |- Yes
251 |Ramnagar Shakti Ghat Drain Ganga 0.40 Untapped -do- Ramnagar 10 Under Construgtion |- Yes
252 _|Ramnagar Salotri Ghat Drain Ganga 0.34 Untapped -do- Ramnapar 10 Under Construction |- Yes
253 [Ramnagar Hanuman Ghas Drain Ganga {.09 Untapped -do- Ramnagar 10 Under Construction |- Yes
254 (Saidpur Jauhargaj Drain Ganga 0.80 Untapped -do- N.A. N.A. N.A. PFR submitted to SMCG on 16.09.202¢ Yes
255 [Saidpur Rangmahal Ghat Drain Ganga 0.20 Untapped -do- N.A. N.A. N.A. Yes
256 [Saidpur Ward No. 15 Malhiya Basti Drain Ganga 1.00 Untapped -do- N.A. N.A. N.A, Yes
257 [Saidpur Mahaveer Ghat Drain Ganga 0.60 Lintapped -do- N.A. N.A. N.A. Yes
258 [Saidpur Sangat Ghat Drain Ganga 0.50 Untapped -do- N.A. N.A. N.A. Yes
259 [Sadpur Pakka Ghat Drain Ganga 0.50 Untapped -do- N.A. N.A. N.A. Yes
260 |Saidpur Budenath Mahadew Ghat Drain Ganga 0.80 Untapped -do- N.A. N.A. N.A, Yes
261 [Saidpur Kot Ghat Ganga 0.50 Untapped -do- N.A. N.A, N.A. Yes
262 [Varanasi Shivala Drain Ganga 5.00 Tapped - Dinapur 80 Operational - No (@))
263 | Varanasi Harishchandraghat Drain Ganga 2.50 Tapped - Dinapur 30 Operational - No (e}
264 | Varanasi Mansaroverghat Drain Ganga 4.50 Tapped - Dingpur 80 Operational - No
265 [Varanasi Pandeyghat Drain Ganga 30.00 Tapped - Dinapur 80 Operational - No
266 |Varanasi Dr, R. P. Ghat Drain Ganga Tapped - Dinapur 50 Operational - No
267 |Varanasi Meerghat Drain Ganga Tapped - [¥inapur 80 Operational - No
268 |Varanasi Lalitaghat Drain Ganga 4.50 Tapped - Dinapur 80 Operational - No
269 | Varanasi Jaleshanghat Drain Ganga Tapped - Dinapur 80 Operational - No
270 | Varanasi Manikamikaghat Drain Ganga Tapped - Dinapur 80 Operational - No
271 |Varanasi Sankthaghat Drain Ganga 1.50 Tapped - Dinapur 80 Operational - No
272 |Varanasi Mechtaghat Drain Ganga Tapped - Dinapuy 80 Operaticnal - No
273 |Varanasi Ramghat Drain Ganga Tapped - Dinapur 80 Operaticnal - No
274 iVaranasi Panchpangaghat Drain Ganga Tapped - Dinapur 80 Operaticnal - No
275 [Varanasi Bramhaghat Drain Ganga Tapped - Dinapur 80 Operational - No
276 [Varanasi Laighat Drain Ganga Tapped - Dinapur 80 Operaticnal - No
277 |Varanasi Trilochanghat Drain Ganga 4.50 Tapped - Dinapur 80 Operational - No
278 |Varanasi Teliya Drain Ganga 2.80 Tapped - Dinapur 80 Operational - No
279 |Varanast Bhainsasur Drain Ganga 0.40 Tapped - Dinapur 80 Operational - No
280 " | Varanasi Rajghat Drain Ganga 0.20 Tapped - Dinapur 80 Operational - No
281 |Varanasi Phulwariya Drain Varuna 7.60 Tapped - Dinapur 140 Operational - Ne
282 |Varanasi Sadar Bazar Drain Varuna 2.00 Tapped - Dinapur 140 Operational - No
283 |Varanasi Raja Bazar Drain Varuna 0.10 Tapped - Dinapur 14¢ Operational - Ne
284 [Varanasi TeliyaBag Drain Varuna 18.00 Tapped - Dinapur 140 Qperational - No
285 [Varanasi Nakkhighat Drain Varuna 0.10 Tapped - Dinapur 140 Operational - Ne
286 | Varanasi Marokhar Drain Varuna 7.50 Tapped - Goitha 120 Operational - No
287 |Varanasi Sarang Talab Drain Varuna 1.50 Tapped - Goitha 120 Operational - No
288 |Vatanasi Nai Basti Varuna 3.00 Tapped - Goitha 120 Qperational - No




S2A VN VN ‘¥'N -0p- paddejun 08T eAueD uieq jeyny mwundiey 4 _o\ﬂJ
£ VN VN VN -op- paddenin 101 edlen urglJ BAJEqUEY euwwez| gog
sa4 0T0T'60°91 U0 NS 01 pANWANS Y4 VN VN VN -op- paddejun 09°0 ERLED ulel(] emelony vwewez| g7
834 VN V'N ‘¥'N -op- paddeupy 05 BUTURA uteiq) fueilnyny ISBUBIBA | 86T
524 VN VN VN -0p- paddeun 00'1 BUNIBA ¢-"ON UIBI(] SBIBUBE 1seueieA | f6z
saA VN VN WN -0p- peddeun 061 BUNIBA ureiq Auofo)) Arnfeyy| iseueseA | 967
sag VN VN VN -op- paddelun sl EUNJEA WRI(] BYINEILWEY ) 1seuiepl ¢az
saA VN VN VN -0p- paddejun 00, BUTLIE A ulelq] tezeg AapiQ) seuetep | ez
=38 ndaqq uonefiy 4q dn uaye) fuaq are sutelg VN VN VN -0p- paddejup 059 BUTLIEA urea( 1ef [enua) seueiep| caT
‘ssaddold Jopunst g1y
=A 01 .10 wodj 3FIeYISIP (TN QS JO UQISIIAP J0J YI0p | UOUINIISUO) Japuf) orl andeuiq -ap- paddeiun 0001 eduen {BleN IEBYS) [fepng jeyfley ISBURIBA | THT
s34 UOINHSUOT} J2pUn 0s BUWIRY -op- paddeiup 187t efuery UiBl(] UBABTEN//ISSY seueleA | 167
saA UOLIIMISUO) Japu) oS euwWRY -op- padden il eduen ure1g] 1eydauwes 1IseueleA| gsC
saf 'ssouBold u1 s1 oo [ uoannsue] 12pun) S eUwEY -Op- paddeiun 9% [ eHuen) Ul IYHEN seuviep| 687
(spesap
(Bupapua], apiaoad sad J))
paeInIED) dIpunaseyqd ON /STA
x| Hd Q/UONINISTOD 0T0T°LO°TO paddejun
12 11 uaxe) /d1S Waim)
pupneuaonesad() a1 $IANSEIW 0] padde | adaeydsiq
020T°LOTO d.LS jo wiul Aug ST ujeap MOjq
SHIBWIY 1 ALS Jo smels | Apdede)y| 418 jo swmey)| ‘padde; you §p Japaym ageany BEYYHS | W] JO JWEN | UMOJ/AND) |ON 'S




Annertii i ~ 9

P B Uider CotstractiomSTPS B - vai)
Sno City Number " Capacity "EC Calculated
1 Baghpat 1 14 Yes
2 Bareilly 4 63 Yes
3 Chunar 1 0.01 Yes
4 Etawah 1 21 Yes
5 Jaunpur 1 30 Yes
6 Kanpur 1 30 Yes
7 Kasganj 1 15 Yes
8 Lucknow 2 40 Yes
9 Mathura 1 30 Yes
10 Meerut 1 220 Yes
11 Moradabad 1 25 Yes
12 Muzaffarnagar - {(Budhana} 1 10 "~ Yes
13 Muzzafarnagar 2 54.5 Yes
14 Prayagraj - (Nainif Phaphamau, 3 7 Yes
Jhunsi)
15 Sultanpur 3 17 Yes
16 Unnao 1 15 Yes
17 Unnao - (Shuklaganj) 1 5 Yes
18 Varanasi - (Ramna) 1 50 Yes
19 Varanasi - (Ramnagar) 1 10 Yes
20 Aligarh 1 45 Yes
21 Bareilly 1 35 Yes
22 Bulandshahar 1 40 Yes
23 Etah 1 24 Yes
24 Hapur 1 30 Yes
25 Mirzapur 1 7 Yes
26 Modinagar 1 20 Yes
27 Rae Bareilly I 18 Yes
. 28 Ballia 1 19.6 Yes
29 Firozabad | 67 Yes
30 Lucknow 1 120 Yes
31 Pratapgarh 1 8.95 Yes
32 Jhansi 1 26 Yes
33 Kanpur - Baniyapur 1 15 Yes
34 Chunar 1 2 Yes
35 Bithoor 1 2.4 Yes
Total no. of STPs 44
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T

" Unider fendering/proposed/DPR Phate STPe

SI No Town & Name of STP | No. of STPs | Capacity (in MLD) | Proposed date of completion
I Mirzaour 5 17 Tender cancelled in October 2019,
r2ap Revised by NMCG in May 2020
Revised Estimate to be approved by
2 Farrukhabad 1 28 NMCG
To be completed within 24 months
3 Ghazipur 1 21 after the issuance of letter of
Authorization
4 Agra 13 175.38 Under tendering
To be completed within 24 months
5 Shahjahanpur 1 40 after the issuance of letter of
Authorization
6 Azamgarh ] 8 Under Tendering process
7 Shahjahanpur i 40 Under tendering
g Fatehgarh (as per : 5 Revised Estimate to be approved by
UPPCB) NMCG not included in SMCG list
Total no. of STPs 21
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“ompleted/Operational STPS

SI No Name of STP & Town Capacity (in MLD) | Completed/operational Operating agency
10.445 MLD STP near Tixi Tempel Yamuna Pollution Centrol
1 10.445 i
/ Etawah Operational Unit, UP Jal Nigam, Agra
13.5MLD STP at Mauja Umrain / i i
2 at Mauja Umrain 135 Operational Nagar Palika Parishad,
Etawah Etawah
3 03 MLD STP / Firozabad 3 Operational Jal Kal
4 1.6 MLD Saifai/ Etawah 1.6 Operational U.P. Jal Nigam
23 MLD STP at Mauja Od
5 . 2 a.u‘]a . chys, 23.0 Operational Nagar Palika Parishad
Padaria / Mainpuri
3.42 MLD Near Divyang kendra/ ) .
6 Karvi Chitrakoot town 3.42 Operational U.P. Jal Nigam
7 42 MLD Sajari, Kanpur 42 Operational U.P. Jal Nigam
36 MLD (9 MLD CETP + 27 MLD | 36 (9 MLD CETP + . .
8 P.JalN
STP) Kanpur 27 MLD STP) Operational UP. Jal Nigam
9 210 MLD Bingawan, Kanpur 210 Operational U.P. Jal Nigam
10 43 MLD Jajmau, Kanpur 43 Operational U.P. Jal Nigam
11 130 MLD Jajmau, Kanpur 130 Operational U.P. Jal Nigam
12 Jalalpur Amrapur, Kanpur Dehat 13 Operational U.P. Jal Nigam
13 2.7 MLD STP Fatehgarh / 2.7 Operational U.P. Jal Nigam
Farrukhabad
. . . Ganga Pollution control
14 Prayagraj/Numayadahi 50 Operational unit, UP. Jal Nigam
. . Ganga Pollation control
15 Prayagraj/ Ponghat 10 Operational unit, U.P. Jal Nigam
. , Ganga Pollution control
16 Prayagraj/Kodra 25 Operational unit, U.P. Jal Nigam
oy . Ganga Pollution control
17 Prayagraj/Rajapur 60 Operational unit, U.P. Jal Nigam
. . . Ganga Pollution control
18 Prayagraj/Salori 29 Operational unit, U.P. Jal Nigam
. . . Ganga Pollution control
19 Prayagraj/Salori 14 Operational unit, U.P. Jal Nigam
s . Ganga Pollution control
20 Prayagraj/Naini-1 20 Operational unit, U.P. Jal Nigam
e . Ganga Pollution contro!
21 Prayagraj/Naini-2 60 Operational unit, U.P. Jal Nigam
22 Bhagwanpur STP 9.8 MLD 8.0+1.8 Operational U.P. Jal Nigam
/Varanasi
23 Dinapur STP 80 MLD /Varanasi 80 Operational U.P. Jal Nigam
24 Goithaha STP 120 MLD /Varanasi 120 Operational U.P. Jal Nigam
25 Dinapur STP 140 MLD /Varanasi 140 Operational U.P. Jal Nigam
26 DLW STP 12 MLD /Varanasi 12 Operational DLW
27 14 MLD Pakka Pokhra /Mirzapur 14 Operational U.P. Jal Nigam
28 4 MLD Vindhyachal Mirzapur 4 Operational U.P. Jal Nigam
29 S.T.P. (15 MLD), Jharkhand, 15 Operational U.P. Jal Nigam

Maherwa ki Bari / Gorakhpur
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S.T.P. (30MLD) Opp. Manyavar
Kanshiram Shahri Garib Awas

N

Operational P i
30 Yojna, Deoria bypass Road / 30 perationa UP. Jal Nigam
Gorakhpur
31 STP, Mahilpur Road / Saharanpur 38 Operational Jal Kal
32 6.3 MLD Awas vikas Parishad STP / 6.5 Operational U.P. Awas vikas Parishad
Lucknow
. § vi i TP
33 37.3 MLD Awas vikas Parishad § 375 Operational U.P. Awas vikas Parishad
/ Lucknow
34 STP, Bharwara / Lucknow 345 Operational U.P. Jal Nigam
35 STP, Daulatganj-1 / Lucknow 14 Operational U.P. Jal Nigam
36 STP, Daulatganj-2 / Lucknow 42 Operational U.P. Jal Nigam
56 MLD, Trans Hindon
37 ’ i i
(Indirapuram), Ghaziabad 56 Operational Nagar Nigam
74 MLD, S.B.R., Indirapuram, ) .
38 Ghaziabad 74 Operational U.P. Jal Nigam
56 MLD, Indirapuram, (GDA), .
39 Ghaziabad 56 Operational GDA
56 MLD, S.B.R., Dudahaida Vijay .
40 Nagar. Ghaziabad 56 Operational GDA
4] 56 MLD, S.B.R., Morty, Ghaziabad 56 Operational GDA
70 MLD, U.A.8.B.R. Dudahaida
il . 7 tional i
42 Vijay Nagar, Ghaziabad 0 Operationa Nagar Nigam
43 3 MLD Pilkhaun / Ghaziabad 3 Operational U.P. Jal Nigam
5 MLD Tronica City, Loni / )
44 Ghaziabad 5 Operational UPSIDC
56 MLD, S.B.R. Govindpuram, .
45 Ghaziabad 56 Operational GDA
3 MLD STP Brijghat Zone, . .
! .P.
46 Garhmukeshwar, Hapur 3 Operationa U.P. Jal Nigam (NGRBA)
6 MLD STP Garh Zone, . .
47 Garhmukeshwar, Hapur 6 Operational U.P. Jal Nigam (NGRBA)
48 78 MLD, Dhadhupura, Agra 78 Operational U.P. Jal Nigam
49 2.25 MLD, Budi ka Nagla, Agra 225 Operational U.P. Jal Nigam
30 10 MLD, Peelakhar, Agra 10 Operational U.P. Jal Nigam
51 12 MLD, Devri pl}g fid’ (Bhimnagri), 12 Operational U.P. Jal Nigam
52 14 MLD, Jaganpur, Sikandarpur, 14 Operational U.P. Jal Nigam
Agra
53 40 MLD, Sadarban, Bichhpuri, Agra 40 Operational U.P. Jal Nigam
54 24 MLD, Dhadhupura (New), Agra 24 Operational U.P. Jal Nigam
36 MLD Sadarwan
. 36 O i A
55 (Bichpuri) New, Agra perational DA
56 4.50 MLD, Kalindi Vihar, Agra 4.5 Operational ADA
57 03 MLD, Pandav Nagar, Meerut 3 Operational MDA
58 07 MLD, Pallavpuram-1, Meerut 7 Operational MDA
59 10 MLD, Lohiya Nagar, Meerut 10 Operational MDA
60 15 MLD, Shatabdinagar, Meerut 15 Operational MDA
61 11 MLD, Pallavpuram-2, Meerut 11 Operational MDA
62 15 MLD, Vedvyaspuri Meerut 15 Operational MDA
63 06 MLD, Rakshapuram, Meerut 6 ~ Operational MDA
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64 06 MLD, Shradhapuri-1, Meerut 6 Operational MDA
65 06 MLD Sainik Vihar, Meerut 6 Operational MDA
66 5 MLD Modipuram Tiraha, Meerut 5 Operational U.P. Jal Nigam
07 MLD G
67 » Sports Goods Complex, 7 Operational MDA
Meerut
68 10 MLD, Ganga Nagar, Meerut 10 Operational MDA
72 MLD Garh iti vi
69 arh road (Jagriti vihar), 72 Operational U.P. Jal Nigam
Meerut
06 MLD dh i- P -
70 » Shradhapuri- Phase-2, 6 Operational MDA
Meerut
32. N Pali i i i
71 5 MLD Nagar Palika Parishad, 325 Operational Nagar Palika Parishad,
Muzaffarnagar Muzaffarnagar
72 12 MLD, Ayodhya 12 Operaticnal U.P. Jal Nigam
73 13.59 MLD, Masani, Mathura 13.59 Operational Nagar Palika Parishad
145 MLD, T -
74  Lransyamuna, 14.5 Operational Nagar Palika Parishad
Jamunapar, Mathura
08 MLD, Near 100 Bed Hospital . .
75 ’
Vrindayan, Mathura 8 Operational U.P. Jal Nigam
04 MLD, Vrindavan Near Pagal . . .
76 Baba Mandir, Mathura 4 Operational Nagar Palika Parishad
16 MLD, Trans Yamuna, Laxmi
77 ’ ? i P i
Nagar, Mathura 16 Operational U.P. Jal Nigam
78 2.76 MLD Goverdhan, Mathura 2.76 Operational Nagar Palika Partshad
79 33 MLD, Sector-54, Noida 33 Operational Noida Authority
80 25 MLD, Sector-50, Noida 25 Operational WNotda Authority
81 35 MLD, Sector-123, Noida 35 Operational Noida Authority
82 50 MLD, Sector-168, Noida 50 Operational Noida Authority
83 Z0MLD STP, V:ll—. Badalpur / 2 Operational Greater Noida Authority
Greater Noida
84 ECO tech -2 / Greater Noida 15 Operational Greater Noida Authority
85 ECO tech -3 / Greater Noida 20 Operational Greater Noida Authority
86 137 MLD, Kasana, GreaterNoida 137 Operational Greater Noida Authority
87 34 MLD, Sector -50 Noida 34 Operational Noida Authority
88 54 MLD, Sector- 54, Noida 54 Operational Noida Authority
0.805 MLD, Ahara Road, Zone-A . .
8 ’ ’ ’ . t 1 U.P.JalN
° Anoopshahar / Bulandhsahar 0.805 Operation a1 Nigam
1.75 MLD, Ahara Road, Zone-B . .
) ; ) _ UP JalN
20 Anoopshahar / Bulandhsahar 175 Operational a1 meam
04 MLD Narora (NGRBA) . .
P JalN
91 Bulandhsahar 4 Operational U.P. Jal Nigam
2,25 MLD, Narora Atomic power Narora Atomic power
92 Station Narora Township 2.25 Operational Station P
Bulandhsahar
1.5 MLD Anoopshahar Zone A . .
1.5 tional U.P. Jal Nigam
93 (NGRBA) Bulandhsahar Operationa b
94 1.0 MLD STP, Zone-B Ancopshahar 1.0 Operational U.P, Jal Nigam
Bulandhsahar
95 24 MLD Bijnor 24 Operational U.P. Jal Nigam
96 58 MLD Moradabad 58 Operational U.P. Jai Nigam
97 15 MLD Pehrigaon / Rampur 15 Operational U.P. Jal Nigam
98 14 MLD Benzirpur/ Rampur 14 Operational U.P. Jal Nigam
99 5 MLD Rampur 5 Operational U.P. Jal Nigam
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100 5 MLD Hathia Nala / Sultanpur 5 Operational U.P. Jal Nigam -

101 56 MLD, Bapudham, Ghaziabad 56 Operational " GDA

102 20 MLD Moradabad 20 . Operational U.P. Jal Nigam
- 103 <.|:0%.. . Loni,Kanpur i - ..30 " - |- Nonoperational::¢ | . . . NA ..
- 104 ' -Kanwara Roa;l);Bna;r;da (Oxidation R ;f;"’_"",';'w' L‘;Nc:ﬁ o;ierationa! N .. NA .
L. - i Y SN L SRR L0 e L=
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Annexure-2b

Status of Common EffluentTreatment Plants (CETPs) in Uttar
Pradesh
Jun-21
S.N [ Common Effluent Treatment Plant in UP Number
1 | Total CETP (Operational + Not Operational) 7
Operational CETP
2 CETP Achieving Norms 3
CETP Not Achieving Norms 2
3 CETP Not In Operation 2
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Status of CETPs

June -2021
S.N | Circles | Regional | Name and Address of the Operated by Capacity Nature Final Effluent Date of Observed final effluent Status of Status of Action Taken Mode of | Name of treated
Office CETPs (MLD) of Quality standards or | Monitoring quality online Hazardous Waste (EC/Closure)/ receiving Effluent
Member ZLD condition CEQMS | Storage/ Disposal Remarks Effluent | receiving water
Units (Inany |body Drain/Sub-
drain etc.) | Tributary/ River
1 2 3 4 5 6 7 8 9 10 11 12 14 15
pH =6.0-9.0 .
Apparel Park Tronica City BOD =30.0 mg/I Jawali River Yamuna
1 Ghaziabad CETP, Phase-| (for textile UPSIDC 6 MLD Textile COD =250.0 mg/l 21.06.21 Not Operational Yes - . Through
units), Ghaziabad TSS =100.0 mg/l Drain Hindon River
Circle 1 T.Cr.=2.0mg/l _
pH =6.0-9.0 Not Achieving
BOD = 30.0 mg/l pH =7.6 Kadrabag | River Ganga
2 Ghaziabad [ CETP, HPDA, Pilkhaun, Hapur HPDA 2.1 MLD Textile COD = 250.0 mg/l 22.06.21 BOD=37.0mg/L - - - ; through River
TSS = 100.0 mg/l COD=197.0mg/L Drain Kali East
T.Cr.=2.0mgll TSS=1140mg /L
pH=6.0-9.0 Achieving
CETP, UPSIDC Textile RooLr:'\F;SF!(E)I(I:L{tion BOD =30.0 mg/I pH=7.7 BOD :
3 Kanpur Complex, Rooma, Kanpur Control 1.5 MLD Textile COD =250.0 mg/l 21.06.21 240mg/L COD: Yes - - - On Land
(for textile units) Association TSS =100.0 mg/l 100.0mg /L TSS:52.0
T.Cr.=2.0mg/l mg/L
pH = 6.0-9.0
BOD =30.0 mg/l o
Circle 2 COD = 250.0 mg/l Not Achieving pH Temp. storage
TSS = 100.0 mg/l =7.28 installed & disposed
T.Cr. = 2.0 mgll BOD =105.0mg/ L to TSDF (M/s Irrigation
4 Kanpur CETP Jajmau, Kanpur U.P. Jal Nigam 36 MLD Tannery Irrigation Channel 21.06.21 COD =260.0mg /L Yes Ramkey Enviro. - - ch |
BOD =100.0 mg/I TSS=820mg/L Engineers (P) anne
COD = 250.0 mg/l T.Cr.=3.08 mg/l Ltd,Kumbhi, Kanpur
TSS=100.0 mg/l Dehat
T.Cr.=2.0mag/l
pH =6.0-9.0 Through Industrial Drain
: ] ; BOD =30.0 mg/l ) E.C. imposed of Rs. — Ambakhar drain —
. CETP, Industrial Area, Site-A, Industrial . Not Operational as Closure
5 | Circle4 | Mathura ' ’ ! L 6.25 MLD, Textile COD = 250.0 mg/I - Lo No - 40,20,000/- dated- P
Mathura Association TSS = 100.0 mg/l Notice issued dated 17.05.21 08.12.19 Déll'y farm Sewage
T.Cr.=2.0mgll Pumping Station — Inlet
pH=6.0-9.0 Achieving City jai|
Banther Industrial Pollution | Banther Industrial BOD =30.0 mg/I pH-7.98 Drain
6 Unnao | Control Co. CETP, Banther, | Pollution Control | 4.5 MLD Tannery COD = 250.0 g/l 22.06.21 BOD =26.0mg/L ves | TSPR Ui'ﬂ;amher' Analvei cof hrough | River Ganga
Unnao Co. TSS = 100.0 mg/l COD=2080mg/L nalysis report o Tl roug
T.Cr.= 2.0 mg/l TSS=60.0mg/ L Total Chromium | |ndystrial
— Circle5 — parameter is awaited
pH =6.0-9.0 Achieving from Central Lab
Unnao Tanneries Pollution Unnao Tanneries BOD =30.0 mg/I pH-7.96 Loni
7 Unnao | Control Company (CETP) Site-| Pollution Control | 2.15MLD |  Tannery COD = 250.0 g/l 22.06.21 BOD = 22.0mg/ L ves | TSPR l'J'ﬁ'n'aEamhe" Lucknow\RO Kanpur ) River Ganga
11, Unnao Company TSS = 100.0 mg/l COD=1840mg/L Drain
T.Cr.=2.0mg/l TSS=50.0mg/L
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U.P. Pollution Control Board

STPs - Operational

Annexure-2c

June - 2021
Hotel/Ashram/
Authority/Loc
al Urban
body/other . Remarks /
Sl Name and institutions E-ﬁesTt sAsnthgg rérggt Installed | Utilized T?crggggg Ganga | Action Taken
" | Circles | Address of District City/ Town responsible pH, L ' | Capacity | Capacity yip 9 (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wi
Date
1 2 3 4 5 6 11 12 13 14 19 20
Yamuna Not Achieving
10.445 MLD Pollution RHEHD?SDL 15'06;01[)
1 STP near Tixi Etawah Etawah Control Unit, p o . 10.445 | 10.445 WSP | Phase-II
Tempel UP Jal :30.0mg/LCOD:
Nigam. Aara 240.0mg/L TSS:
gam, A 111.0mg/ L
Not Achieving
13.5MLD STP Nagar Palika RHEHO? GDt' 15'06;01'3
2 at Mauja Etawah Etawah Parishad, p o . 135 3.0 WSP | Phase-II
Umrain Etawah -300mg /L COD:
2240mg/L TSS:
94.0mg/L
Not Achieving
Report Dt. 15.06.21
03 MLD STP . . pH= 7.9 BOD Status Quo
3 Firozabad Firozabad Firozabad Jal Kal -34.0mg /L COD : 3 3 UASB | Phase-1l (As earlier)
2720mg/L TSS:
98.0mg/L
Circle 4
Achieving
67 MLD P gal i:e?o;teDt. 15.06EZSD ASP+
4 Mohammadpu| Firozabad Firozabad L p o ) 67 67 exended | Phase-Il
r, Biharipur Nigam -300mg /L COD: areation
' 240.0mg/L TSS:
97.0mg /L
Not Achieving
Report Dt. 15.06.21
1.6 MLD o U.P. Jal pH= 73 BOD Status Quo
5 Saifai Etawah Saifai Nigam :320mg/L COD: 16 16 SBR | Phase-Il (As earlier)
256.0mg/L TSS:
99.0mg /L
Not Achieving
23 MLD STP Report Dt. 04.06.21
at Mauja . . . . Nagar Palika | pH =7.1 BOD .
6 Odenya, Mainpuri Mainpuri Parishad -32.0mg/L COD: 23.0 10.4 UASB | Phase-lI
Padaria 256.0mg /L TSS:97.0
mg/L
Circle 2
Achieving
Report Dt.10.09.20
3.42 MLD R pH=75 BOD:22.0 -
7 Near Divyang | Chitrakoot Kanvi ICOCJ:]rakoot Llil.r.a\:ﬁl mg/L COD: 115.20 mg| 3.42 3.42 Ox;g?]tt;on Phase-11
kendra g /LTSS:86.0mg/L
TC: 92000 MPN/100ml
FC:43000 MPN/100ml
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Hotel/Ashram/

Authority/Loc
al Urban
body/other . Remarks /
Sl Name and institutions E-ﬁesTt sAsnthgg rérggt Installed | Utilized T?crggggg Ganga | Action Taken
" | Circles | Address of District City/ Town responsible pH, P! ' | Capacity | Capacity yip 4 (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wit
Date
Achieving
Report Dt.01.06.21
Sajari 42 U.p. Jal pH= 792 BOD
8 MLD, Kanpur Kanpur Kanpur Nigam -24.0mg/L COD : 42 10 ASP Phase-I
70.0mg/L TSS:52.0
mg/L
Standards of
Irrigation
Channel  pH
oy =6.5-9.0
Not /?Dctmze\lngg ;eport 36 (9 36(9 BOD 2100.0
36 MLD (9 U.P. Jal .H _'7 2'8 MLD MLD mg/L COD
9 MLD CETP + Kanpur Kanpur L prR = CETP+| CETP+ [ ASP Phase-1 |=250.0 mq /L
Nigam BOD =105.0 mg /L omg
27 MLD STP) 27 MLD | 27 MLD TSS =100.0
COD =260.0 mg /L STP) STP) :
TSS=82.0 mg /L mg /L
T.Cr=2.0 mg
L
Not Achieving
Bingawan Report Dt. 01.06.21
10 210MLD, |  Kanpur Kanpur U.P. Jal - pH = 7.98 BODl 210 | 70 | UASB | Phase-l | Notice issued
Kanour Nigam :39.0mg/L COD:
P 160.0mg /L TSS : 84.0
mg/l
Achieving
Report Dt. 22.06.21
Fatehgarh U.p. Jal pH =8.02 BOD
11 27 MLD STP Farrukhabad Fatehgarh Nigam - 252 mg /L COD : 2.7 2.0 WSP Phase-1
120.0mg /L TSS:56.0
mg/l
Not Achieving
Jajmau Report Dt. 01.06.21
U.P. Jal pH= 7.95
12 ?(Z,LB— Kanpur Kanpur Nigam BOD : 117.0mg / L 5 5 UASB | Phase-I
P COD:280.0mg /L
TSS : 152.0 mg/l
Remarks : 1-
Lo as per
Not Achieving discussion
Jajmau, U.P. Jal ReporlzD—t';) 3506'21 held with
13 43 MLD Kanpur Kanpur i pr= 1. 43 35 ASP | Phase-l | CEO-2the
Nigam BOD :117.0mg/ L ETP
Kanpur ; c outlet
COD ..280.0 mg/L sampling
TSS : 152.0 mg/I point will be
considered as
Remarks : 1-
o as per
Not Achieving discussion
Jajmau, o | REpOI’t Eit. 01.06.21 held with
14 Kanpur 130 Kanpur Kanpur Llil 2 pH =795 130 100 ASP | Phase-l | CEO-2the
MLD igam BOD-. 117.0mg/ L CETP outlet
COD ..280.0 mg/L sampling
TSS:152.0 mg/l point will be

considered as
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Hotel/Ashram/

Authority/Loc
al Urban
body/other vsi hol Remarks /
sl Name and institutions E_ﬁes_ﬁgsn?gg r(e:rgtr)t Installed | Utilized T?Crg:egg Ganga |/Action Taken
" | Circles | Address of District City/ Town responsible pH, L ' | Capacity | Capacity yip 9 (EC/
No. STP for O&M of | Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wi
Date
Achieving
Report Dt. 22.06.21
Jalalpur, U.pP. Jal pH=7.61
15 Amrapur Kanpur Dehat [ Kanpur Dehat Nigam BOD : 24.0 mg /L 13 10 SBR Phase-1
COD:54.0mg/L
TSS:80.0mg/L
Achieving
Pa?:'tgi(a)n Report Dt. 17.06.21
STP . . . pH = 7.66 .
16 Numayadahi Prayagraj Numayadahi COC)“;)IJU;IL BOD : 20.0 mg /L 50 50 Bio-tower| Phase-11
Niﬁm COD :52.0mg /LTSS
9 :58.0mg / L
Achieving
PSI?Stgizn Report Dt. 17.06.21
17 STP Ponghat Prayagraj Ponghat control unit, pH =739 BO_D 10 10 Bio-tower| Phase-11
U.P. Jal :18.0mg/LCOD:
N'i .am 38.0mg/LTSS:
9 28.0mg/ L
Achieving
Pf);l?ﬂtgilzn Report Dt. 17.06.21
18 STP Kodra Prayagraj Kodra control unit, pH -4z 25 25 Bio-tower| Phase-11
U.P. Jal BOD :22.0mg/L
Niém COD:580mg/L TSS
g - 50.0mg / L
Achieving
Pf);l?ﬂtgilzn Report Dt. 17.06.21
19 STP Rajapur Prayagraj Rajapur control unit, pH =157 60 60 UASB | Phase-Il
U.P. Jal BOD:24.0mg/L
Niém COD:50.0mg/L TSS
g £ 46.0mg / L
Ganaa Achieving
Pollutgilon Report Dt. 17.06.21
y : ) - |pH=7.39 BOD : :
20 STP Salori-1 Prayagraj Salori coBtrF())IJuar;lt, 26.0mg / L COD : 60.0 29 29 FAB Phase-II
N'i .am mg /L TSS:52.0mg/
9 L
Achieving
Pg;l?lr}tgilzn Report Dt. 17.06.21
STP Salori-2 . . . |pH=781 BOD
21 Expansion Prayagraj Salori coBtrF())IJuar;lt, 100 mg /L COD - 14 14 SBR Phase-II
N'ig'am 32.0mg/LTSS:

25.0mg/L
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Hotel/Ashram/

Authority/Loc
al Urban
body/other L Analvsi Technol Remarks /
institutions atest Analysis report . echnolog -
st | Name and - : e | (oM, Tss, BoD, cop, | Installed | Utilized | oo 1 Ganga |ACton Taken
Circles | Address of District City/ Town p R Capacity | Capacity (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wi
Date
22 Naini 20 20 ASP | Phase-Il
Achieving
Pa?:'tgi(a)n Report Dt. 17.06.21
- . . |pH=7.42 BOD
STP Naini Prayagraj COC)“;)IJU;IL - 26.0mg/L COD :
N'i .am 58.0mg/L TSS:
g 48.0mg/ L
23 Naini 60 60 ASP | Phase-Il
Achieving
Report Dt. 15.06.21 Show Cause
Bhagwanpur U.P. Jal pH =7.67 BOD Notice issued
. . .P. =7. + . ) i
24 STP 9.8 MLD Varanasi Varanasi Nigam -26.0mg /L COD : 8.0+1.8 | 8.0+1.8 ASP | Phase-Il gg cligtzcé o
168.0mg/L TSS: EC’ '
82.0mg/L
Achieving
Report Dt. 15.06.21
Dinapur STP . . U.P. Jal pH =7.54 BOD
25 80 MLD Varanasi Varanasi Nigam -29.0mg/L COD : 80 80 ASP Phase-I1
1740mg/L TSS:
80.0mg/L
Achieving
Report Dt. 15.06.21
Circle 6 | Goithaha STP . . U.p. Jal pH =7.64 BOD
26 120 MLD Varanasi Varanasi Nigam -15.0mg/L COD : 120 120 SBR Phase-I1
106.0mg/L TSS:
38.0mg/L
Achieving
Report Dt.15.06.21
Dinapur STP . . U.p. Jal pH =7.69 BOD
27 140 MLD Varanasi Varanasi Nigam -19.0mg/L COD : 140 140 ASP Phase-I1
138.0mg/L TSS:
440mg/L
Achieving
Report Dt. 15.06.21 Lo
N Notice issued
28 DLW STP 12 Varanasi Varanasi DLW pH =7.61 BOD 12 12 ASP | Phase-Il | on dated-
MLD :27.0mg/L COD: 12.12.19
162.0mg/L TSS: o
94.0mg/L
Achieving Notice has
14 MLD U.P. Jal Report Dt 15.06.21 :)heen I;S;eg
29 Pakka Pokh Mirzapur Mirzapur N --a pH =7.55 BOD 14 14 UASB | Phase-ll S roush d
akka Pokhra igam -28.0mg /L COD : or;etsra
178.0mg/L TSS: gg 13 ‘;0'
. 90.0mg /L h
Cirrla 2
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Hotel/Ashram/

Authority/Loc
al Urban
body/other L Analvsi Technol Remarks /
institutions atest Analysis report - echnolog -
st | Name and . : e | (oM, Tss, BoD, cop, | Installed | Utilized | oo 1 Ganga |ACton Taken
Circles | Address of District City/ Town p R Capacity | Capacity (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wit
Date
Achieving Deoetrllcﬁsr;z?ed
Report Dt 15.06.21
30 AMLD Mirzapur | Vindnyachal | SP % |pHzses BOD| 4 25 | wsp | Phaset |OUNRO
Vindhyachal Nigam . . Sonebhadra
:27.0mg/L COD: dated
158.0mg /L TSS: gg 12 Zo-
86.0mg /L o
Achieving
S":I;I'Eb()ls Report Dt 15.06.21
31 Jharkhandi, Gorakhpur Gorakhpur UP Jal pH=7.5 BOP : 15 15 ASP | Phase-Il
Maherwa ki Nigam 22.0mg/L COD:
Bari 1100 mg/L TSS:
76.0mg/L
Circle 6 S.T.P.
(30MLD) Opp. Achieving
Manyavar Report Dt 15.06.21
Kanshiram U.p. Jal pH =75 BOD :
32 Shahri Garib Gorakhpur Gorakhpur Nigam 20.0mg /L COD : 94.0 30 30 ASP | Phase-llI
Awas Yojna, mg/L TSS:72.0mg/
Deoria bypass L
Road
Achieving
Report Dt. 15.06.21
) pH=78 BOD :
33 [ Circle 3 STP,RI\gzzllpur Saharanpur Saharanpur Jal Kal 20.0mg/L COD: 38 38 UASB | Phase-Il
180.0mg /L TSS:45.0
mg/l
Achieving
Report Dt. 21.06.21
6.5 MLD UP. Awas | !OlHAZOB'OS/ .
34 Awas vikas Lucknow Lucknow vikas o mg 6.5 6.5 SBR | Phase-lI
Parishad STP Parishad COD:524mg/ LTSS
1176 mg/ L TC:
21000 MPN/100ml
FC: 7900 MPN/100ml
Achieving
Report Dt. 21.06.21
37.5MLD UP. Awas | o _pg'jogrf/ .
35 Awas vikas Lucknow Lucknow vikas o 9 375 375 SBR | Phase-Il
Parishad STP Parishad COD:89.6mg/L TSS
:26.0mg/LTC:
43000 MPN/100ml
FC: 17000 MPN/100ml
Circle 5 Achieving
Report Dt. 10.06.21 pH
=7.76 BOD :
16.0mg/L COD:
36 STP, Bharwara| Lucknow Lucknow L'i‘.iP.aJmal 84.0mg/L TSS:44.0 345 345 the':cstgr Phase-II (Sptgt:;(ﬁ:r(;
9 mg/L  TC=27000
MPN/100ml
FC=9300
MPN/100ml
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Hotel/Ashram/

Authority/Loc
al Urban
body/other L Analvsi Technol Remarks /
institutions atest Analysis report - echnolog -
sl _ Name and o _ reenonsible. | (PH. TSS, BOD, COD, Installed | Utilized yiprocess | Ganga Action Taken
Circles | Address of District City/ Town p R Capacity | Capacity (EC/
No. STP for O&M of | Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wit
Date
Achieving
Report Dt.10.06.21 pH
37 U.P. Jal =7.88 BOD
Nigam :18.0mg/L COD:
Dajll-\f’an' Lucknow Lucknow 92.0mg/L TSS:42.0 56 56 FAB | Phase-I (S;iu;;ﬁ:r(;
gan) mg/L  TC=3200
MPN/100ml
FC=910
UP. Jal MPN/100ml
.P. Ja
38 Nigam
Achieving .
56 MLD, Report Dt. 16.06.21 Ecsmssed
39 Trans HIndon | - g jiabad | Ghaziabad | Nagar Nigam pH = 7.45 56 | 56 |UASBR |Phase-ll | 3562,500/-
(Indirapuram), BOD:22.0mg/L dated-
Ghaziabad COD:88.0mg /LTSS 02.06.20
140.0mg /L o
Achieving
5;5 ‘I;/I:;D Ghaziabad ReportHD_t.7l§éOG.21
40 . Ghaziabad Ghaziabad Development p_ . 56 56 SBR | Phase-II
Bapudham, Authorit BOD:36.0mg/L
Ghaziabad Y |cop:98.0mg/ LTSS
:74.0mg /L
Achieving
30 MLD, Report Dt.16.06.21
Sadullabad . . U.P. Jal pH=7.34
41 (Loni), Ghaziabad Ghaziabad Nigam BOD : 8.0 mg/ L COD 30 30 MBR | Phase-II
Ghaziabad :48.0mg/LTSS:9.0
mg /L
Achieving
74 MLD, Report Dt. 16.06.21 .
8 EC imposed
42 S.'B'R" Ghaziabad Ghaziabad UP Jal pH = 7.34 74 74 SBR | Phase-Il of Rs.
Indirapuram, Nigam BOD :8.0 mg /L COD 56.50.000/-
Ghaziabad :84.0mg/LTSS:9.0 ”
mg /L
Achieving
56 MLD, Report Dt. 16.06.21
Indirapuram, . . pH=7.45
43 (GDA), Ghaziabad Ghaziabad GDA BOD : 34.0 mg/ L 56 56 SBR | Phase-Il
Ghaziabad COD:182.0mg/L
TSS:84.0mg /L
Achieving
52 g’l:;D' Report Dt. 16.06.21
o . . pH =7.32 i
44 V?'l;da:gd; Ghaziabad Ghaziabad GDA BOD: 7.0 mg/ L COD 56 56 SBR Phase-I1
(;hzziab%d’ :54.0mg /LTSS :
84.0mg /L
Circle 1 Not Achieving
56 MLD, Repor;[_'D_t.7l§;106.21
45 S.B.R., Morty,| Ghaziabad Ghaziabad GDA pH =1 56 56 SBR Phase-II
) BOD :36.0mg/L
Ghaziabad

COD:2180mg/L
TSS:94.0mg/L
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Hotel/Ashram/

Authority/Loc
al Urban
body/other . Remarks /
Sl Name and institutions E-ﬁesTt SASnaésgIS rérggt Installed | Utilized T?"?Sfe'ﬁf Ganga | Action Taken
" | Circles | Address of District City/ Town responsible pH, L ' | Capacity | Capacity yip 9 (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wit
Date
Achieving Show Cause
70MLD, Report Dt. 16.06.21 . notlc.e. for
U.ASB.R. H=755 imposition of
46 Dudahaida Ghaziabad Ghaziabad Nagar Nigam p_ o 70 70 UASBR | Phase-Il | EC of Rs.
Vijay Nagar BOD: 24.0mg /L 27,37,500/-
jay Nagar, COD:76.0mg/ L TSS =0
Ghaziabad S 420 ma /L dated
-4edmg 08.12.19
Achieving
Report Dt.16.06.21
3MLD . . U.P. Jal pH = 7.66
47 Pilkhaun Ghaziabad Pilkhaun Nigam BOD : 20.0 mg /L 3 3 MBBR | Phase-Il
COD:540mg/L
TSS:380mg/L
Not Achieving
5 MLD Repog;[_'D_t.7lg.206.21
48 Tronllj)a:]icny, Ghaziabad Loni UPSIDC BOD:38.0mg/L 5 3 MBR | Phase-II
COD:2140mg/L
TSS:86.0mg/L
Not Achieving
56 MLD, Report Dt. 16.06.21
SB.R. . . pH =7.42
49 Govindpuram, Ghaziabad Ghaziabad GDA BOD : 38.0 mg/ L 56 56 SBR | Phase-lI
Ghaziabad COD:116.0mg/L
TSS:86.0mg/L
Achieving
3 MLD STP Report Dt. 15.06.21 UASB
Briighat Zone U.P. Jal H =735 followed
50 19 ' Hapur Garhmukteswar Nigam pr =/ 3 1.8 by Phase-1
Garhmukeshw (NGRBA) BOD:22.0mg/L extended
ar, Hapur COD:440mg/L aeriation
TSS:29.0mg /L
Achieving
78 MLD, P gl Repo:)tHDE;E;OG.Zl
51 Dhaiht:gura, Agra Agra Nigam BOD : 26.0 mg /L 78 68.41 UASB | Phase-Il
g COD : 1440 mg /L
TSS:46.0 mg/L
Not Achieving .
Report Dt 18.06.21 E.C. imposed
225 MLD, U.P. Jal H=8.2 Oxidation of
52 Budi ka Nagla, Agra Agra L pR=o. 2.25 2.97 Phase-Il |Rs.5,90,625/-
Nigam BOD:32.0mg/L Pond
Agra dated-
COD:176.0mg/L 18.07.20
TSS:62.0 mg/L T
Not Achieving .
Report Dt 18.06.21 E.C. imposed
LOMLD, U.P. Jal H=93 Oxidation of
53 Peelakhar, Agra Agra o p - 10 9.74 Phase-Il | Rs7,87,500/-
Nigam BOD:33.0mg/L Pond
Agra dated-
COD:179.0mg/L 18.07.19
TSS:68.0 mg/L o
Achieving
12 MLD, Report Dt 18.06.21
Devri Road, U.P. Jal pH=8.2
54 (Bhimnagri), Agra Agra Nigam BOD : 28.0 mg /L 12 6.35 UASB | Phase-1l
Agra COD:160.0mg/L

TSS:68.0 mg/L
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Hotel/Ashram/

Authority/Loc
al Urban
body/other vsi hol Remarks /
sl Name and institutions E‘?_t'es.lt_gsna;gg rgpggt Installed | Utilized T?Crgé’egsg Ganga |/Action Taken
" | Circles | Address of District City/ Town responsible pH, L ' | Capacity | Capacity yip 9 (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wi
Date
Achieving
14 MLD, Report Dt 18.06.21
Circle 4| Jaganpur, U.P. Jal pH=7.9 ]
55 Sikandarpur, Agra Agra Nigam BOD : 27.0mg /L 14 13.39 UASB | Phase-1l
Agra COD:144.0mg/L
TSS:56.0 mg/L
Achieving
40 MLD, Report Dt 18.06.21
Sadarban, U.P. Jal pH=7.9
56 Bichhpuri, Agra Agra Nigam BOD : 28.0mg /L 40 18.73 UASB | Phase-1l
Agra COD:176.0mg/ L
TSS:48.0 mg/L
Achieving
Report Dt 18.06.21
24 MLD, U.P. Jal pH=7.2
57 Dhadhupura Agra Agra X ] 24 18.91 UASB | Phase-Il
(New), Agra Nigam BOD:26.0mg/L
' COD:128.0mg/L
TSS:48.0 mg/L
Achieving
36 MLD Report Dt 18.06.21
Sadarwan pH=7.6
58 (Bichpuri) Agra Agra ADA BOD : 24.0mg /L 36 36 SBR Phase-I1
New COD:128.0mg/L
TSS:42.0 mg/L
Achieving
450 MLD Report Dt 18.06.21
[ pH = 7.4 !
59 Kallrjglr\:har, Agra Agra ADA BOD :30.0 mg /L 45 4.5 UASB | Phase-1l
g COD:160.0mg/L
TSS:47.0 mg/L
Achieving
03 MLD, Report Dt.14.06.21
Pandav Nagar, pH =7.5 BOD
Meer Meer MDA 2.7 ASP Phase-I
60 Meerut eerut eerut :170mg/L cop: | 2 S ase
154.0mg/L TSS:
45.0mg /L
Achieving
07 MLD Report Dt.14.06.21
61 Pallavpuram-1, Meerut Meerut MDA pH =74 BOD 7 6.5 ASP Phase-1
Meerut :21.0mg/L COD:
162.0mg/L TSS:
49.0ma /L
Achieving
10 MLD Report Dt. 14.06.21
62 Lohiya Nagar, [ Meerut Meerut MDA |PH =76 BODL 10 2 ASP | Phase-
Meerut :180mg/L COD:
158.0mg/L TSS:
440mg/L
Achieving
15 MLD Report Dt. 14.06.21
63 Shatabdinagar, Meerut Meerut MDA pH=76 BOD 15 4.8 ASP Phase-I
Meerut :200mg/L COD:
162.0mg/ L TSS: 49.0
ma/L
Achieving
7 MLD Report Dt. 14.06.21
64 Pallavpuram-2,{  Meerut Meerut MDA PH =7.6 BOD 7 7 MBBR | Phase-I
Meerut :20.0mg/L COD:

160.0mg/L TSS:
46.0mg /L
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Hotel/Ashram/

Authority/Loc
al Urban
body/other . Remarks /
sl Name and instituttions LaHtes.FsAsnaé‘gg ré‘gg Installed | Utilized Tj"’h“"'og Ganga |Action Taken
" | Circles | Address of District City/ Town responsible | (PH. L ' | Capacity | Capacity ylprocess 9 (EC/
No. STP for O&M of | Faecal Coll_form and (MLD) | (MLD) STP Phase Closure) with
STP Others) with Date based
Date
Achieving
15 MLD, Report Dt.14.06.21
65 Vedvyaspuri Meerut Meerut MDA pPH =7.5 BOD 15 45 ASP Phase-I
Meerut :19.0mg/L COD:
158.0mg/L TSS:
46.0mg /L
Achieving
06 MLD, Report Dt.14.06.21
66 Rakshapuram, Meerut Meerut MDA pH=1.5 BOD: 6 44 ASP Phase-1
Meerut 17.0mg/L COD:
154.0mg/L TSS:
440ma/L
Circle 3 Achieving
06 MLD, Report Dt. 14.06.21
67 Shradhapuri-1, Meerut Meerut MDA pH =74 BOD 6 55 ASP Phase-1
Meerut :21.0mg/L COD:
164.0mg/L TSS:
48.0mg/ L
Achieving
Report Dt. 14.06.21
68 Sa?gil':/'b:?]ar Meerut Meerut MDA p:Hl;_70'5mg N C(EDO:D 6 595 | UASB | Phase-l
154.0mg/L TSS:
43.0ma/L
Achieving
5 MLD Report Dt. 14.06.21
69 Modipuram Meerut Meerut MDA pH =7.7 BOD 5 4.9 ASP Phase-I
Tiraha :200mg/L COD:
162.0mg/L TSS:
48.0ma /L
Achieving
07 MLD, Report Dt. 14.06.21
70 S‘gﬁﬁ:}?’ds Meerut Meerut MDA pi;oing " C(fS:D 7 4 ASP | Phase-l
Meerut 158.0mg/L TSS:
47.0mqg/ L
Achieving
72 MLD Garh Report Dt. 14.06.21
71 road (Jagriti Meerut Meerut UP Jal pH=7.2 BOD 72 65 SBR Phase-I
vihar) Nigam :140mg/L COD:
128.0mg/L TSS:
16.0mg/L
Achieving
06 MLD, Report Dt. 14.06.21
72 Shlgii::_p;”_ Meerut Meerut MDA p;'_‘zci)?oling /L C(EDO:D 6 5.6 ASP Phase-|
Meerut 162.0mg/L TSS:
47.0mg /L
Achieving
. Nagar Palika [ Report Dt.14.06.21
Naga.r Palika Muzaffar Parishad, pH=7.4 Oxidation
73 Parishad, Muzaffar Nagar 325 325 Phase-II
Muzaffarmagar Nagar Muzaffarnaga| BOD:27.0mg/L Pond
r COD :104.0 mg/L
TSS:44.0 mg/L
Achieving
Report Dt15.06.21
74 | Circle 6 fym'ﬁ& Ayodhya Ayodhya L;“rg'aﬁ' p:ng.glrlrrg n COBDO:D 12 6 UASB | Phase-II

88.0mg/L TSS:42.0
ma /L
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Hotel/Ashram/

Authority/Loc
al Urban
body/other . Remarks /
sl Name and institutions E_ﬁes_ﬁgsnag)gg r(e:rgtr)t Installed | Utilized Tj:c?g;lgg Ganga | Action Taken
" | Circles | Address of District City/ Town responsible pH, L ' | Capacity | Capacity yip 9 (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wit
Date
Not Achieving
13.59 MLD, Nagar Palika pEe—erQt o 15.OGI;OlD Oxidation (i‘%slsn(])pgggjj
& I'\\/I/I:tsr?:rlé Mathura Mathura Parishad :58.0mg/L COD: 1359 8 Pond Phase-II dated-
336.0mg/L TSS: 15.02.19
90.0mg/L
Not Achieving
14.5 MLD, Report Dt. 14.06.21 E.C. imposed
76 Trans-yamuna, Mathura Mathura Nagar. Palika | pH = 6.8 BOD 145 7 Oxidation Phase-I1 of Rs50,000/-
Jamunapar, Parishad :540mg/L COD: Pond dated-
Mathura 3520mg/L TSS: 15.02.19
1400ma /L
Achieving
?\Ii!\\fli(?o SBLF; Report Dt. 15.06.21
. U.P. Jal pH=75 BOD UASB Status Quo
77 H_ospltal Mathura Mathura Nigam :27.0mg/L COD: 8 ’ Reacter Phase-Il (As earlier)
Vrindavan,
Mathura 2240mg/L TSS:
88.0mg/L
Circle 4 04 MLD Achieving
Vrindavah Report Dt. 08.06.21 E.C. imposed
Nagar Palika [ pH = 7.2 BOD Oxidation of Rs.100000/
78 B’e\\llf:rl\/'?:r?gilr Mathura Mathura Parishad :27.0mg/L COD: 4 38 Pond Phase-Il dated
Mathura ' 230.0mg/L TSS: 15.02.19
92.0mg /L
Achieving
16T'r\grl1_sD’ Report Dt.15.06.21 E.C. imposed
U.P. Jal pH=7.2 BOD UASB of Rs.50,000/-
79 La;(:qrin&r;a,ar Mathura Mathura Nigam - 26.0mg/L COD : 16 6 Reacter Phase-I1 dated
Mathurg ’ 232.0mg /L TSS: 15.02.19
94.0mg/L
Not Achieving
276 MLD Report Dt.15.06.21 pH E.C. imposed
80 Goverdhan Mathura Mathura Nagar. Palika | =6.7 BOD: 2.76 2.76 Oxidation Phase-II of Rs.100000/
STP Parishad 46.0mg/L COD: Pond dated
296.0mg/L TSS: 15.02.19
1220mg/L
Achieving
33 MLD, Noida RepogtHDf ;226.21
1 r-54 Noi Noi . U BR Phase-II
8 Seﬁltooidi , oida oida Authority BOD : 165 mg /L 33 33 S ase
COD :1520mg/L
TSS:67.0mg/L
Achieving
25 MLD, Noida REPOF;:_'D} ;23621
82 Se'fltooird-io, Noida Noida Authority BOD : 15.0 mg /L 25 25 SBR Phase-II
COD:136.0mg/L
TSS:61.0mg/L
Achieving
35 MLD, Noida REPOF;:_'D} ;5112621
83 Sec'\tlc());jlaza Noida Noida Authority BOD: 18.0 mg/L 35 35 SBR Phase-II
COD:162.0mg/L
TSS:69.0mg/L
Achieving
84 Se(;\tlc()):;jla68, Noida Noida Authority BOD : 165 mg /L 50 50 SBR | Phase-Il

COD:152.0mg/ L
TSS:66.0mg/L

118




Hotel/Ashram/

Authority/Loc
al Urban
body/other . Remarks /
Sl Name and institutions E-ﬁesTt SASnaésgIS rérggt Installed | Utilized T?"?Sfe'ﬁf Ganga | Action Taken
" | Circles | Address of District City/ Town responsible pH, L ' | Capacity | Capacity yip 9 (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wi
Date
Achieving
2.0 MLD Report Dt 14.06.21
Greater Noida . . Greater Noida pH =7.56
85 Authority STP, Greater Noida| Greater Noida Authority BOD : 165 mg /L 2 2 MBBR | Phase-11
Vill- Badalpur COD:136.0mg/L
Circle 1 TSS:63.0mg/L
Achieving
Report Dt 15.06.21
. . Greater Noida pH =7.53
86 ECO tech -2 | Greater Noida | Greater Noida Authority BOD: 18.0 mg/ L 15 8 SBR | Phase-Il
COD :160.0mg/L
TSS:68.0mg/L
Achieving
Report Dt 15.06.21
. . Greater Noida pH =7.63
87 ECO tech -3 | Greater Noida| Greater Noida Authority BOD : 120 mg/ L 20 10 SBR | Phase-Il
COD:120.0mg/L
TSS:57.0mg/L
Achieving
137 MLD, Greater Noida Reportl_'Df;ifG-ﬂ
88 Kasana, Greater Noida | Greater Noida . pH =/. 137 50 SBR Phase-II
; Authority BOD:135mg/L
GreaterNoida
COD:128.0mg/L
TSS:58.0ma/L
Achieving
34 LD T
89 Se’(\:ltooird;SO Noida Noida Authority BOD : 165 mg /L 34 34 SBR | Phase-Il
COD:1440mg/L
TSS:65.0mg/L
Achieving
34 MLD. Noida RepogtHDf ;126.21
r- 54 Noi Noi . o 4 4 BR Phase-II
90 Se(':\}gidf , oida oida Authority BOD : 135 mg /L 5 5 S ase
COD:136.0mg/L
TSS:60.0mg/L
Achieving
0.805 MLD, Report Dt 16.06.21
Abhara Road, U.P. Jal pH=7.3 BOD Oxidation
91 Zone-A, Bulandhsahar [ Anoopshahar Nigam -240mg /L COD : 0.805 0.805 pond Phase-I
Anoopshahar 200.0mg /L TSS:84.0
mg /L
Achieving
1.75 MLD, Report Dt 16.06.21
Ahara Road, U.P. Jal pH=74 BOD Oxidation
92 Zone-B, Bulandhsahar |  Anoopshahar Nigam -26.0mg /L COD : 1.75 1.75 pond Phase-I
Anoopshahar 208.0mg/L TSS:82.0
mg /L
Achieving
04 MLD U.P. Jal Se_psfgt . 16.OGI.B%D
93 Narora Bulandhsahar Narora N'i .am p_ 25 Olm /L COD - 4 4 SBR Phase-1
(NGRBA) g - 20.0mg '

Circle 4

152.0mg/L TSS:70.0
mg /L
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Hotel/Ashram/

Authority/Loc
al Urban
body/other L Analvsi Technol Remarks /
institutions atest Analysis report . echnolog -
st | Name and - : e | (oM, Tss, BoD, cop, | Installed | Utilized | oo 1 Ganga |ACton Taken
Circles | Address of District City/ Town p R Capacity | Capacity (EC/
No. STP for O&M of | Faecal Coliform and (MLD) | (MLD) STP Phase al ith
STP Others) with Date based osure) wi
Date
Achieving
2.25 MLD’. Report Dt 16.06.21
Narora Atomic Narora H=76 BOD
94 power Station | Bulandhsahar Narora Atomic power pH =1 2.25 2.25 ASP Phase-I
Narora Station +16.0mg/L COD:
. 1440mg /L TSS:56.0
Township
mg /L
Achieving
1.5 MLD Report Dt 16.06.21
Anoopshahar U.p. Jal pH=7.4 BOD
95 Zone A Bulandhsahar |  Anoopshahar Nigam 240 mg /L COD : 15 15 MBBR | Phase-I
(NGRBA) 184.0mg/L TSS:78.0
mg /L
Achieving
Report Dt 16.06.21
STP, Zone-B U.P. Jal pH=7.4 BOD:
96 Anoopshahar Bulandhsahar |  Anoopshahar Nigam 26.0 mg /L COD : 1.0 1.0 MBBR | Phase-I
208.0mg/L TSS:82.0
mg /L
Achieving
Report Dt. 10.06.21
24 MLD . n u.p.dal  [pH=79 BOD
97 Bijnor Bijnor Bijnor Nigam -8.0mg/ L COD : 40.0 24 10 UASB | Phase-I
mg /L TSS:54.0 mg/l
Achieving
Report Dt. 15.06.21
58 MLD UP.Jal [pH=74 BOD
98 Moradabad Moradabad Moradabad Nigam :22.0mg /L COD: 58 18 SBR Phase-1
88.0mg /L TSS: 46.0
mg/l
Achieving
Report Dt. 15.06.21
. 15 MLD U.P. Jal pH=75 BOD :
99 |Circle7 Pehrigaon Rampur Rampur Nigam 26.0mg / L COD : 96.0 15 0.07 UASB | Phase-I
mg /L TSS:45.0 mg/l
Achieving
Report Dt. 15.06.21
14 MLD U.P.Jal |PH=T74 BOD
100 Benzirpur Rampur Rampur Nigam :240mg/L COD: 14 0.11 UASB | Phase-I
92.0mg /L TSS:47.0
mg/l
Achieving
Report Dt. 15.06.21
5 MLD U.P. Jal pH =77 BOD:
101 Rampur Rampur Rampur Nigam 9.6mg/ L COD : 48.0 5 0.003 SBR Phase-I

mg /L TSS: 8.0 mg/l
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U.P. Pollution Control Board

STPs - Complying June - 2021
Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated | - chmen
body/other . Mode of | \rodeof | 3% i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles Address of District City/ Town p ] Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage sludae Tributary/ of rivery osure) wit
network) g Tributary/ ) Date
. Gangalri
River ver
Ganga Ganga)
1 2 3 4 5 6 11 12 13 14 15 16 17 18 19 20
Achieving
67 MLD U.P. Jal RHSEO;tsDt' 15'065201[) ASPY 1 Through River
1 [Circle 4| Mohammadpu| Firozabad Firozabad L pri= 1. 67 67 exended froug N Phase-11
r Bihariour Nigam :30.0mg/L COD: areation Pipeline Yamuna
' P 240.0mg/L TSS:
97.0mg/L
Achieving
Report Dt.10.09.20 Lowland
3.42 MLD - pH=75 BOD:22.0 - area to
2 Near Divyang | Chitrakoot Karvi t((:) C\:;rakoot L’J\l.iP.aJmal mg/L COD: 11520 mg| 3.42 3.42 OXPIg:t(;OH Lo;l:éznd River | Phase-II
kendra 9 /LTSS:86.0mg/L Mandaki
TC: 92000 MPN/100ml ni
FC:43000 MPN/100ml
Achieving
Report Dt.01.06.21
Sajari 42 U.P. Jal pH = 7.92 BOD Sewerage | Disposal River |Tributary
8 MLD, Kanpur Kanpur Kanpur Nigam :24.0mg/L COD: 42 10 ASP network Channel Pandu |of River Phase-|
70.0mg/L TSS:52.0 Ganga
mg/L
Achieving
Report Dt. 22.06.21 Drain/Sew
Fatehgarh U.P. Jal pH =8.02 BOD Irrigation | Irrigation/r| River
4 2.7 MLD STP Farrukhabad Fatehgarh Nigam :252mg/LCOD: 27 20 wsp szs\?:rk channel |iverganga| Ganga Phase-|
120.0 mg/ L TSS : 56.0
mg/l
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Hotel/Ashram/

Authority/Loc Name of Niir\r;:rof
al Urban treated catchmen
‘bod_y/ot_her Latest Analysis report Technolo r'\e/lcoe(ij\?igf Mode of rz(z\;\a/?r? tin which Remarks /
Name and institutions Y P Installed | Utilized Y 9 | disposal of 91 sTPis Action Taken
Sl . A . responsible (pH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town ] Capacity | Capacity : treated - located (EC/
No. for O&M of Faecal Coliform and STP (drain/sewe Drain/Sub- i Phase )
STP Others) with Date (MLD) | (MLD) based rage sewage and Tributary/ (tributary Closure) with
STP sludge : of river Date
network) Tributary/ .
. Gangalri
River ver
Ganga Ganga)
Achieving
Report Dt. 22.06.21
Jalalpur, U.P. Jal pH=7.61 Sewerage | Disposal | River Kali|Tributary
° Amrapur Kanpur Dehat | - Kanpur Dehat Nigam BOD:24.0mg/L 13 10 SBR network Channel (East) [of River Phase-1
COD:540mg/L Ganga
TSS:80.0mg/L
Disposed to
river
Achieving Yamuna
Ganga
STP Pollution REDOFIHDE-7167606-21 Drain & d thml:)gh d| River River
6 . Prayagraj Numayadahi control unit, pH =1 50 50 Bio-tower| Sewerage rain. r.|e Phase-II
Numayadahi BOD:20.0mg/L sludgeis | Yamuna [ Yamuna
U.P. Jal ) Both
Nigam COD:52.0mg /LTSS used as
:58.0mg/L organic
manure /
Landfill.
Disposed to
9 Report Dt. 17.06.21 . rougn
Pollution H =739 BOD Drain & [drain. Dried River River
7 STP Ponghat Prayagraj Ponghat control unit, pr="». 10 10 Bio-tower| Sewerage | sludge is Phase-II
:18.0mg/L COD: Ganga Ganga
U.P. Jal Both used as
Nigam 38.0mg/LTSS: organic
Circle 2 28.0mg/ L manure /
Landfill.
Achievi Disposed to
chieving ;
Ganga river Ganga
Pollution ReportHDE.7lZé06.2l Drain & | through River River
8 STP Kodra Prayagraj Kodra control unit, pR =1 25 25 Bio-tower| Sewerage |drain. Dried Phase-11
BOD:22.0mg/L ; Ganga Ganga
U.P. Jal Both sludge is
. COD:58.0mg /LTSS
Nigam ; used as
:50.0mg/ L organic
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban Mode of treated catchmen
‘bod_y/ot_her Latest Analysis report Technolo recoei\?ig Mode of rz(z\;\a/?r? tin which Remarks /
Sl Name and institutions (oM, TSS B)(l)D CE)D Installed | Utilized | rocessg raw sewage disposal of | - bog STPis | oonaa |Action Taken
| Circles [ Address of District City/ Town responsible pH, LT ' | Capacity | Capacity yp sewag treated i Y| located 9 (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase )
STP Others) with Date based rage g Tributary/ Jtary Closure) with
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Achievi Disposed to
chieving i
Ganga river Ganga
Pollution REDO”HDE'YI;%'H Drain & | through River River
9 STP Rajapur Prayagraj Rajapur control unit, pH =1 60 60 UASB | Sewerage |drain. Dried Phase-II
BOD:24.0mg/L ludae i Ganga Ganga
U.P. Jal ) Both sluage I1s
Nigam COD:50.0mg/L TSS used as
146.0mg/ L organic
Achievi Disposed to
chieving .
Ganga river Ganga
Pollution }_R{FiF’?O;gDI- 17.0865; : Drain & through River River
10 STP Salori-1 Prayagraj Salori control unit, pH=/. : 29 29 FAB Sewerage |drain. Dried Phase-II
26.0mg /L COD : 60.0 ludoe i Ganga Ganga
U.P. Jal ; Both sluage I1s
Nigam mg /L TSS:52.0mg/ used as
L organic
Disposed to
Achieving .
Ganga river Ganga
STP Salori-2 Pollution Eef)c;rélljt. 17-0(!55;201D Drain & though River River
11 . Prayagraj Salori control unit, | P77 " 14 14 SBR | Sewerage |drain. Dried Phase-Il
Expansion :10.0mg/L COD: sludae is Ganga Ganga
U.P. Jal ] Both Y
Nigam 32.0mg/LTSS: used as
25.0mg/L organic
Partially
used for
Drain & Irrigation. River River
12 Naini 20 20 ASP | Sewerage | Disposed to v v Phase-I1
Both RiverYamu amuna amuna
na through
Achieving drain. Dried
n
PSI?ut?gn Report Dt. 17.06.21 E—
STP Naini Prayagraj control unit, | P = 742 BOD Disposed to
U.P. Jal :260mg/L COD: RiverYamu
Nigam 58.0mg/L TSS: na through
48.0mg/ L Drain & |drain. Dried| . River
13 Naini 60 60 ASP Sewerage | sludge is Phase-II
Yamuna | Yamuna
Both used as
organic
manure /
Landfill.
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Hotel/Ashram/

Authority/Loc Name of Niir\r;:rof
al Urban treated | i chmen
-b od_y/ot_her Latest Analysis report Technolo r'\e/lcoe('je'zf Mode of rz(z\gagr? tin which Remarks /
Name and institutions ysIs rep Installed | Utilized Y VING |- gisposal of VIng 1 s1p s Action Taken
Sl . A . responsible (pH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town ] Capacity | Capacity : treated - located (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP  |(drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage sludae Tributary/ of rivery osure) wit
network) g Tributary/ ) Date
River Ganga/ri
Ganga ver
Ganga)
Achieving
Show Cause
Report Dt. 15.06.21 River Notice issued
14 Bhagwanpur Varanasi Varanasi UP Jal pH =7.67 50D 8.0+1.8 | 8.0+1.8 ASP Network Irrigation/ River Ganga/A | Phase-Il |on dated -
STP 9.8 MLD Nigam :26.0mg/L COD: Manure Ganga g
168.0 mg /L TSS : ssi 08.12.20 for
82.0mg/L EC
Achieving
Report Dt. 15.06.21 Disposal to
Dinapur STP . . U.P. Jal pH =7.54 BOD Drain / River River
1 Varan Varan . ASP n Phase-I1
5 80 MLD aranast aranast Nigam :29.0mg/L COD: 8 80 S Network I\?I?mgérlé Ganga Ganga ase
1740mg/L TSS:
80.0mg/L
Achieving
Report Dt. 15.06.21 Chandpur
Circle 6 [ Goithaha STP . . U.P. Jal pH =7.64 BOD Irrigation / | . !
16 120 MLD Varanasi Varanasi Nigam -15.0mg /L COD : 120 120 SBR Network Landfill wr;gztallon Varuna | Phase-II
106.0mg/L TSS:
38.0mg/L
Achieving
Report Dt.15.06.21 . .
. . Disposal to River
Dinapur STP . . UPp.Jal  [pH=7.69 BOD Drain /
17 140 MLD Varanasi Varanasi Nigam -19.0mg /L COD : 140 140 ASP Network 32:3% Varuna S::L?r?; Phase-11
138.0mg/L TSS:
440mg/ L
Achieving
Report Dt. 15.06.21 . Lo
N Irrigation Notice issued
18 DLV'\\IAiEP 12 Varanasi Varanasi DLW p'__|2;7d6ri1 /LC OBDO_D 12 12 ASP Network (Lohata |  ----- Varuna | Phase-Il | on dated-
-efhmg : Form) 12.12.19

162.0mg/L TSS:
94.0mg/L
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
bodyfother | Techmal Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions atest Analysis report |\ iied | utilized | TECMNOIOG| receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Achieving lk;lotlcg has .
14 MLD U.P. Jal Report Dt 15.06.21 Sewerage River tr?ri)nu I;SFl;eO
19 Mirzapur Mirzapur L pH =7.55 BOD 14 14 UASB g Ganga Phase-I1 g
Pakka Pokhra Nigam . . network Ganga Sonebhadra
:280mg/L COD: dated
178.0mg/L TSS: gg 12”20'
i 90.0mg/ L 12
Circle 2
Achieving ’k;le(zetrllcisr;id
Report Dt 15.06.21 .
20 AMLD | vrigapur | Vindhyachal | 38— ges BOD| 4 25 | wep |Sewerage) Ganga | RV | ppage.y |MrOUSNR O
Vindhyachal Nigam . . network Ganga Sonebhadra
:270mg/L COD: dated
158.0mg/L TSS: gg 13 ;o_
86.0mg/ L 12
Achieving
S.TP. (15 Report Dt 15.06.21
MLD), U.P. Jal H=75 BOD :
21 Jharkhandi, Gorakhpur Gorakhpur o PR =/. ’ 15 15 ASP Drain Drain Ramgarh Tal Phase-II
Maherwa ki Nigam 220mg/L COD:
Bari 1100mg/L TSS:
76.0mg/ L
Circle 6 S.T.P.
(30MLD) Opp. Achieving
Manyavar Report Dt 15.06.21 River
Kanshiram U.P. Jal pH =75 BOD: . . River
22 R Gorakh kh . 30 30 ASP D D - Phase-I1
Shahri Garip | GOrakhpur | Gorakhpur Nigam  |20.0 mg/L COD : 94.0 S rain raimn Rapti (?3?22; ase
Awas Yojna, mg/L TSS:72.0mg/
Deoria bypass L
Road
Achieving Treated
Report Dt. 15.06.21 _Sewage_ Hindon
STP, Mahilpur pH =138 BOD: Sewage net discharge in Dhomala | river to
23 | Circle 3 ' Saharanpur Saharanpur Jal Kal 20.0mg/L COD: 38 38 UASB to Dhamola . Phase-II
Road work X river Yamuna
180.0 mg /L TSS:45.0 river sludge river
mg/l sale to
farmers
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other _ Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Achieving
Report Dt. 21.06.21
pH =8.08
65 MI.'D U.P._Awas BOD:14.0mg/L River River
24 Awas vikas Lucknow Lucknow vikas ) 6.5 6.5 SBR . .| Phase-11
Parishad STP Parishad COD:524mg /LTSS Gomti Gomti
1176 mg/LTC:
21000 MPN/100ml
FC: 7900 MPN/100ml
Achieving
Report Dt. 21.06.21
pH =8.23
37.5 MLD U.P. Awas . .
25 Awas vikas Lucknow Lucknow vikas BOD :24.0mg/L 375 375 SBR Rlver' Rlver' Phase-I1
Parishad STP parishad COD:89.6 mg/L TSS Gomti Gomti
:26.0mg/LTC:
43000 MPN/100ml
FC: 17000 MPN/100ml
Circle 5 Achieving
Report Dt. 10.06.21 pH
=776 BOD :
16.0mg/L COD: . .
26 STP, Bharwara| Lucknow Lucknow U'.P' sl 84.0mg/L TSS:44.0| 345 345 USAB Drain Rlver_ Rlver_ Phase-11 Status Quo
Nigam mg/l TC=27000 Reacter Gomti Gomti (As earlier)
MPN/100ml
FC=9300
MPN/100ml
Gomti River
Fertilizer
Achieving Manure
Report Dt.10.06.21 pH
27 U.P. Jal =7.88 BOD
Nigam :180mg/L COD: FAB . .
DaL?I-Iz;tPg’anj Lucknow Lucknow 92.0mg/L TSS:42.0 56 56 Technolo| Drain gtl)\r/netri gtl)\r/netri Phase-11 (S;itlézrﬁ::;
mg/L TC=3200 ay
MPN/100ml
FC=910




Hotel/Ashram/

Authority/Loc Name of Niir\r;:rof
al Urban treated catchmen
body/other _ Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage sludae Tributary/ of rivery osure) wit
network) g Tributary/ ) Date
. Gangalri
River ver
Ganga Ganga)
| MPN/I00mI
U.P. Ja
28 Nigam
Achieving .
56 MLD, Report Dt. 16.06.21 Ecsmgsed
Trans Hindon . . . pH=7.45 U.A.S.B. | Indirapura River River '
29 (Indirapuram), Ghaziabad Ghaziabad Nagar Nigam BOD : 220 mg/L 56 56 R m Drain Hindon | Hindon Phase-I1 35,(;55;0_0/—
Ghaziabad COD:88.0mg/LTSS 02.06.20
140.0mg /L o
Achieving
5§ I’;MI;D Ghaziabad Repor't_iD_t.7l§.806.21 Dasana
30 L Ghaziabad Ghaziabad Development p_ o 56 56 SBR IR Hindon | Hindon | Phase-1l
Bapudham, Authorit BOD:36.0mg/L Drain
Ghaziabad Y lcop:98.0mg/LTSS
:74.0mg/L
Achieving
30 MLD, Report Dt.16.06.21
Sadullabad . . U.P. Jal pH =7.34 . .
31 (Loni), Ghaziabad Ghaziabad Nigam BOD : 8.0 mg/L COD 30 30 MBR —_— ] - Hindon | Hindon | Phase-1l
Ghaziabad :48.0mg/LTSS:9.0
mg /L
Achieving
74 MLD Report Dt. 16.06.21 .
' - . . EC imposed
32 SBR., Ghaziabad |  Ghaziabad UP. Jal pH =7.34 74 74 | SBR | - | - River | RIVer | pocett|  of Rs.
Indirapuram, Nigam BOD :8.0mg/L COD Hindon | Hindon 56.50.000/-
Ghaziabad :84.0mg/LTSS:9.0 ”
mg /L
Circle 1 Achieving
MLD
52 BR ' Report Dt. 16.06.21
Y . . pH =7.32 Dasana River River )
33 V[i)jl;()i,agaagi:r Ghaziabad Ghaziabad GDA BOD: 7.0 mg /L COD 56 56 SB.R. Drain Hindon | Hindon Phase-I1
Ghaziabad :54.0mg/LTSS:

84.0 mg /L
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other e ool Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report 1, co0q | gilizeq | TCNNOlOG receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Achieving Show Cause
7OMLD, Report Dt. 16.06.21 _ hotice for
UASBR. H =755 Dasana River River imposition of
34 Dudahaida Ghaziabad Ghaziabad Nagar Nigam pH =1 70 70 UASBR . . . Phase-II EC of Rs.
" BOD:24.0mg/L Drain Hindon | Hindon
Vijay Nagar, 27,37,500/-
. COD:76.0mg/L TSS
Ghaziabad 2420 ma /L dated
-aedmg 08.12.19
Achieving
Report Dt.16.06.21 River
3 MLD . . U.P. Jal pH =7.66 Kadrabad kali/
d ! Kala Nala . ] -
35 pilkhaun Ghaziabad Pilkhaun Nigam BOD : 200 mg/ L 3 3 MBBR drain River Phase-I1
COD:540mg/L Ganga
TSS:38.0mg/L
Achieving ..
ASB Th h Brijghat .
3MLD STP Report Dt. 15.06.21 UAS froug MInat - piver
Brijghat Zone U.P. Jal DH =7.35 followed pipe into Sub- Ganga
36 ' Hapur Garhmukteswar Nigam : 3 1.8 by Sewer line down distibutaor " Phase-I
Garhmukeshw BOD:22.0mg/L - (Brijghat
(NGRBA) extended streem y of River
ar, Hapur COD:440mg/L aeriation Ganaa Ganaa Avrea)
TSS:29.0mg /L 9 g
Achieving
78 MLD, U.P. Jal REDOEHDE;%()aZl Agriculture
37 Dhaiht:gura, Agra Agra Nigam BOD: 26.0 mg/L 78 68.41 UASB | - (on land) On Land | Onland | Phase-1l
9 COD : 1440 mg/ L
TSS:46.0 mg/L
Achieving
12 MLD, Report Dt 18.06.21
Devri Road, U.P. Jal pH=8.2 River River River
. . A Al . 12 . ASB | - Phase-II
38 (Bhimnagri), gra gra Nigam BOD:28.0mg/L 635 UAS Yamuna Yamuna | Yamuna ase
Agra COD:160.0mg/L
TSS:68.0 mg/L
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Hotel/Ashram/

Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other _ Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ Ganoa/ri
River vgr
Ganga Ganga)
Achieving
14 MLD, Report Dt 18.06.21
Jaganpur, U.P. Jal pH=7.9 Agriculture
39 Sikandarpur, Agra Agra Nigam BOD: 27.0mg/L 14 13.39 UASB (on land) On Land | Onland | Phase-II
Agra COD:1440mg/L
TSS:56.0 mg/L
Achieving
40 MLD, Report Dt 18.06.21
i Sadarban U.P. Jal pH=7.9 River River River
40 |Circled | > " A A . 4 187 ASB | - Phase-I1
0 Bichhpuri, gra gra Nigam BOD:28.0mg/L 0 8.13 UAS Yamuna Yamuna | Yamuna ase
Agra COD:176.0mg/ L
TSS:48.0 mg/L
Achieving
Report Dt 18.06.21
24 MLD, U.P. Jal pH=7.2 Agriculture
41 Dhadhupura Agra Agra . 24 18.91 UASB | - On Land | Onland | Phase-1l
(New), Agra Nigam BOD :26.0mg/L (on land)
B COD:128.0mg/L
TSS:48.0 mg/L
Achieving
36 MLD Report Dt 18.06.21 Land/
Sadarwan pH=7.6 Land/ Agra
42 . . Al Al ADA BR Land/ Agra canal A Phase-I1
(Bichpuri) gra gra BOD:24.0mg/L 36 36 S canal g ca?:; ase
New COD:128.0mg/L
TSS:420 mg/L
Achieving
4.50 MLD, RepogHDE $81.106l21 Karwan Karwan River
43 Kal|r1Aci|:a/|har, Agra Agra ADA BOD : 30.0 mg /L 4.5 4.5 UASB | - River River Yamuna Phase-I1
g COD:160.0mg/L
TSS:47.0 mg/L
Achieving
03 MLD, Report Dt.14.06.21 River
44 Pandav Nagar, | yjeqryt Meerut mpa |PH=T2 ol B 27 | Asp River Kall) yeali | Phase-
Meerut :17.0mg/L COD: (East) (East)
154.0mg/L TSS:
45.0ma/L
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Hotel/Ashram/ Name of
Authority/Loc Name gf river
al Urban treate
body/other . Modeof | oo oo | sewage |FEEED Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated i located (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase )
STP Others) with Date based rage slugd o Tributary/ of rivery Closure) with
network) g Tributary/ ) Date
River Gangalri
Ganga ver
Ganga)
Achieving
07 MLD Report Dt.14.06.21 River
45 Pallavpuram-1, Meerut Meerut MDA pH =7.4 BOD 7 6.5 ASP River Kali Kali Phase-1
Meerut :21.0mg/L COD: (East) (East)
162.0mg/L TSS:
49.0ma/L
Achieving
10 MLD Report Dt. 14.06.21 River
46 Lohiya Nagar, Meerut Meerut MDA pH =7.6 BOD 10 2 ASP River Kali Kali Phase-I
Meerut :18.0mg/L COD: (East) (East)
158.0mg/L TSS:
44.0ma/L
Achieving
15 MLD Report Dt. 14.06.21 River
47 Shatabdinagar,|  Meerut Meerut mpa |PH=76 BODI 5 48 | Asp River Kalil ol | Phase-
:20.0mg/L COD: (East)
Meerut 162.0mg /L TSS : 49.0 (Bas)
mg/L
Achieving
7 MLD Report Dt. 14.06.21 River
48 Pallavpuram-2, Meerut Meerut MDA pH =76 BOD 7 7 MBBR River Kali Kali Phase-1
Meerut :200mg/L COD: (East) (East)
160.0mg/L TSS:
46.0ma /L
Achieving
15 MLD Report Dt.14.06.21 River
49 Vedvyaspuri Meerut Meerut MDA pH=7.5 BOD 15 4.5 ASP River Kali Kali Phase-I
Meerut :19.0mg/L COD: (East) (East)
158.0mg/L TSS:
46.0mg /L
Achieving
06 MLD Report Dt.14.06.21 River
50 Rakshapuram, Meerut Meerut MDA pH =75 BOD: 6 4.4 ASP River Kali Kali Phase-1
17.0mg/L COD: (East)
Meerut (East)

154.0mg/L TSS:
44.0ma /L
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other : Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl . A . responsible (pH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town ] Capacity | Capacity : treated - located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage sludae Tributary/ of rivery osure) wit
network) g Tributary/ ) Date
River Gangalri
Ganga ver
Ganga)
Circle 3 Achieving
06 MLD Report Dt. 14.06.21 River
51 Shradhapuri-1, Meerut Meerut MDA pH =7.4 BOD 6 5.5 ASP River Kali Kali Phase-I
Meerut :21.0mg/L COD: (East) (East)
164.0mg/L TSS:
48.0mg/ L
Achieving
Report Dt. 14.06.21 River
52 06 MLD Meerut Meerut mpa |PH=1S BODI ¢ 595 | UASB River Kalil - yali | Phase-
Sainik Vihar :17.0mg/L COD: ' (East) (East)
154.0mg/L TSS:
43.0ma/L
Achieving
5MLD Report Dt. 14.06.21 River
53 Modipuram |  Meerut Meerut MDA |PH =TT BOD 5 49 ASP River Kalil i | Phase-I
Tiraha :20.0mg/L COD: (East) (East)
162.0mg/L TSS:
48.0mg /L
Achieving
07 MLD, Report Dt. 14.06.21 River
54 Sports Goods |\t Meerut MDA |PH =S BODI 4 4 ASP River Kalil "\ oli | Phase-!
Complex, :19.0mg/L COD: (East) (East)
Meerut 158.0mg/L TSS:
47.0ma/L
Achieving
Report Dt. 14.06.21 Treated
72 MLD Garh . . .
55 road (Jagriti Meerut Meerut U._P. Jal pH =7.2 BOD 72 65 SBR Sewerage sewage by | River Kali| River Phase-1
vihar) Nigam :14.0mg/L COD: network |[conduitand| (East) Ganga
128.0mg/L TSS: sludge to pit
16.0ma/L
Achieving
06 MLD, Report Dt. 14.06.21 River
56 Shradhapuri- |\ peert Meerut mpa |PH=1S BODI ¢ 56 | AsP River Kalil yali | Phase-
Phase-2, :200mg/L COD: (East) (East)
Meerut 162.0mg/L TSS:

47.0ma /L
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Hotel/Ashram/

Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
bodyfother | Techmal Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions atest Analysis report |\ iied | utilized | TECMNOIOG| receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) | (MLD) STP  |(drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage sludae Tributary/ of rivery osure) wit
network) 9 Tributary/ . Date
. Gangalri
River
Ganga ver
Ganga)
Achieving
Nagar Palika Nagar Palika | Report Dt.14.06.21
. Muzaffar Parishad, pH=74 Oxidation . River Kali [ River
57 Muij;fsz;ii’ o Nagar Muzaffar Nagar Muzaffarnaga| BOD:27.0mg/L 325 325 Pond Drain | - West | Hindon | "Mese!
9 r COD :104.0 mg/L
TSS:440 mg/L
Achieving
Report Dt15.06.21
. 12 MLD Up.Jal  [pH=817 BOD : Through | River
I ' Ayodh Ayodh . 12 ASB D Phase-I1
58 | Circle 6 Ayodhya yodhya yodhya Nigam :180mg/L COD: 6 UAS rain Pond Saryu ase
88.0mg/L TSS:42.0
ma/L
Achieving
MLD, STP
(l)\liar 10(; SBed Report Dt. 15.06.21
59 Hospital Mathura Mathura U.P. Jal pH=75 BOD 8 7 UASB River River Phase-II Status Quo
'SP Nigam :27.0mg/L COD: Reacter Yamuna | Yamuna (As earlier)
Vrindavan,
Mathura 2240mg/L TSS:
88.0mg/L
Achieving
\(;ﬁnhg:vzyn Report Dt. 08.06.21 E.C. imposed
. Nagar Palika [ pH =7.2 BOD Oxidation River River of Rs.100000/
60| Circle 4 B’:lf:rl\/llj:r?gilr Mathura Mathura Parishad :270mg/L COD: 4 38 Pond Yamuna | Yamuna Phase-Il dated
Mathura ' 230.0mg/L TSS: 15.02.19
920mg/ L
Achieving
1?;:2:1'5[)’ Report Dt.15.06.21 E.C. imposed
U.P. Jal pH=7.2 BOD UASB River River of Rs.50,000/-
61 Lazrir?ll:lr;a]ar Mathura Mathura Nigam :26.0mg/L COD: 16 6 Reacter Yamuna | Yamuna Phase-II dated
Mathurg ’ 232.0mg /L TSS: 15.02.19
94.0mg/L
Achieving
33 MLD, Noida REDOFLDE %53.2621 River River
62 Sector-54, Noida Noida i pH = 1. 33 33 SBR Phase-II
Noida Authority BOD :16.5mg/L Yamuna | Yamuna

COD:152.0mg/L
TSS:67.0ma/L
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Hotel/Ashram/

Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
bodyfother | Techmal Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions atest Analysis report |\ iied | utilized | TECMNOIOG| receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Achieving
25 MLD, Noida Repo;—iD—t %572.36.21 River River
&3 Seﬁt{;)irc;go, Noida Noida Authority BOD:15.0mg/L 25 25 SBR Yamuna | Yamuna Phase-II
COD:136.0mg/L
TSS:61.0mg/L
Achieving
35 MLD, Noida Repoglt—iD—t ;326.21 River River
4 -12 Noi Noi - o BR . . Phase-I1
6 Set;\tlz:da 3 oida oida Authority BOD:18.0mg/L % 3 S Hindon | Hindon ase
COD:162.0mg/L
TSS:69.0mg/L
Achieving
S0 MLD, Noida REIDO;IHDE ;56-26-21 River River
65 Sec’\tlc;ri;j]f& Noida Noida Authority BOD :16.5mg/L 50 50 SBR Yamuna | Yamuna Phase-|
COD:152.0mg/ L
TSS:66.0mg/L
Achieving
2.0 MLD Report Dt 14.06.21
Greater Noida . . Greater Noida pH =7.56 . ) . River
66 Authority STP, Greater Noida| Greater Noida Authority BOD: 165 mg /L 2 2 MBBR Drain Drain Hindon Yamuna Phase-I1
Vill- Badalpur COD:136.0mg/L
Circle 1 TSS:63.0mg/L
Achieving
Report Dt 15.06.21
. . Greater Noida pH =7.53
67 ECO tech -2 | Greater Noida| Greater Noida Authority BOD : 18.0 mg/L 15 8 SBR Phase-I1
COD:160.0mg/L
TSS:68.0mg/L
Achieving
Report Dt 15.06.21
68 ECO tech -3 | Greater Noida [ Greater Noida Greater Noida pH =7.63 20 10 SBR | - | e | e - Phase-II

Authority

BOD:12.0mg/L
COD:120.0mg/L
TSS:57.0mg/L
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other : Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl. Circles | Address of District City/ Town responsible | (PH. TSS, B.OD’ Cob, Capacity | Capacity ylprocess raw Sewagel yoated | WAL body located Ganga (EC/
No. STP for O&M of Faecal Collform and (MLD) (MLD) STP (drain/sewe sewage and Drgln/Sub- (tributary Phase Closure) with
STP Others) with Date based rage sludge Tr!butary/ of river
network) Tributary/ ) Date
River Gangalri
Ganga ver
Ganga)
Achieving
137 MLD, Greater Noida REDO;tHDi;i-Z%-Zl River River
69 Kasana, Greater Noida| Greater Noida Authority BOD - 13 5‘ ma /L 137 50 SBR Hindon Hindon Phase-II
GreaterNoida s e my
COD:128.0mg/L
TSS:580ma/L
Achieving
70 53 4tM Lgb Noid Noid Noida RepO;tHD:t ;'53.8621 34 34 SBR River | RIver | o el
er:l:ird;a olda olaa Authority BOD :16.5mg/ L Yamuna | Yamuna | 2%
COD:1440mg/L
TSS:65.0mg/L
Achieving
54 MLD, Noida Repoglt—iD:t ;55.2621 River River
71 Sector- 54, Noida Noida i ' 54 54 SBR Phase-II
Noida Authority BOD:135mg/L Yamuna | Yamuna
COD:136.0mg/L
TSS:600ma/L
Treated
Achieving Sewage -
0.805 MLD, Report Dt 16.06.21 For
Ahara Road, U.P. Jal H=73 BOD Oxidation| By Sever [ Irrigation & For River
72 Zone-A, Bulandhsahar | - Anoopshahar Nigam IO: 240mg/L COD: 0.805 0.805 Pond Line Sludge- as | Irrigation | Ganga Phase-|
Anoopshahar 200.0mg /L TSS: 84.0 Manure in
mg /L Agricultural
Field
Treated
Achieving Sewage -
1.75 MLD, Report Dt 16.06.21 For
Ahara Road, U.P. Jal H=74 BOD Oxidation| By Sever | Irrigation & River
73 Zone-B, Bulandhsahar | Anoopshahar Nigam p: 26.0mg /L COD : 1.75 1.75 Pond Line Sludge- as Ganga Ganga Phase-I
Anoopshahar 208.0mg /L TSS:82.0 Manure in
mg /L Agricultural
Field
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Hotel/Ashram/

Name of
Authority/Loc Name of river
al Urban treated catchmen
bodyiother | Techrl Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions atest Analysis report |\ iied | utilized | TECMNOIOG| receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Treated
Achieving Sewage -
04 MLD U.P. Jal HRe_p;Jr; o 16OaB%D By Sever | Irri Zt?gn &
74 Narora Bulandhsahar Narora O pR =1 4 4 SBR y X 9 For Irrigation Phase-I
(NGRBA) Nigam :20.0mg/L COD: Line Sludge- as
152.0mg/L TSS:70.0 Manure in
. mg /L Agricultural
Circle 4 Field
Treated
Achieving Sewage -
225 MLD’. Report Dt 16.06.21 For
Narora Atomic Narora H=7.6 BOD By Sever | Irrigation &
75 power Station | Bulandhsahar Narora Atomic power pr =1 2.25 2.25 ASP ¥ g For Irrigation Phase-1
Narora Station :16.0mg/L COD: Line Sludge- as
Townshi 1440 mg /L TSS :56.0 Manure in
P mg /L Agricultural
Field
Achieving
1.5 MLD Report Dt 16.06.21 Treated
76 Anoopshahar Bulandhsahar |  Anoopshahar UP sl pH =74 80D 15 15 MBBR BY .Sever Sewage- For _For. River Phase-1
Zone A Nigam :24.0mg/L COD: Line Irrigation Irrigation | Ganga
(NGRBA) 184.0 mg /L TSS : 78.0 9
mg /L
Achieving
Report Dt 16.06.21
STP, Zone-B U.P. Jal H=74 BOD : By Sever Treated River River
77 ' Bulandhsahar |  Anoopshahar L pR =1 1 10 1.0 MBBR ye Sewage- Phase-1
Anoopshahar Nigam 26.0mg/L COD: Line Ganaa River Ganga Ganga
208.0 mg /L TSS : 82.0 9
mg /L
Achieving
Report Dt. 10.06.21
24 MLD . n UP.Jal [pH=79 BOD Hemraj River
& Bijnor Bijnor Bijnor Nigam :8.0mg/L COD :40.0 24 10 UASB Drain Ganga Phase-|

mg /L TSS : 54.0 mg/l
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Hotel/Ashram/

Authority/Loc Name of Niir\r;:rof
al Urban treated catchmen
bodyiother | Techrl Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions atest Analysis report |\ iied | utilized | TECMNOIOG| receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town p ; Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Achieving
Report Dt. 15.06.21
58 MLD UP.Jal [pH=74 BOD Ramganga | Ramgang
79 Moradabad Moradabad Moradabad Nigam :22.0mg/L COD : 58 18 SBR NA NA River a River Phase-1
88.0mg/L TSS:46.0
mg/l
Achieving
Report Dt. 15.06.21
. 15 MLD U.P. Jal pH=75 BOD : Ramganga | Ramgang
. R R . . ; ; -
80 | Circle 7 Pehrigaon ampur ampur Nigam 26.0mg/L COD:96.0 15 0.07 UASB NA NA River a River Phase-1
mg /L TSS:45.0 mg/l
Achieving
Report Dt. 15.06.21
14 MLD U.P. Jal pH=74 BOD Ramganga |Ramgang
. R R . . . . ; ; -
81 Benzirpur ampur ampur Nigam :24.0mg /L COD: 14 0.11 UASB NA NA River aRiver Phase-1
92.0mg/L TSS:47.0
mg/l
Achieving
Report Dt. 15.06.21
5 MLD U.P. Jal pH=7.7 BOD : Ramganga | Ramgang
R R . . . ) -
82 Rampur ampur ampur Nigam 9.6 mg/L COD:48.0 5 0.003 SBR NA NA River a River Phase-1

mg /L TSS: 8.0 mg/l
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U.P. Pollution Control Board

STPs - Non Complying June - 2021
Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated | o chmen
body/other i ol Mode of | \rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report 4, co0q | gilizeq | TECMNOlOG receiving disposal of | "ECEVINI | orp i Action Taken
Sl . A . responsible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles Address of District City/ Town p ] Capacity | Capacity : treated : located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
1 2 3 4 5 6 11 12 13 14 15 16 17 18 19 20
Yamuna Not Achieving
10.445 MLD Pollution F;eEO;tSDt' 15'06;01[) Waste ng:gh arana | River
1 STP near Tixi Etawah Etawah Control Unit, pR= 7. 10.445 | 10.445 |Stabilizat| Drain Phase-I1
:30.0mg/L COD: . Sludge-In Nala Yamuna
Tempel UP Jal ion Pond .
Nigam. Aara 240.0mg/L TSS: Agriculture
gam. A9 1110 mg /L
Not Achieving
13.5MLD STP Nagar Palika F;eEO;t ﬁDt' 15'06;01[) Waste On Land seTvrve:tsf:S
2 at Mauja Etawah Etawah Parishad, p - ) 135 3.0 |Stabilizat| Drain Sludge-In | On Land g Phase-11
Umrain Etawah -30.0mg /L COD: ion Pond Agriculture for
2240mg/L TSS: irrigation
94.0mg/L
As per Jal Kal Vibhag
Not Achieving nagar nigam
Report Dt. 15.06.21 infromation approx -
. 03 MLD STP . . pH=79 BOD 3MLD treated sewage Status Quo
rcle 4 X . -
3 |Circle Firozabad Firozabad Firozabad Jal Kal :340mg/L COD: 8 3 UASB is used by horiculture Phase-| (As earlier)
272.0mg/L TSS: department for
98.0mg/ L irrigation of
Plantation/ trees
Not Achieving
Report Dt. 15.06.21
1.6 MLD o U.P. Jal pH= 73 BOD Narai River Treated sewage is Status Quo
4 Saifai Etawah Saifai Nigam :320mg/L COD: 16 16 SBR Drain Sengar used for plantation Phase-Il (As earlier)

256.0mg/L TSS:
99.0mg/L
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other _ Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report Installed | Utilized Technolog| receiving disposal of FECEVINg | grp jg Action Taken
Sl. Circles | Address of District City/ Town responsible | (PH. TSS, B.OD’ Cob, Capacity | Capacity ylprocess raw Sewagel yoated | WAL body located Ganga (EC/
No. STP for O&M of Faecal Collform and (MLD) (MLD) STP (drain/sewe sewage and Drgln/Sub- (tributary Phase Closure) with
STP Others) with Date based rage sludge Tr!butary/ of river
network) Tributary/ ) Date
River Gangalri
Ganga ver
Ganga)
Not Achieving
23 MLD STP Report Dt. 04.06.21 Ishan
at Mauja . . . . Nagar Palika | pH=7.1 BOD UASB | Sewerage | Through Kharja River /
S Odeny;, Mainpuri Mainpuri F?arishad p 32.0mg/LCOD: 230 104 Based Netwo?k Draig Draijn River Phase-Il
Padaria 256.0 mg /L TSS:97.0 Ganga
mg/L
Standards of
Irrigation
Channel  pH
=6.5-9.0
Not Achieving 36 (9 36 (9 BOD =100.0
36 MLD (9 U.P. Jal pH =7.28 MLD MLD o mg/L COD
6 MLD CETP + Kanpur Kanpur N.ig.am BOD =105.0mg/L | CETP+| CETP+ [ ASP Irrigation Channel Phase-l |=250.0 mg /L
27 MLD STP) COD =260.0mg/L |27 MLD | 27 MLD TSS =100.0
TSS=82.0mg/L STP) STP) mg /L
T.Cr=2.0 mg
/L
Not Achieving
. Report Dt. 01.06.21 Sewerage
7 Z‘gg’a\’tg] K K U.P.Jal [pH= 7.98 BOD 210 70 UASB network & | Disposal River | Tributary Phase-1 | Notice issued
Kanpur ’ anpur anpur Nigam :39.0mg/L COD: Nala Channel Pandu |of River| oo [Noticelssue
160.0mg /L TSS: 84.0 Tapping Ganga
mg/l
Not Achieving
Jajmau Pl ReporLDt.YO;é)ﬁ.Zl Si\vA\;erakgg it N
.P. Jal pH= 7. networ I rrigation iver
8 EI)<2/rI1IF;UDr Kanpur Kanpur Nigam BOD : 117.0mg / L 5 5 UASB Nala Irrigation Channel | Ganga Phase-1
COD :280.0mg/L Tapping
TSS : 152.0 mg/l
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Hotel/Ashram/ Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other e ool Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report 1, co0q | gilizeq | TCNNOlOG receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . ible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town responsi ; Capacity | Capacity ; treated i located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage sludae Tributary/ of rivery osure) wit
network) g Tributary/ ) Date
. Gangalri
River ver
Ganga Ganga)
Remarks : 1-
o as per
Not Achieving discussion
Jajmau, U.P. Jal RepOf;'{t-;)g-:GQl Irrigation | River held with
9 43 MLD Kanpur Kanpur L pr= 1. 43 35 ASP Irrigation Y Phase-l | CEO-2the
Nigam BOD : 117.0mg /L Channel | Ganga ETP outl
Kanpur cl outlet
COD :280.0mg/L sampling
TSS : 152.0 mg/l point will be
considered as
Remarks : 1-
L as per
Not Achieving discussion
Jajmau, U.P. Jal Repo";|3_t70$1;~506‘21 ieell\\ll\?orflgz Irrigation | River held with
10 Kanpur 130 Kanpur Kanpur il pr= 1. 130 100 ASP Irrigation Y Phase-1 | CEO-2the
Nigam BOD : 117.0mg/L Nala Channel | Ganga CETP outl
MLD i outlet
COD:280.0mg/L Tapping sampling
TSS:152.0 mg/l point will be
considered as
Not Achieving
56 MLD, Report Dt. 16.06.21
Indirapuram, . . pH=7.45 Indirapura River
11 (GDA), Ghaziabad Ghaziabad GDA BOD : 34.0mg /L 56 56 SBR. m Drain Hindon Phase-I1
Ghaziabad COD:182.0mg/L
TSS:84.0mg/L
Not Achieving
%6 MLD, RGPOFLD_I-71§;106-21 River River
12 S.B.R., Morty, [ Ghaziabad Ghaziabad GDA pH = 1. 56 56 SB.R. | - X X Phase-II
Ghaziabad BOD:36.0mg/L Hindon | Hindon
COD:218.0mg/L
TSS:94.0mg/L
Not Achieving
5 MLD Repo;LD_t.712.206.21
i i i i . Green belts development -
13 Tronlit(:)a:]icny, Ghaziabad Loni UPSIDC BOD:38.0mg/L 5 3 MBR P Phase-II
COD:214.0mg/L
TSS:86.0mg/L
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Hotel/Ashram/

Name of
Authority/Loc Nameof (" .
al Urban treated catchmen
body/other i - Mode of |\ rogeof | SEWAZE i which Remarks /
Name and institutions | Latest Analysis report 1, co0q | gilizeq | TCNNOlOG receiving disposal of | "ECEVING | orp i Action Taken
Sl . A . ible | (PH, TSS, BOD, COD, . .| y/process | raw sewage water body Ganga
Circles | Address of District City/ Town responsi ; Capacity | Capacity ; treated i located (EC/
No. STP for O&M of Faecal Coliform and (MLD) (MLD) STP (drain/sewe sewage and Drain/Sub- (tributar Phase al ith
STP Others) with Date based rage Tributary/ Jtary osure) wit
sludge . of river Date
network) Tributary/ .
. Gangalri
River
Ganga ver
Ganga)
Not Achieving
56 MLD, Report Dt. 16.06.21
S.B.R. . . pH=7.42 : River River
X Dasana Drain . . -
14 Govindpuram, Ghaziabad Ghaziabad GDA BOD:38.0mg/L 56 56 SBR Hindon | Hindon Phase-I1
Ghaziabad COD:116.0mg/L
TSS:86.0mg/L
Not Achieving .
Report Dt 18.06.21 o E.C. imposed
2.25 MLD, U.P. Jal H=8.2 Oxidation River River Irrigation of
15 Budi ka Nagla, Agra Agra o pH = 6. 2.25 297 | T - /River | Phase-1l [Rs.5,90,625/-
Nigam BOD:32.0mg/L Pond Yamuna | Yamuna
Agra ) Yamuna dated-
COD :176.0mg/ L 18.07.20
TSS:62.0 mg/L o
Not Achieving .
Report Dt 18.06.21 _ E.C. imposed
10 MLD, U.p. Jal H=0.3 Oxidation River River | '"Migation of
16 Peelakhar, Agra Agra L pH =9. 10 974 | | - /River | Phase-1l | Rs7,87,500/-
Nigam BOD:33.0mg/L Pond Yamuna | Yamuna
Agra Yamuna dated-
COD:179.0mg/L 18.07.19
TSS:68.0 mg/L T
Not Achieving
13.59 MLD Report Dt. 15.06.21 E.C. imposed
' o Nagar Palika [ pH = 6.9 BOD Oxidation River River of Rs50,000/-
17 Masani, Mathura Mathura . 13.59 8 Phase-II
Mathura Parishad :580mg/L COD: Pond Yamuna | Yamuna dated-
336.0mg/L TSS: 15.02.19
90.0mag /L
Not Achieving
14.5 MLD, Report Dt. 14.06.21 E.C. imposed
. Trans-yamuna, Nagar Palika [ pH = 6.8 BOD Oxidation River River of Rs50,000/-
Circle 4 . . -
18 Jamunapar, Mathura Mathura Parishad :54.0mg/L COD: 145 ! Pond Yamuna | Yamuna Phase-Il dated-
Mathura 3520mg/L TSS: 15.02.19
140.0mg /L
Not Achieving
2.76 MLD Report Dt.15.06.21 pH E.C. imposed
19 Goverdhan Mathura Mathura Nagaf Palika | =67 BOD: 2.76 2.76 Oxidation Drain River Phase-I1 of Rs. 100000/
Parishad 46.0mg/L COD: Pond Yamuna dated
STP
296.0mg/L TSS: 15.02.19

1220mag /L
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U.P. Pollution Control Board

STPs -Not Operational June-2021
HoteI/A§hram Opera_tiqn Status Name of Name of river
/Authority/Lo STP (fun_ctlonlng/non- Installe Mode of Mode of treated sewage| catchmentin
cal Urban connecte operational (reason for - L . receiving which STP is
body/other non- d Utilized Technology/pr|receiving raw| disposal of
Sl Circles Name and District City/ Town instituti dto i Capacit | Capacit; ocess STP sewage treated water body located Phase Remark
No. Address of STP ty) mstnuuyns sewerage operaugnal)lunder p pacity € ls} Drain/Sub- (tributary of
responsible construction/construct y (MLD) based (drain/sewera| sewage and . . -
network o (MLD) ¢ network) sludae Tributary/Tri river
for O&M of (vesino) ed & commissioned g 9 butary/River | Ganga/river
STP Ganga Ganga)
1 2 3 4 5 7 9 11 12 13 14 15 16 17 18
Due to lack of
Ramoanga Ramoanoa sewage generation
1 |Circle 7| Moradabad | Moradabad | Moradabad MDA No Not Operational 20 | NA SBR NA NA gang '98N08 | phase-1 |from the New
River River
MDA Colony near
STP.
STP Closed due to
some technical
10 MLD, . . . . . issues in between
2 |Circle 3| Ganga Nagar, Meerut Meerut MDA Not Operational 10 3.8 SBR —— - River Kali River Kali Phase-1 [Meerut
(14.06.21) (East) (East)
Meerut Development
Authority and
Nagar Nigam
Permission from
Railway Deptt. for
laying the rising main
pipeline beneath the
railway line is
ken river sub | ken river sub awa{tetd.;.J;)fon
o Through . " receipt of o
) 4MLD UPp. Jal | Under ) oxidation |, | ou9 tributary tributary permission, it will
3 |[Circle 2 Banda Kanwara . Process Not Operational 4 - drain/Sewera NIL Yamuna ‘Yamuna Phase-II
Kanwara Road Nigam process . . take 45 days to
(Yes) ge Network [Tributary [Tributary com .
3 3 plete the pipe
Ganga River | Ganga River laying work and
making the STP
operational. NOC
from Railway Deptt
is likely to be given
by 06.06.2021.
Not Operational since Oxidation gs;ggfrgg%zll
. 5 MLD Hathia U.P. Jal 01.05.2021 - Pond( Ist . . . .| Phase-Ist T
4 [Circle 5 Sultanpur Sultanpur . 5 5 e River Gomti | River Gomti due to capacity
Nala Nigam (Inspected on- Pond of 1l & lind X
26.06.21 Phase) upgradation from 5
o mid to 10 mld .
7.32
MLD as
per
MLD STP ASB h - .
6 S U.P. Jal r_epf)r_ted . UAS Naya bans _Ga_r Sub Garh Due to Technical
. Garh Zone, Garhmuktesw . in joint Not Operational followed by . h distibutaory
5 |Circlel Hapur Nigam . ! 6 35 Sewer line Garawali R Catchment Phase-1 [lssues related to
Garhmukeshw ar inspecti (15.06.21) extended X of River .
(NGRBA) . Drain Area Operation.
ar, Hapur on of ariation Ganga
NBGRA
Cell,
CPCR
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U.P. Pollution Control Board
STPs - Under Construction

June-2021

Name Of No. of Capacity . .
S.N. Town/District STP (MLD) Constructing Agency Date of Completion Present Progress (Upto May 2021)
1 Nam'.‘ Fafamau,_ 3 72 Namami Gange Programme Dec, 2021 51%
Jhunsi /Prayagraj
Mirzapur 7 AMRUT Programme Dec, 2021 75%
Chunar 0.01 Namami Gange Programme Mar, 2021 Under Trial and Run

4 Ramnagar/ Varanasi 1 10 Namami Gange Programme March, 2021 Under Trial and Run

5 Ramana / Varanasi 1 50 Namami Gange Programme March, 2021 Under Trial and Run
DPR for balance works submitted to SMCG on

. 30.09.2020.0bservations on the DPR were

6 Ballia . 196 State Sector i communicated by SMCG vide their office letter
n0.243/0632/SMCG/01 dated 04.03.2021

7 Kanpur 1 30 Namami Gange Programme Oct, 2021 45%

8 Jhansi 1 26 Other City March, 2021 Under Stablisation process

9 Bulandshahr 1 40 AMRUT Programme Sep, 2021 90%

10 Unnao 1 15 Namami Gange Programme Oct, 2021 41%

11 Shuklaganj 1 5 Namami Gange Programme Nov, 2022 2%

12 Etawah 1 21 Namami Gange Programme Oct, 2021 76.00%

13 Mathura 1 30 Namami Gange Programme Oct, 2021 90%

14 Moradabad 1 25 Namami Gange Programme - Lz?md Issue matter is sub - Judice in Hon'ble
High Court

15 Bareilly 1 35 AMRUT Programme Oct, 2021 62%

16 Shahjahanpur 1 40 AMRUT Programme Dec, 2023 3% (BEP vetted)

17 Kasganj 1 15 Namami Gange Programme Sep, 2021 74.50%

18 Sultanpur 3 17 Namami Gange Programme Dec, 2021 30%

19 Muzaffarnagar 2 54.5 Namami Gange Programme Dec, 2022 14.50%

20 Jaunpur 1 30 Namami Gange Programme Mar, 2022 26%

21 Budhana 1 10 Namami Gange Programme Dec, 2022 14.50%

22 Baghpat 1 14 Namami Gange Programme Mar, 2022 41%

23 Hapur 1 30 AMRUT Programme Dec, 2021 60%
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Name Of No. of Capacity . .
S.N. Town/District STP (MLD) Constructing Agency Date of Completion Present Progress (Upto May 2021)
24 Aligarh 1 45 AMRUT Programme Dec, 2021 73%
30% (DPR for balance works has been prepared
25 Lucknow 1 120 ) ) and submltteq to State Mission Director,
AMURT vide letter no.722/Nagar -
2/0350301/21 dated 27.03.2021 Cabinet
Approved on 14june 2021
(LOA lIssued on 17.09.2020 but matter is Sub -
26 Lucknow 2 40 State Sector - Judice in Hon'ble High Court regarding
tendering)
27 Rae Bareilly 1 18 AMRUT Programme Dec, 2021 90%
Revised DPR was submitted to NMCG vide
SMCG letter n0.1220/063/SMCG-UP/04 dated
10.12.2020. Observatins on the revised DPR
28 Pratapgarh 1 8.95 State Sector ) for balanc_:e worlfs were communicated by
NMCG vide their office letter no. TE
12014/2020-TECH CONSTRUCTION NMCG
dated 13.05.2021
29 Etah 1 24 AMRUT Programme June, 2021 98%
30 Modinagar 1 20 AMRUT Programme Aug, 2021 92%
31 Kanpur 1 15 IJNNURM/UIDSSMT Dec, 2020 98%
Programme
Total 37 887.06
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S.N.

Name Of
Town/District

No. of
STP

Capacity
(MLD)

Constructing Agency

Date of Completion

Present Progress (Upto May 2021)
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U.P. Pollution Control Board

STPs - Under tendering June-2021
Name Of No. of . . Expected Date of
S.N. District/Town STP Capacity Constructing Agency Commissioning Remarks
(MLD)
1 Mirzapur 2 17 Namami Gange Programme LOA issued on 20.02.2021 to M/s EMS Infracon
Pvt. Ltd. Ghaziabad JV M/s EMIT Group, New
2 Ghazipur 1 21 Namami Gange Programme Delhi. Signing of Agreement is on 24" June.
3 Fatehgarh 2 43 Namami Gange Programme Matter is referredlécg)] ;\III(\)/Ip(i:rfisO(:]ue to difference in
. . Technical Bids evaluation is in process. LOA may
4 Bareilly 4 63 Namami Gange Programme | 1o o completed within be issued in by June 2021
] 24 months after the ]
5 Agra 13 177.60 | Namami Gange Programme issuance of letter of NIT has been published on 17.05.2021
Authorization
5 Kairana 1 15 ) NIT has been published, Bids were invited on
26.05.2021.Total 9 bids have been recevied.
7 Meerut 1 220 Namami Gange Programme Bid document is unszzlEIreparatlon atNMCG
Due to non-availability of Land free of cost, the
8 Azamgarh 1 8 AMRUT Programme DPR has been revised and sent to Mission
Director, AMRUT on 19.10.2020
Total 25 564.60

* A New Project of 33 MLD STP sanctioned in Ayodhaya on 6th May, 2021.
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S.N.

Name Of
District/Town

No. of
STP

Capacity
(MLD)

Constructing Agency

Expected Date of
Commissioning

Remarks
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Progress Report- O.A 200/2014

Annexure-3

respect of work not

project -10

S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
The State of UP may | UPSIDA Not Complied
take  steps for Tenders have been cancelled.
Remediating A decision regarding easing the conditions of tender has been taken
Chromium dump at in the meeting held by Chief Secretary on 4.12.2020 . Suggestions
Rania  Kanpur, —as are invited from experts from NEERI Nagpur and 4 lITs on the
directed earlier vide conditions for agencies/firms who will bid for the tender. A report
orders dated from all the said institutions in this matter and accordingly tenders
22.08.2019 and
15.11.2019 shall be floated afresh.
EC of Rs.280 cr. imposed on 6 defaulter units
DM, Kanpur has issued RC against the 6 defaulters. Chief Secretary,
UP has directed him to transfer the RC to DM,Kanpur Nagar if the
properties of defaulters are in Kanpur Nagar
2. Vide order dated | U.P.Jal Nigam, Partially Complied
22.08.2019 the | Dept.of Urban | Status of Tapping of 86 Drains in Phase-l, Segment-B (Bijnor to
Tribunal stated that | Development, Kanpur) and 215 Drains Phase-ll (Kanpur to U.P. Border) as on
timely completion | National Mission | 22.01.2021 is as follows:
of all projects | for Clean Ganga | A. Status of 86 Drains in Phase-I, Segment-B (Bijnor to Kanpur)
relating to sewage | (NMCG) Do not require tapping 09
treatment be Partially tapped 05
ensured i.e. by Tapped 32
31.06.2020 in Untapped 40
respect of ongoing To be tapped in project under
projects and by construction- 26
31.12.2020 in To be tapped in sanctioned
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

yet started, failing
which,
compensation has
to be paid apart
from action against
the Erring officers.
(After 01.07.2020,
direction for payment
of environmental
compensation of Rs.
10 lakhs per month to
CPCB for discharging
untreated sewage in
any drain connected
to river Ganga or its
tributaries and Rs. 10
lakhs per month to
CPCB per incomplete
STP and its sewerage
network will apply.
Further with regard
to the sectors where
STP and Sewerage
network works have
not yet started, the
States of UP,
Jharkhand, Bihar and
West Bengal have

To pay an
Environmental

To be tapped in project under
preparation- 4

The revised timeline for tapping of these drains is as follows:
1. 21- Drains by June,21

2. 01- Drains by Jan,22

3. 04- Drains by Mar,22)

B. Status of 215 drains in Phase Il
Do not require tapping 14
Partially tapped 01
Tapped 82
Untapped 118
(i) To be tapped in project
under construction -33
(i) To be tapped in sanctioned
project -35
(iii)To be tapped in project
under preparation -05

The revised timeline for tapping of these drains is as follows:

(i) 22 Drains by Dec, 2020
(i) 12 Drains by Sep, 21
(iii) 13 Drains by Mar, 22

Every effort is being taken to complete the projects as per

scheduled timeline.
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

Compensation of Rs.
10 lakhs per month
after 31.12.2020)

Urban Development Dept. has not complied the with the timeline
for remediation of 120 drains.

Till date, 158 drains are untapped and bioremediation has taken
place only in Prayagraj,Kanpur and Varanasi as per the last available
information.

Further, as per information from CPCB, EC of Rs. 71.40 crore
imposed for the period July,2020 to 21.12.2020 on untapped drains
@ 10 lakh per month.

On incomplete STP works (44 in no.), EC of Rs. 26.4 crore is imposed
for the period July 2020-Jan 2021.

Preventing discharge
of industrial effluents
in Ganga and its
tributaries/drains by
ensuring installation
of proper functioning
of ETPs/CETPs.

Dept. of Urban
Development,

U.P. Jal Nigam

Partially Complied
The State has 104 existing STPs out of which O & M of 66 STPs are
being taken up by UPJN. The status of 66 STPs is as follows:-
1. Operational — 62 STPs.
2. Not-operational - 02 STPs ((at Banda, 4 MLD and Loni, 30 MLD)
To make these STPs operational, the bids received for rehabilitation
of these STPs have been approved by State Level Technical
Committee (SLTC) in the meeting held on 02.11.2020. LOA for Loni
STP has been issued to M/s VA Tech Wabag Limited on 24.11.2020
and is likely to be completed by 28.02.2021. LOA for Banda STP has
been issued to M/s Verdhmanh Engineering Works Pvt., Delhi Ltd.
on 25.11.2020 and is likely to be completed by 31.04.2021.
Upgradation of CETPs approved by NMCG:

e Mathura CETP of 6.5 MLD

e Banthar 4.5 MLD

e Sijte 2 of Unnao CETP of capacity 2.15 MLD
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

>

e Jajmau Kanpur CETP 20 MLD (Dec,2021)

Stringent effluent norms notified for industrial activities in
critically/severe polluted areas dated 27.02.2020 is being
complied for setting up of new industries.

The Primary Effluent Treatment Plant outlet and inlet
Effluent Quality standard for 3 CETPs of tannery sector have
been notified on 2.11.2019 and are being complied.

Inlet Effluent Quality Standards for 5 CETPs of textile sectors
have been notified on 7.12.2018.

Notification has been issued that all new molasses based
distilleries including yeast manaufacturing units/expansion
project in existing molasses based distilleries including yeast
manufacturing units shall achieve zero liquid discharge (ZLD
by concentrating and incinerating the spent wash in Slope
Boiler on 28.01.2020).

All GPI units have been directed to install OCEMS along with
PTZ Camera with open access to UPPCB.

UPPCB has also set up a control room at headquarters at
Lucknow where ETPs of the GPIs are monitored remotely.

As per the latest report 977 GPIs have installed and 122 GPIs
have installed PTZ web camera also.

Regular monitoring of industries along with action against
defaulter is being done time to time.

According to UPPCB, there are total 105 STPs

Operational STP 100

STP achieving | 81
norms

STP not achieving | 19
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work has started.

However, in
Banther, STP is at
sanctioning  stage

and at Unnao at
project formulation
stage.

Compensation in
this regard to be
calculated by CPCB.
Details required
with reference to
the three STPs from
UPPCB, U.p.Jal

present PETP treated effluent of tanneries goes to CETP of 36
MLD capacity (9 MLD Tannery Effluent and 27 MLD Domestic
Effluent), operated by UP Jal Nigam. This treated effluent is
mixed with treated domestic effluent from STP installed at
Jajmau  CETP area and is discharged through
irrigationchannel.

For Jajmau Tannery cluster, NMCG has approved 20 MLD
CETP (dilution based) as per NGT direction worth Rs. 554
Crore. The proposal was consented by the tannery
association and the Government ofU.P.

The SPV has committed to contribute Rs. 25 crore and has
proposed to bear the estimated cost of Rs. 137 Crore for
modified PETP. Rest 392 Crores will be borne byNMCG.

» SPV has allotted the work of construction of CETP to M/s VA

S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
norms
STP not in|5
operation
STP under | 62
construction
Status of CETPs in the State:
There are total 7 CETPs
Operational CETP 7
CETP achieving norms 6
CETP not achieving norms 1
CETP non-operational 0
5. It was reported that | UPPCB/U.P Jal | 20 MLD CETP Jajmau
in Jajmau 20 MLD | Nigam » All the operational Tannery units have installed PETP. At
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

Nigam andNMCG

Tech Wa Bag Ltd. after finalizing the tender and estimated
time of completion is 24 months i.e. December 2021

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao

e State board has issued Consent to Establish (CTE) to U.P. Jal
Nigam, Unnao for
installationof15MLDcapacitySBRtechnologybasedSTPatVillage-
Dakari,
Pargana-Hadaha, Tehsil and District-Unnao under
NamamiGangeProgramme. Presently STP is under construction
and completion period of this STP is October, 2021 as
information provided by U.P. Jal Nigam, Unnao.

5 MLD STP Village-KatariPeeperkheda, Gangaghat, Shuklaganj

Unnao
e State board has issued Consent to Establish (CTE) to U.P. Jal
Nigam, Unnao for installation of 5 MLD capacity SBR
technology based STP at Village-Katari-Peeperkheda,
Gangaghat, Shuklaganj, Tehsil and District-Unnao under
NamamiGangeProgramme. Presently construction work of STP
is not started due to land dispute. Completion period of this
STP is October, 2021 as information provided by U.P. Jal Nigam,
Unnao.

Utilization of
treated sewage, use
of sludge as a
manure and
septage
management.

U.P Jal Nigam

Partially Complied
a) A project of Rs. 160 Crores has been sanctioned for covering
all the 58 AMRUT towns in State with population more than 1
lakh.
b) In the first stage the State has finalized tender for mechanized
Faecal Sludge and Septage Treatment Plants in 6 cities.
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

c) The 4 FSSTP shall be completed by 31.03.2021 and remaining
02 by 31.09.2021.

d) The State has set up Faecal Sludge and Septage Treatment
Plant (FSSTP) in Jhansi and Unnao.

e) For remaining 52 towns, tender has been finalized and LoA
issued for 50 FSTP Plants and expected to be completed by
30.09.2021. Balance 02 FSTP plants are under tendering
stage.

f)  The State has proposed to cover all the ULBs by year 2023.

Name of City Nos. Status
Jhansi, Unnao 2 | Operational
Loni, Lakhimpur, Raebareli, | 54 | Construction
Modl'nagar, Allgarh, started
Shahjahapur, Ayodhya, Shamli,
Baraut, Hapur, Khurja,

Hathras, Amroha, Badaun,
Farukhabad, Hardoi, Sitapur,
Bahraich, Gonda , Jhansi,
Latitpur, Banda, Fatehpur,
Basti, Deoria, Saharanpur,

Mathura, Rampur,
Mujaffarnagar, Lucknow,
Kanpur, Agra, Meerut,
Varanasi, Prayagraj,
Ghaziabad, Gorakhpur,

Etawah, Firozabad, Mainpuri,
Sultanpur, Bulandsahar,
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

Faizabad, Moradabad, Pilibhit,
Chandausi, Orai, Akbarpur,
MaunathBhanjan,  Mirzapur,
Balia, Ghazipur, Chunar

4 Letter of Award
issued. Work to
start after
availability of
land.

Pt. DeenDayalUpadhaya
Nagar, Azamgarh,
Shikohabad, Jaunpur

» The State’s policy for use of treated water is being notified.

» Total sewage generation is around 5500 MLD (80 % of
water used). The State has 104 STPs with installed capacity
of 3200 MLD against which the capacity utilization is 2248
MLD (68 %).

» At present, nearly 410 MLD treated water is being used in
agriculture.

» State is planning to get the treated water utilized in
thermal power plants.

» The State has promulgated the Septage policy on
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S.No.

Directions by
Hon’ble NGT

Concerned
Department

Compliance Status
January,2021

Compliance Status
July,2021

31.10.2019.

State Mission for Clean Ganga, UP has informed vide letter
dated 7.12.2019 that the State is implementing projects of
tertiary treatment and supply of treated water to Indian
Oil Corporatin Ltd., Mathura and Panki Power Plant in
Kanpur.

The Faecal and Septage Treatment Plant projects have
been implemented in Jhansi and Unnao. Its under
implementation on Chunar.

Demarcation of
flood plain zones
and preventing
encroachments
thereof

Dept. of Irrigation,
u.p

Partially Complied

(Work of setting up pillars initiated in Phase | on 1.06.2020).
» Notification for identification of flood plain zone in Segment

B Phase | from Bijnore to Kanpur issued on 4.09.2020 and
permanent construction as per notification will be removed
by District Authority. Demarcation of flood plain zone has
been started, work is in progress. 734 no.of pillars have been
already constructed against total 15293 pillars.

For Phase I, identification of flood plain zone by Central
Water Commission is under process.

For ecological flow, the notification dated 9.10.2018 in river
Ganga from Bhimgoda Barrage (Haridwar), Bijnore Barrage
and Narora Barrage is being complied with.

(Refer Annexure IV)

Maintenance of e-
flow

Dept. of Irrigation,
u.P

Partially Complied

e-flow maintained only in Ganga, study of e-flow being done by IIT
Delhi, report was expected to be received in Dec,2020. The
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
Committee has not received the report yet.
Preventing dumping | Dept. of Urban | Partially Complied

of solid and other
waste in and
around Ganga

Development

>

With regard to Ganga towns, 21 ULBs have been declared
and certified ODF status. 12 ULBs given ODF+ status and 5
ULBs have been certified as ODF++.

There are 697 wards in 21 ULBs with door to door collection
of waste facility.

Total waste generation in 21 towns is 3275 TPD out of which
the total capacity of mechanized processing of 2650 TPD i.e
81 % is established in 4 major towns i.e. Kanpur, Varanasi,
Prayagraj and Kannauj.

Two plants of 140 TPD (Mirzapur-100TPD; Ballia-40TPD)
were under arbitration which has been awarded in the
favour of Department. Further to make these plants
functional, the re-construction work is required for which
the work is under progress. It is expected to make these
plants functional by March 2022.

In addition, three windrows based mechanised plants
(Farrukhabad/ Ghazipur/ Gangaghat — total 220 TPD) have
been sanctioned and expected to be completed by March
2022.

This will enable mechanized processing plant capacity to be
around 3010 TPD i.e.92 % against the total 3275 TPD.
De-centralized scientific treatment of waste to be done.

MRF sanctioned in every ULB and construction work under
progress.

46 open dumps removed.

In Swachh Sarvekshan 2020, the 3 Best Ganga Towns in
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
different population range are from U.P i.e Varanasi,
Kannauj and Bithoor.
Strict enforcement for plastic ban in the State. 126 tonnes of
banned plastic seized in the ULBs along river Ganga and penalty of
Rs.1.27 crore imposed.
10. Clearing old legacy | Dept.of Urban | Partially Complied
waste dump sites Development, U.P Jal
Nigam No legacy waste within 1 km from the banks of river Ganga.
However, for accumulated legacy waste in Prayagraj, Kanpur the bio
remediation of the legacy waste is under progress.
The updated status of the dump sites is attached herewith as
(Annexure-Il1)
Disposal of Legacy waste in the State is proposed to be done by
December, 2022.
11. Preventing and | Mining Department | Partially Complied
regulating illegal Enforcement (Feb,2020-upto Dec,2020)
sand mining Number of raids =14335

Number of FIR lodged = 532

Number of complaint lodged = 1718

Compounding amount =60.73 crore

Integrated Mining Surveillance System (IMSS) rolled out in the
State. Geo fencing and PTZ cameras installed in mining areas.

310 weigh bridges installed in mining areas and integrated with
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021
State Command Centre.
(Refer Annexure V)
12. Steps for | District Partially Complied
conservation of | Administration/ > State Govt. notified the Uttar Pradesh Ground Water
groundwater CGWA Management and Regulation Act,2019.
particularly with » Rajya SanrakshanBhoojal Mission started in 2017-18.Under
reference to critical, this mission, progress of some major works are given below
semi-critical or (upto September,2020):
over-exploited Name of the Structure Target Progress
areas Check Dam 4458 2487
Pond 66179 28982
rejuvenation/construction
Farm pond 183726 | 169793
Distribution of | 203258 | 92705
Drip/Sprinkler System
The Minor Irrigation Dept. had constructed 5884 check dams and
779 ponds and the target for 2020-21 is construction of 183 check
dams and 116 ponds.
13. Restoration of | District Partially Complied
water bodies. Administration » State has 7 wetlands listed as Ramsar Sites of International
importance.
» The Environment, Forest and Climate Change Dept. of Govt.
of UP has identified 226 potential wetlands existing within
10 kms of Ganga river and prepared a project for conserving
and sustainably managing these Gangetic Floodplain
wetlands in the state. This project sanctioned by NMCG.
14. Monitoring and | CPCB/UPPCB Partially Complied
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021

displaying of water UPPCB regularly monitoring the water quality of river Ganga at 32
quality sampling points. Monitoring reports available on UPPCB website.

15. Closing, till | UPPCB Partially Complied
compliance, all During Dec, 2019-April 2020, 75 GPIs were found defaulting. UPPCB
establishments near had issued show cause notices against 45 GPIs and closure order
river banks being against 4.
run without As per the meeting on 4.2.2020, it was reported that action has
necessary STPs and been taken to close 137 establishments which are running without
compliance of necessary STPs/ treatment facilities. EC to the tune of Rs19.59
environmental crores was imposed out of which Rs 8 crores has been realized
norms.

16. Public  awareness | Dept. of Urban | Not Complied
and involvement for | Development (Public awareness programmes could not be conducted due to
prevention and covid-19 pandemic and lockdown in the last 3 months) pertaining to
control of pollution U. P. Jal Nigam.
of Ganga.

17. Afforestation and | Dept. of | Partially Complied
setting up of | Environment,

biodiversity parks.

CPCB may take
further action to
finalise and
circulate Guidelines
for Biodiversity
parks expeditiously
which  may be

complied with by

Forest and Climate
Change, UP.

Project on Biodiversity Parks with estimated total cost 32381.755
lakhs submitted to NMCG. The NMCG showed its limitation to fund
the project and also made certain observations regarding the
location of identified sites and costs involved through letter dated
13.05.2020.

In July, 2020 the State planted 25 crore seedlings and the entire
exercise was coordinated by Department of Environment, Forest
and Climate Change, Government of Uttar Pradesh.

The Environment, Forest and Climate Change Dept. of Uttar Pradesh
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S.No. Directions by Concerned Compliance Status Compliance Status
Hon’ble NGT Department January,2021 July,2021

the concerned has identified the sites for development of Bio-diversity Park in 25
States and status of districts in the main stem of Ganga and in 2 districts in Yamuna
compliance covering total area of 3591.984 hectares. The project proposal is
included in the being revised as per the guidelines of CPCB and will be
reports to be filed implemented if NMCG approves the projects along with its funding.
before this Tribunal.

18. CPCB and SPCBs | CPCB/UPPCB/ U.P | Partially Complied
may periodically | Jal Nigam Water quality report of Ganga available on UPPCB website.
undertake biological Biological assessment of Ganga not yet started.
assessment of
Ganga. NMCG and
States  concerned
may depict
biological diversity
of Ganga in public
domain

19. Slaughter  houses | UPPCB 35 Slaughtering units are under operation. 25 units discharge their
discharging  waste treated effluent as per norms on land. 10 Units discharge their
into rivers treated effluent as per norms into different drains which ultimately

meets either river Yamuna/Ganga through tributary rivers.
20. Meetings at the | Chief Secretary,UP | Meeting held on 2.12.2020.

level of Chief
Secretary in this
case

In addition to the above points, provide detailed status about the following:
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a)Quantity of Sewage being discharged in river Ganga and its tributaries/connected drains and correspondingly proposed / existing STPs to intercept the
same with timelines.

(b) Performance of STPs and their compliance, particularly for Fecal coliform.

(c) Water quality of Ganga at inter-State borders and at important public places/Ghats, which may show the level of compliance with regard to water
quality.

(d) Status of compliance of CETPs at Jajmau, Unnao and Banther
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Demarcation of flood plain zones and preventing
encroachments thereof
a) Notification for identification of flood plain zone in Segment B
Phase-1 from Bijnore to Kanpur issued on 04.09.2020 and
permanent construction activities within 100 meter from both banks
of river Ganga banned.
b) 5491 No. Pillars have been Constructed and fixed as flood plain
zone boundary pillars
c) For Phase-ll, identification of flood plain zone by Central Water
Commission is under process.
d) The ecological flow as per notification dated 02.07.2021 in River
Ganga from Bhimgoda Barrage (Haridwar), Bijnore Barrage and
Narora Barrage is being complied.
| BHIMGODA BARRAGE HARIDWAR
252 | Actual Average E-flow Minimum E-flow
. {Discharge in Cumec) Discharge in Cumec)
| Nov-20'| L J [ 375
Dec-20 320
Tan-21 190
Feb-21 36 220
Mar-21 120
Apr-21 94
| May-21 _ 173
Jun-21 57 1106
L BIJNOUR BARRAGE
Month Actual Average E-flow 1' Minimum E-flow
(Discharge in Cumec) (Discharge in Cumec)
| Nov-20 | - 286
Dec-20 | 142
Jan-21 206
Feb-21 24 177
Mar-21 112
- Apr-21 76
May-2 1 174
Jun-21 48 1139
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NARORA BARRAGE

o

Actual Average E-flow Minimum E-flow
(Discharge in Cumec) (Discharge in Cumec)
312
107
129
24 123
43
30
73
48 1003
KANPUR BARRAGE
T Rt | MemnBO
(Discharge in Cumec) (Discharge in Cumec)
| Nove20 345
| Dec20 211
Jan-21 201 =_
Feb-21 24 197 _‘—;
a2l 5
At 2] 303, 8
Mevidl . 5 o
Jun21 i e
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Annexure-6

Meeting No. 98

MINUTES OF MEETING OF THE OVERSIGHT COMMITTEE, NGT UP LUCKNOW,

HELD ON 27.01.2021 AT 11-00 A.M

REGARDING O.A NO. 200 OF 2014 IN RE: M.C. MEHTA VS. UNION OF INDIA AND ORS

THROUGH VIDEO CONFERENCING

* % %k

Present: Hon’ble Mr Justice SVS Rathore , Chairman
Hon’ble Dr Anup Chandra Pandey, Member

Other dignitaries present:

P wnN e

Shri Ajai Sharma, Chief Environmental Officer, UPPCB
Shri Susheel Kumar Patel, JMD, UP Jal Nigam

Shri Ajit Vidyarthi, Professor, CPCB

Shri Devendra Mathuria, Executive Engineer, NMCG

Meeting was held as scheduled.

Various issues as pointed out in the orders of Hon’ble National Green Tribunal passed in

OA No. 200/2014 in re: M.C. Mehta vs. Union of India & ors, were discussed and status of the

action taken by the concerned authorities in compliance of the orders reviewed.

Point-wise compliance status in the matter is as follows:

Sl Issues/points of discussions Decisions taken by the Committee
No.
1. Review of progress of compliance of It was mentioned by JMD, U.P Jal Nigam that

of all on-going projects relating to
sewage treatment and other
projects to be completed by
31.12.2020, failing which
compensation will have to be paid
in terms of aforesaid orders apart
from action to be against the erring
officers. Hon’ble National Green
Tribunal had also directed that
interim remedial measures have to
be adopted and in case of default,
compensation has to be deposited

in Phase-1 Segment-B

(Haridwar

Kanpur),the status of 86 drains is as follows:

to

a. To be tapped
in project
under
construction

Do not require |9
tapping

Partially tapped 5
Tapped 32
Untapped 40
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after 01.11.2019 in terms of order -26
dated 22.08.2019. b. To be tapped
Central Pollution Control Board in
(CPCB) has been directed to make sanctioned
necessary calculations within one project -10
month and raise the demand to the ¢ To be tapPed

. in project
Chief Sectary, Uttar Pradesh who

under

has been made accountable for preparation-
personally ensuring compliance of 4

the orders.

The revised timeline for tapping of these
drains is as follows:

(21- Drains by June,21

01- Drains by Jan,22

04- Drains by Mar,22)

Status of 215 drains in Phase |l

Do not require | 14
tapping
Partially tapped 1
Tapped 82
Untapped 118
a. To be
tapped in
project
under
construction
-33
b. To be
tapped in
sanctioned
project - 35
c. To be
tapped in
project
under
preparation-
5

The revised timeline for tapping of these
drains is as follows:
(22- Drains by Dec, 2020
12- Drains by Sep, 21
13- Drains by Mar, 22)

191




Every effort is being taken to complete the
projects as per scheduled timeline.

Urban Development Dept. has not complied
with the timeline for remediation of 120
drains. Till date, 158 drains are untapped
and bioremediation has taken place only in
Prayagraj,Kanpur and Varanasi as per the
last available information.

Further, Dr. Vidyarthy informed that EC of
Rs. 71.40 crore imposed for the period
July,2020 to 21.12.2020 on untapped drains
@ 10 lakh per month.

On incomplete STP works (44 in no.), EC of
Rs. 26.4 crore is imposed for the period July
2020-Jan 2021.

The Department of the Urban Development
is directed to ensure compliance of the
orders of Hon’ble National Green Tribunal as
the earliest.

Hon’ble National Green Tribunal
has directed the State to take
further steps as follows:

The State was directed to install
ETPs/CETPs/STPs and ensure their
proper functioning to prevent
discharge of Industrial Effluents in

River Ganga and its tributaries.

Executive Engineer, NMCG reported that in
Jajmau 20 MLD CPTC work has started and
30 percent work is complete. NMCG has
sanctioned both the STPs viz. Banthar, and
Unnao.

The Committee directed CPCB to calculate
compensation and send notices.

Hon’ble National Green Tribunal has
directed that treated sewage and
sludge has to be used as manure
and for septage management.
Usage of treated waste water, of
sludge manure and setting up of
bio-digesters and septage
management

a) A project of Rs. 160 Crores has been
sanctioned for covering all the 58
AMRUT towns in State with population
more than 1 lakh.

b) The State has set up Faecal Sludge and
Septage Treatment Plant (FSSTP) in
Jhansi and Unnao.

c¢) For remaining 54 towns, tender has
been finalized and work is in progress.
For remaining 4, land issue has been
resolved and soon LOA shall be issued.

The Committee was of view that Urban

development Dept. must submit the latest
compliance status alongwith the timelines in
this regard.
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4. Hon’ble National Green Tribunal has Compliance report submitted by Irrigation
directed demarcation of flood plain dept. on 27.1.2021 revealed that notification
zones and preventing encroachment for Flood plain issued by UP Government
thereof. vide no. 164/2020/2031/ 20-27-SI-4-07

(NGT)/16TC dated 04.09.2020.

Flood plain demarcation on ground is in
progress . 983 pillars have been constructed
and fixed as flood plain zone boundary
pillars.

5. E-Flow in rivers For ecological flow, the notification dated
9.10.2018 in river Ganga from Bhimgoda
Barrage (Haridwar), Bijnore Barrage and
Narora Barrage is being complied with.

6. Chromium dump at Rania and As far as Chromium dump at Rania is

Khanchanpur Village, concerned, a decision regarding easing the
Kanpur Dehat and Rakhi

Mandi, Kanpur Nagar.

conditions of tender has been taken in the
meeting held by Chief Secretary on
4.12.2020. Suggestions are invited from
experts from NEERI Nagpur and 4 IITs on the
conditions for agencies/firms who will bid
for the tender. A report from all the said
institutions in this matter and accordingly
tenders shall be floated afresh.

The Committee directed CPCB to take up this
matter and check if the State government
has deposited the imposed penalty. If not,

then send notices accordingly.

27-01-2021 27-01-2021
X Anup Chandra Pandey X SVS Rathore
Dr Anup Chandra Pandey Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

January 27, 2021

Please visit our website: oscngt.upsdc.gov.in for more information
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Annexure-7

Legacy Waste Status M Corps.

No. of Approx. Quantity of Status of Legacy Waste
SNo uLB i Location of Dumpsite PP Q v g y
Dumpsites Legacy Waste (Tons) Remediation
Remediation work in progress.
1 Agra (M Corp.) 1 Kuberpur, Agra 940000 600000 MT remediated till June
2021
R diati ki d
2 Aligarh (M Corp.) 1 Mathura- Sasni Road, Aligarh 161632 emediation worik s under
progress.
1. Afeem Koti
3 Ayodhya (M Corp. 2 77700 Under tenderi .
yodhya ( orp.) 2. Near Dream Destination Site naertendering process
Work alloted, which is to b
4 Bareilly (M Corp.) 1 Bakharganj 406975 ori afioted, which 1s to be
commenced after mansoon.
5 Firozabad (M Corp.) 1 Kutubpur Chanaura bumping 135000 Under tendering process
P- Ground, Firozabad &P '
. 1.Indirapuram Site work 60%
. 1.Indirapuram . .
6 Ghaziabad (M Corp.) 2 . 560000 Complete 2.Pratapvihar Site Work
2.Pratapvihar .
in Progress
7 Gorakhpur (M Corp.) 0 0 No Legacy waste reported.
8 Jhansi (M Corp.) 2 i.*Masiha Ganj; ii.dPanchwati 800000 DPR Under vetting
9 Kanpur (M Corp.) 1 Panki Bhausing 900000 Remediation work Under progress
Work of remediation is under
10 Lucknow (M Corp.) 1 Ghaila, IIM Road 633911 reotremediation st
progress.
1 Mathura-Vrindavan (M 1 Laxmi Nagar Nagla Kolhu, 180000 LOl issued.
Corp.) Mathura
1. 95% Remediation Work
1.Gawadi Masudpur 1. 50000 Completed at Gawadi Site. 2.
12 M t (M Corp. 2
eerut (M Corp.) 2.Lohia Nagar 2.900000 Remediation work to be Started
soon at Lohia Nagar Site
R diation Started(28527.585
13 Moradabad (M Corp.) 1 Rampur Road Near Deer Park 280000 emediation >tar (,3 (
Ton remediated)
14 Prayagraj(M Corp.) 1 Baswar Plant 1200000 Remediation work Under progress
15 Saharanpur (M Corp.) 0 0 -
16 Shahjahanpur(M Corp.) 1 Kakra Kalan 60000 Work under progress.
17 Varanasi (M Corp.) 0 0 No Legacy waste reported.

194



File No.81-7005(099)/245/2020-07-,
' Annexure-8

el e wRY sfew T Red g AR @et X o P @
R 2 (s e 2 O O 2 B e ) R O 1 R 2
MEd_ 309 AT 02.12.2020 HT BT | '

aE T BRa afresel, T Reell § frune Rfts =l o = wfig
IR US¥ WE WR R HI0 AR & AW B arguavr 7g FRY 9 €, A siurer &
- arerae Rafy @ e &g T wiug, Sovo AR @ rmern # A 02122020 F
AR 1200 I NIAT BEHRET B A W do AT P TS | 9w Job H IuRerd
2— -7z G, Sovo W g Mo gAowiodio § afiga faftw ael # wiRd andal &
THEAE IO @) STaEEddl WX gof fear war den PR e man {6 gt i faa
ZRT A Rt/ THosiod0 B A B Aue & WeY ¥ JuAawd Sridrel §h
R E B Sl @ dul 9 W e A R0 o & gfteTd weEg SaTery 7T 710
TAoST00 BT g Wiag @Y aure @ ford FRRE fem S 8 gad o @
ITIRATE) F WS oeR Sarer [ afeReEl ¢ fieg TR FRiaE! amd |
arft el g wfha gwr gw W fdw R o 6 ARy =mrert / wostiodo #
yaferd Ae@qel el § ORA @ A R qEd wfvd/TE A /jRd wWR OB
s g W@y few o | WeeR §Y fan-faws v foag m ek @ e
frad € — .
1—  gltovo Wo—231/2014 ST YATERY] WiAf g9M R e Jodlo T &:

Hexg dAfE, Souo We§u st €% g1v eea awrn a6 3w
YRy Rugd ) ded &F § o Wgu W §Riud 8| Uexw H e
famg ywifda Ol § OIS gy wWiE, Fnfed wRodiodlo Y wOE,
B WEERMARTA /aERfRuers, 96 It @ feg wardiy afagfd
TRITT & gegen, TWentE TReE), ) affeial @ fine erdael anf 7
yfaa T 148 TfaT A WIS dIe} AOnE b el A agurer @ Rafd
@ Hadyy § oTd FRN M4 {103 WA F UET e TeArg B Brd qof
forar S T %, 9N 44 T € 1 BT <reA TRE HAE H Bl gl w g
Sifs 31 REwR, 2020 o gl fhar @ wafad €1 39 JiEe H Sovo Wd
fymT g1 aravTd e T {6 AR argcER 96 B YAl aen ufd @y S
T B AT T WA SN Sevo wgEer e @1 @ ufd e @
ST | W SPEIl EI S @il HiE HdCdy, 2020 a@ Qi fRA WH @

frew &3 '
03 THodiodio (OFAv-TR—22 THOTS0SI0, gori—10 THOT0SI0 Td
WERTIR—93.6 THOUCIOYI0) @1 IO B Wy H yama @Al T fE
| e W JOTRRR i TSy BEAW U O gH € qul ey #
FIITEATA AT ATYAT BT P GRW B gl ¥ | WERAGR ¥ emud by o=
A wEodiofo # SodiosrRo TTUARAST # erHIed 2q affaa R 989 B
M gERAR ¥ vefim fpy oM arel twododo @ g s B9
Yo fem BR o aeE T (TiorHoEioslio) B TH Uid R S Eg
e frar man) saRfafere & fig W TR A g/ AT w7
T @ 9 Wey ¥ @ ugyer Frmw a J feme @) ferar am w gen
FB WA N BERMReEE / IERffewerd s are fear w71 O
W R GEeRERTEF / TERiERwE o1 o wRe fHm G g €,
3% fiawer IRT e gy TEAAET §IIU O T $9 R UEieRvi
g sfRifta by o & "o gHoshodlo & HHe W UR ¥

195



File No.81-7005(099)/245/2020-07-,

" A0 @OﬁﬁoaoﬁmﬂmﬁGTTﬁl

memﬁwﬁwﬁuaﬁqﬁaﬁaﬁfﬁmﬁ
wew wlE, Sovo wgEW FriEvl 9IS g ae el v 94 aRie
iRy Sl At #t it o), s Rieg w0 375 ) aifd &)
Read & o1 g 2| Rwreex 9l & Rieg g @t iy ageh
HETE T TR Q) T R

Wﬁmmmmw%mwﬂaﬁa@?ﬁrﬁmtﬁ
fawg sETE- B Yo wafare, @ @ woayg dRads e s dRe @
S |

Yo # ol fora wan & mo sfewwr @ syt ¥ arwTRa wewp
RIS gen=wnfae Tl § U @ex wwnd, yeerfad vmododio @

RO . §7 - BRI / aaRfAfeve™ anf? o gefism @ smrR -

;Wm@aﬁlwwmuaﬁﬁaﬁ/uwﬁnmmlﬁﬁhw*@
L T @ R GE WA A e e mo afener @ aRi 6w o
-;ngﬁﬁaaﬁmleﬁ%mﬁaﬁqﬁmmquﬁﬁm%%?

AW SRERE B fivg TR A @) werR TR S R W
‘_-'wﬁmmammwmqﬁaﬁhﬁhmﬁﬁﬁaﬁ

ml
T (mm—a am T& wfe /vow afe, TR e/
g ﬂmﬁ,‘ Ud 3 e fnT /3050 S fem)
«smqo ‘\‘10—06/2012 e R avm ghEE sis_3Rsa g #iovo

:-:‘MSME%__MO stoghoto-—

W AiAE, 9ov0 YeE REIv. ¥ g s SR AT 5 ug
Wuﬁﬁﬁ%e}aﬁkwwﬁmﬁﬂ%ﬂwﬁ

o, TA0W0dI0 ERT A9 11.092019 UG 05.03.2020 ®F TS amewy W

-'g@mﬁmé*ﬁmamaﬁwraﬁaﬂmﬁ FEfe |
© o efug - whotioflo: & - WaTed, Woé?ctﬁo T A /AUy @) Refd,
T ded. Aeie O, =ew ancﬁ IR, e @A aFefT

- R o vemue, ﬂmﬁ?mwmﬁaawamﬁwv&ﬁgzﬁﬁﬁm
L R, godlodlo /TH0dlody B W wu @ were, B GG i

. .-Wtﬁqwq\oﬁoméa%ﬁqﬁmaﬂ%ﬁﬁawﬁﬁ%i

v, 3000 WA P @ oI ATEl] & AgER wREE 39 @ g A @
- JURT 90 -THOUTIODIO CFRITTRJT? o3 Ul A Flow measurement?@fﬁ’lﬁﬁ
02112020ﬁu={§rﬁaﬁmﬂm%‘|

: *1%{13&@3@@‘%1%@34:%/%%%
CRW WA EY 60, ToREoSlo wwediofo wwifl ¥ R g

| - Sodloamro vAoTHOoSN0. A ﬁrﬁaﬁmﬂ%l e & Swrd 2 9§ I

Erﬂzi o B oy 210

gPIge mivraare ¥ @ e ‘raodlofo ¥ Rl 56 wogw0l0 &l
@ 04 vElodle MiTETE f%ﬁh'm WIERVL, 70, 56, 56 Ud 74 THOUAOLI0
gl & 04 THOSIOWO Souo Gra frd, s e ¥ fad VA Tech
Wabag, Chennai & arqal foram T & @ 30 TAUES THodlodo o,
%quouomﬁvmmﬁ?mmm? wWiftE &1 Iowo A
frm grr sfeRrgen § wenfdy 03 wwodlofio (se. 56, 74) THGAR
EATI-186 THOUAOE0 & Harer %g WY VA Tech Wabag, Chennai § 3 g
- T R) Eu e o A mem @ B TR, 2020 9F Qb @
genfed B aawE W 74 QIIOR’HO@O WO?ﬁOﬁTO % renovation &1 B ‘{Df |

196



File No.81-7005(099)/245/2020-07-,

i bt
gF 8, wd Ia qwodlodlo ARl B W & Ve ®| 70 THOUeHoso,
56 THOYIOSI0 UG 30 THOYS0SI0 THodiodo (aﬁ?ﬁ) B renovation T HTY
WY, 2021 TF YOI BT WA B |

IR P AfaRad 32 BovH0ST TwoTHLI0H0 aﬁ‘-ﬁ H TNl 50 BOYAOSIO
TwmogwoLiodle wfaETE @ Wi 3 S 2

. WeW WY, Jove YgEUl OEer g1 gRT Sed drn wn fb
conforming/non-conforming areas § WU UgHoIpI) Il @& fdwg wrdarg!
@ R et A werfia gododo, vd Hododiofo B wwrlt HifeRT 2
A9 nf3d o srRiad & on ¢l 2| Rig vd @ dErE @ Ry srad
T T 6 9e R Aquie Al g A/ el SR @ URg @l
il 2
gﬁmﬁﬁvhmrvmf‘a‘imom%mﬁﬁmﬁﬁ
AEeaqut URATSTIS H Srdard] WAHeal & AER R YU Rd g0 W
S W AT R A 8l k@ UguW @1 fawer far s afe el aRaisen
¥ TEE s @1 R aifed 8 O gafta favrr | wHosfiodlo # smas
T3 TR B W R e 5 SR Ak urd e afim erfardl 69
foren warr gy foren Wl e’ B @1 wed B A dwiET (RN |
' ﬁumﬁwﬁﬁmﬁa}ﬁwmmaﬂﬁﬁmml
a (@Rl — IR e i/ wgE wfE, TR e /ayg

qunﬁm/ﬁmﬁmmﬁmmmﬁﬁvmmuﬁ

)

3. giogo "\q@zn—zoo/zom R0 dEe S gfad st sfear g
= ‘%iB"cﬁﬁaﬁoqo HE-200 / 2014 THOI0 ﬁwmqﬁmw
iUsar g o/ & g IRG MR f&HAiE 18.12.2019 & U @ BH A
Hew g, Joko uguer FEEer 99 gRr A= fawrl 9 i@ wrdarE
BT IHETH el U9 FUTR IUMIT HTIare] ST Tegareor fhar 41|
T & Hay § B T erdd Prdard! & fdeRe Wiy @ ggiawer, 99 o
Sorarg aRgds furr & Uffa @ o s wodiodio A gfEEd
SUAR & YF: WA B A g9k o g3 8 U e Rl @ |
e Aqoie diferl ff TR W1 gwy € gRw g A 9rl
AT / wrserffsivE el gwaa 3 witen & o wwfta Sevsl
C @ el oo T T UM @ BRY, $MYR, YIURN UE aRoRf) §
wgﬁ%ﬁsﬂaﬁmeﬁaﬁmmwﬂamWﬁWﬁﬁ
P 7

- S0 Wil TTE @ it g srawa e man fb dve-dl g
To—2 © I =9 & UEE Uh AE @ 37 JaR d ford S qen
Sowo wd A g SR g, mRwaEe td eMR ¢ 9d gfEad
e =i gEodiodlo gaEifera €1 omarg vd wEN TR far @
wfaffe g1 rera SR T 6 Seue mivaree @1 ghEodiodlo e
2, ReEE Read waodiofo Haw &) arueert & RO Watferd &l ®
Aol 2 aur e &1 gwodiodio R W @ &erada e € e
o warfera g wwdfad 21 '

- UelS ©F S e et B wfa farg w R vd oo W
faamr @ Sufe i grr saa owar T 5 Y-, o1 @
ford Afefrde W fFar o1 ga1 & @0 B9-2 TG IR YIS

197



File No.81-7005(099)/245/2020-07-,

ST gRT Afefbaw S fRar S T Al § ve 47 P 2
fFrafa s=e W R U9 A gy ¥ oF BT W T R g R—va)
AeFhde 1 srgure fhar o v’ 2

for d 7E frly form o 5 o w=ERa i g
Ao Touflodio g1 fd M AEw! w1 yad) arquer gfifdea R @
T T giige o i qfed a9 @ orafa s gof 9df @ w
€ O VR disige 3 /e oY G ana—dim @ R Mo Hoshiodo 9
I A ferm il | o diciaew & Wi 9 gt 7 @ o Rerfy ot
VI foEr S R, I W sifer fRent guowo THosfiodlo R Syt
Sl H W ge 8 ARY ax fomm | ema wd v fyaee
faurT wd Sodo W& A BN ewwfod wodloflo @ weifed & Wi
T e Rié aepre watarer, a9 UF Seldrg uRads BT v Soo
ggyer PR 918 @ AW @ o |- wEe et @ e qen afte  wp
g o WR W e WHIET 9w o o a1 uRaET @ fharag 3§

BIEAATE P | |
(@FraE — R 4E WE /wE witE, FR R,
g vd S HamE aen wey PR, sovo we )
4. 3M0¥0 HAT-985 /2019 g 986/ 2019 dfeR Yy WE 8 wE
SIS, PR xR 9ey fAg dfey oroque e ¥ s 3@ e
T 7S, FER TR, SR JeT-

d5d H sillove WeEAT-985 /2019 AT 986 /2019 B sl WRT AW
fai 16.07.2020 & g @ T A waww WRHE, Sovo WEWT P 9
g1 fafa= fRMr 4 atfaa srfaE @1 sradd Wew @ smiay anfe
BIHATE! BT YEINHROT fdhar T |
, grEeqR, I, FER <Em § vveiRd sy ity s @

famor @ e § Iarerd faurT giniel ¢ Safera wRff grr e
- AT T ST g I AR 2vev e R ), W 9 AR w
& [fder ure gg dur I9d gfud wvsiRa sy 21w T 3 fiarer @)
AT AT Wi @ e F9 IfRe Tl o @ FRer dver @l
e v fear many g F M AR o ar v smoengodio W
CUSR Bl Tl @l R T B vy F gae omita R W § e
P! Aftfe Bt gu g il amfa @ afim erfardt @ o1 W
e AtE, Sogo ygyr g 1€ g sra waan T @rmER
AT, AR GET gd RIS AR F wafaa &9 W wg daora @
Igfet ATEUSEA @ AR F uRe 5 W 9 e ura g #

v iy, Rifeed, wWRes T IRaR ewmor RMPT gRT s
AT T {6 guifdd &3 A 02 Fow dw am@ifvg R T 9
Hlfds—19 & BRI o Hry AR 8 BB o1 WS ¥ siftm oy WY
Rurd ura =78t & }) 9= a8 A s w6 Fifis-19 & RO qf

o Ruid anft Tar 721 & ot 2, Wy e R T ey B W

AT el ol A o o arelt fRat B ey Siftew T @ wefig
el | e fag T 8 T @) gas s vaoshodiosfoarso @
ffte aefiers <o sdaela B snaear # v Rifvcge AW @1 o Taq
febar T 2, e Ruid sifarg 2 '

TR 2B Rod SPRM o B AN saedl & fvg IRARG

TRy el B ageh @ vy § RerRer), $FR 2Em @ smee

198



File No.81-7005(099)/245/2020-07-,

wETETod TR S Y81 & 91 9 WER & W giedus 2

NoTe FEAI—986 /2019 B A=A Ao THOSHOL0 BRI SOWO AN
i R ergfema ddw w0 A yEfzd A B BRI I0W0 WYBR
R HIY 10 PIS TAT I0W0 T A R FUA 1.0 TR F qaiaweia

!
&
4
!
%
;
:

HTYR. TR
AN T B wEfed A Tl 8 ARodlo WFTRIRG &R <1 W | St
P #EIfdEred @ S i Sov0 WYPR @ Fud 8, S §avs At @

¥ g ¥ Mo fram gy mo wHosiiodio | IR far W |
— @ |fea, fafecar, W vd wWRar
T, /TR e R, wd s, gdiier/Soo S e o
: frefeR, FR TR/ TR 2B16)
5. oo HWM-604/2017 WS IRCI §69F_JREA Sife_shsw 9

do5 ¥ 3Novo HEI-804 /2017 TN AR &M YA AHE
3fear 9 3= @ i WG ISy RT1F 01.07.2020 & WA @ B9 §
wew Afa, Yovo yguei 9% gR R Rl @ anifde wvdard
T T WEW (@ IR Ui erlad &1 wkgdieNer fea
ST ERT O A T fFoukw # uRdecws qufie (WEwE 1Y
gaTe) fgm, 198 TR & WM ¥ 9@ & sMw Saml g a9
ufRizwena ol @ il Ry A 5 9 @ FRw weEr d 19
FEACE Wige @ 22 Uad semAcs ugew fufeg fFd m &) gs
wEy ¥ @S g aread wig sl T, e amur w12 wgew W
WUl HINIRT 7 Ul WA B gReTd =i wquer s A o ey
12 Aged @ HIAIE WiEed B gA ¥ ger &g aRw v o gwn

199



File No.81-7005(099)/245/2020-07-,

%lsﬂ%aﬁﬁwoama?maﬁmaﬁ St ToTeT )
'ﬁﬁémmﬂqélﬁwﬂmvtﬁmﬂ#wﬁﬂamﬁﬁaﬁﬁ
WWHEEMW%W“HE#WW&%W%@WH&
gz grfl; forem -ye S el Rifga & 9 @ Rafi ¥ e
S0 IR & R W I § amour A Rafy A I wReR | @
T Srtfda g
T S Tfroqaonﬁoaommﬁnﬁéﬁfa}mﬁmﬁmmv
Mo T R R ol R e o RIS anfya )
sl s e @ SuRer wRIAR g s e T R 9@ Rt
’,'%W%ﬁﬂqﬁﬁﬂmjﬁmmﬁbiw
S + @, Jov0 ygE B A A B o W @ 39 g W R ue
S st v ‘g‘nn TEEIUAE B, RW wrEpn) s fuer @ wulew
U MR Ve S0 L) "-.’,:':'.'.'-'Uﬁ‘fﬁﬁl ETRT- AT PR T &W T SEEA "\’Té?'\‘? R amw 4w A
7§
- ¥ 4o ufag 113’1-'11 gir et far 1% qt"'?#‘*:s’ BN
: \rﬁ% g W e e el @ wem 9 @ o A Rafa ¥ wouo
S . s - UTEVLIEEE €13 ). SMATE SRR WU $RRS g @ 0 Y Cr"—i’f
LN R e 0 S g i e R AR W fa A= R o e @ R
T S i Lt oo el o :ramu DR F SR I HTE W BRI i, 3
T A N TR a‘ﬁﬁa&‘%»- TR N, du{{%]\f-ﬂ Td et 1"'""‘1'1 P R “74?51?”
e e s o i gifREme zﬂ SR W B @ GO W e AT e ST
L e TR RO TS r‘cm waiEl, 99 U8 Weary ofadw ﬁmm
ot e e e, T 050 U"’tiut RECRIET ) b ST wR) W |
e e e WPy any el "(mrqﬂ— Y oI i/ e i,
wnnwn‘\'a af‘!q e s, o4, Tl 79 v waarg oRedd, TR
e st S SR i frsTar aem Wi e, T4HReraT)
e e 3’133"0 ‘m--rn B340,/ 2018, _Irr;_p IR TWT. Fiora_JEBUR_HHTS
am m L S A e T G I T
R P T S VR R e r i3] 050 m;qw Fraaer W g ey SwRn Tar Ry
TEAEFT e oI ﬁm' U, e @ URIR w1 B armft gei e /U s 2Ra
R L AT q&m & Tada 94 oy '3 <ivy 4 yewo ap woshode F arﬁaa
BT ey R :«z--:: RIS :.11 ‘nom:»‘:rod’r"rn ET SR A I fn W v smafi frar mar @
RO RN S -;.::1- e e o Hyetg-fem i EEE YR A arar T wed oo
A A h:‘r B i wgwen Ut?*rﬂ P &4 ArAE HY A fral T Frmor
N S SARNBYT B BUARTY W B AN 3Re CT“"W g I o Reg
CWEE e RT Tt R Q- ‘czf"d s E '”I‘sﬁ‘?l.?f Frm W T OWBR WY B AN
Lo e St e N oA TR onad gihilea o g ange o el
LA e e fydlier el ogng grAvn ﬂ.bqﬂo‘f’?‘ﬂ! W Qv ReEwe @ aue g
S T e B, T SR EARART T8 W0 Yo wuwr Pramw @) @
Lt SUTE %“n:ﬁ ﬁm; L
Clheeet R e e G - (TR~ AR R e, e 18 el e Q)
ERhdnl,owly FulN Uo7 v’ro"\‘o TER_ 400 72018 "wt'wn RNe zam_we dfe godio_uweg
T
T 10 ) A Ol e L &‘m*vr S I AP FAW W fF um
Da LT w7 TRy ganTg i Es i Eﬁ e P 3 Fiffe wiodlofo & Wiar
S ST Fﬂé‘r oot =@ @ woé‘iomo ¥ R B oWm @ wERE
e o g oEodiodlo %ﬂmcoogﬁaqwm&ﬁaﬁzﬁmﬁqﬁa

200

o
T
g
.
IR
!



File No.81-7005(099){245!2020-07-,

| Cfmay
WWWWWW%WM@@@ﬁWHﬁW?&
Jarerd! uRae T yeue @ g vhodTEodRe o & o TS §1 WS
T8 § i) R @ daw & aaREdm o1 e e s R T g

ﬂ%ﬂ,wﬁ?ﬁmmwmwﬁsuﬁﬁﬁaw@oﬁoﬁ
tgﬂf ¥ Harfed v 9o 93 791 9 R 3 Al o ST & gwodiodio
WW%@@%@O&WWWW%@% gAoSTodto, T3

e oftw @ E R

 dew # faviy form T & wfra, e 9o fowrT grr 5w waw
¥ wHogHoiowNlo @ WE @y MUHET B AR W Wiga W BR Bl
g fm M dur twodlofo w1 wENfora @rr wng | ST uRATe
yeerd @ Aeg o 7 FRfa o1 e |igd g W dgd [ S
td uHodlodo WAEHA G WWEE SIAASTT §AT B W0 TAOSI0LN |
TS 3TN TR f5d O &) Srfard) dwhlel B S |

R (@rfard —we e, TR ™ faar)
8. 3|‘ro1zo %o —~ 116/2014 1‘1‘m ML—«M

I 3N0T0 o — 437 /2015—

momosﬁoaommﬁamiﬁﬁﬁﬁmmzﬁm—wzﬁ
- &3 W afeHu @l gerd WM, S9 aid # FAART B9 9l ERe Sfe—Ad
B Toplel TARMSYE / FEeRfEeTT © N el [ §F, TR
e TRuE, WeflamEg Td R UARd, HTeY §RF CHOCI0U0 Wi eI,
TR efie fww wiwe @), TRER g™ dododiodio @
SR, TR AT TRER gR T o Ifine @ g uee,
floamodlo AMeFa Fre, TRER FRT @ Aepa We AAGHT B,
2016 HT IO YATa @, Sovo YgEU =0T 91 @ iy den
T G-I VIR ¥ 94— Qe oy Sl Wel. BYA arel ST Bl
B g WA yem R 99 @ (e fed w0 €| Ao gHosiiodio # weRer
ReA® 17.12.2020 B g 2

1— 39 994 ¥ 9w WAfyg, Io¥o Yguu A 91 gN1 I
PR AT fb %egel, SN0 AR $RURIA felo 7 wH fEAiE 02.11.
2000 ERTwew PRy, fgg  foer fimo fo,
gferom=aer / wearad / '

qateae / ufiaHe / PN / A / aRR /RS Tl Bl fedo,
AR B g fdy fefa R m g-

¥ VS @ AN rSHEAS WX TIRY Bg WW oy faEd
WAGH @ el R OSo¥0 SN FREYT @€ gR1 $e @
werroref |eAfty yuA & faAT oReng WA ffa A e SR

4. Y8 U9 IO gUeEid WaeX <sU B W eI fEgd
HOoE @ wdedl W 30¥0 WSEW fEEYr @8 gR1 SEm @i
Harere weafe yum @ faTr erens |YeE feta T few o |

Yo7 4§ ol forr Ty & aremer Sowo OfeR &l & 9w

eyl famid 02.11.2020 FT HEE A AT G fobar S |

201



~. File No.8177005(099)124512020-07-,

(Frdarér — srmer, Jowo dfaw BiAReE)

2— oW "fya, So¥o WEHY T -§i€ g ST SRl v
f& B<g vt 5@ wlievr & afige fRaie 24002020 @
FTAR el T4 Felqy @) vmo a1 Hoshosaoto # arAfy &
3 1€l el @en - 9 @ Perd @ S w8 R @
- PR & T § ) Hoshoseoto 1 sl & RAr T Aerat @
WA W ey gyl iR $39 &1 Sorefia watia

o # fvfla fom T b aReiftd W@ faRew
Afewzs WRam § v @ ferll w9 T s aeEr
faramiiexer @) aitgiaTell @ Wey § d=ig el wa e gR
ffa afRga fedie 24002020 &1 dee @ aruIeH fifdaa
FRAT 9774 | :

(@R — W gEr Wi /wE ahe, REE @ o
- wawE /oy RiEE v et ste /T od anr sterfd,
e, gt S T vd wawr wfiE, Sovo weEer FriEe 9Y8)
3—- IR uferd uRYg @lleEe U@ TR GEEE,  wWiER
H vgodioflo @ RO B W H S0 Wd R gRT SR
T4t Sodloarre B ey ¥ TogHoosTio # A Uiy @ mht 2
1= dWfeg g wfye, wR Rem famr @ Ay A m
f THoTHodioSTio W wHEE i wR Ww e swn eq v
f&ar W vd qggaR WMo woshodto, T faeeh § srwmeT amm
TR B W

(Frfardt — v uftm, TR e )

4~  ARER Nefire e mieer (e, TRER gR1 w0 78,
79 B9 B @rd I FogodloNo B wIeT B TR § Sodoano
@1 Wigfd 8 TorHodlowo W RiE @ Sodlosmvo # Wil #g
My HrEd gffaa @ W g gemeg RS s
wogodtodlo H e AT vt oy |

(@rad — JR & AiE, FERIET 1§ s e
faamT wen g FRlveE e, IRaR it fiem
- WIRERY TRETR)

5— TR IYHR, TR FH TREYR N AU R T 6
TG eIy IMire & ey, Farer wq dvefra aree @ gy
A 9 fafea a= & T ]| e R grr A R 0 B R
foer grr a fafga 4 &1 sfwew Riemfed), TraR ¥ @
i Y Ny far 9| afiw edard) afefy Tl R @
v A famm

(@R -y wf, R Rere R, R

R T4 TR Y, R P, SR

- 202



File No.81-7005(099)/245/2020-07-,

6— TR ARgEE, TR W, TRER R T sREr T fh
ITgae ¥ PRaiRa @ @ aFes At § g ke & aiY
feRid 15122020 ¥ WA & WA | ITeE § PRaRa @ ®
ATHE el § ST YRevE /wigel ALY By WM awn Aral ®
e R O @ wew H O Wufeg cgw arga oy wfed
o UHoSHoE0, S ool @ WAM WA fHd oM Bg TR
mwwmwﬁﬂmzﬁiﬁé&mﬁmﬂml o

(Priardl — y@ WfiE, TR @, Sovo e
- Frm W@ TR e iRE)

7— Tﬁﬂ?ﬁqﬁa%a‘%ﬂﬁ—’ﬁwﬁﬂa?%woﬁotmfﬁmﬂﬁ
HORE eTs9 osd IRk UR¥ Fd [H gR1 "0 vHoSHodto, T3
foeeh @ wme g & W U9 WY FRARG 81 %@ Aral | deblrd
'W%ﬁ%ﬁﬂ/ﬂﬂgﬁﬁéﬁmmmml

(FHTE-yE |itm, TR e, 16y R,
FoH0 et fA el TR YA, oRE))

8— oamrodlo ASHA Hlol, INER 3 fahg Sowo Iguv
s 918 g ftRfe gafeefm afgft a==af¥ wo 44115 SRS
B oA B o & e # Rfboar {3en favMmr g sErae arem
watqrel, 99 U9 werdrg gRaddd fodmT ud Sovo wgwer fRREE S @l
U AEhE H SUAel TRl 9 |

(T — s s, fafsE fo v
RIS AP Pretet, TRETY

9 ﬁgﬂﬁﬁaﬁmwﬁﬁmﬁaﬁmmzﬁm'

¥ Rrenfier, s gRT st HEn A & foge et F gl @

forar war % yowor o gEm e aftaed W Wiy Wil W) oBy
# Mg = et S dr T Wl GRERT B TE AR

el @ e AT e Reedd @ axiE d ggiaR
a9 Uq woarg uRacd T F S090 g (R §IS @) e
TR W |

(@rdard —RraRer), s

9. aovo wo — e06/2018 wrmd e wfifiua  wifte e
AT Wod, 2016—

| A, Gouou@wﬁwaﬁmawmw%w.

IO ST AUNIT yewE o GrElud g g wo sfieRer g1 uiRe AR

faeTer 10.01.2020 ¥ STR@ foram a1 ® &5 S Aufine ye=E @1 B 31,

03.2020 T T T W fdm S AT oY e forel dve @ ¥ARem

203



File No.81 -7005(099)/245/2020-07-,

B B GAF 01042020 W YR™ fm e e w)
mowovﬁoﬁogmwwmﬂfﬁﬁmﬁaaﬁﬁu%ﬁwvﬁaaﬁqﬁ
SHfERITeT B <X qRre Feifa o 7€ &) wo wHoshodle g PR e
argd # uRaANwe ® Oof T 5 9 @ gRem scrert afwRa @
freg srfaE 53 o & fide Ff 3 R §)

A0 TSR0 &R Wl PR & sruer § sono wgww fyamer 91
FN & TR /s wifeer oRve /TR v @ fiee u R o7,
07.2020 ERT wafaReiia effaqfd afPRIftT f5d @ 2g watawor (wwer)
AT, 1986 B ORT—5 & IATIT BRYI qarsh A o Fed )

7o TAosfiodlo 5T O RS & argured # SR wRW R gN
Thematic Areas WX Jily MRS RUE §—a1 & wregm & Ao wHoNoST0,
A feeell § uRga %t gV UF AR S wewer Bigav S @ U @ o
g 8| B YqE AT 9 @ o R 17.11.2020 g1 SN Al
UEE, Haw geee, R RYRes 3 @ 99 e Rt @ awy
H Revised Format W {[d oI 30.11.2020 &6 @71 wqyor fg=m 91
AT 5 oM &g MERT frar T &, @ B R Rema e gw
TR B W 2 |

59 ¥ ReOR-fad & Swe fae i iy M-

1— o goshodlo g FefRa # w¢ wafavia affgfd & Fwmr
§ TR fawra T grt w0 gHosfodlo # wam watawoiy efigfd w
TifdaR arc v 5 o @ e d ongvesw wrda @
e |

(@rdad- v wfim, R e )

2— ST yeuv Ay 1% ¢ um QA 17.112020 BT AT
JURIE geud, AW gewr, Ry Rfaed &3 ud = ae=re
fafest @ W@ d Revised Format W Y@ 01 AR B 3T [o0
U IO 91 U d aguer FEe 9 er 4 @ o

(@riad- R 7= Wi/ TE uie, TR (e /e 6
e  FEeE/9ReE /e P/ Wt U gRir
Sraryfet/ Riwng v o WARE /1 /A 19 s Rer
faarT e wee fdee, Sowo st )

3— ueE H A aw @ Shoardovwo ARFT v arwer g
oI A worel Wy I ST T A @RI T S0M0 g
FRET @S aon yateRen, a9 ud Siomry 9Reds fWrT @ Sueer
IR ST GRRET far s

(FRIaTE— IR T&T Wi/ wfE, TR e )

4— o THoSfiolo g R R & SuTe W Thematic Areas
W HE fERR, 2020 T W TR WG @AY seE RS wy
f&® 07.01.2021 T wAfaRoT 39 @ oAy oRad Rwe wer
qov INA @l E-Hd e '?spf—(soenvups@rediffmai!.com) gaT 3090
gouu fRFe 9 B §-Ad o SI—(ms@uppcb.com) W U¥E &
ST |

204

lo—

[

Wiy &far

o B



File No.81-7005(099)/245/2020-07-,

| (@rEd- aw Y= wfiE/wpE eftE TR Rew /ur
foerw, R W@ Sa /@ @ s
/o @ wed frem/E/eg ReE . W oo
T / Rieré ©d ofd GOrE /AR W o amer sergfl fasmr )

10. 3ouo o — 593 /2017 TEIRY GRET THF YR e gftear—

. WeTg Wi, Sodo ygyYT Y €€ gWI efavd #wn - fh gE
THeeT § W0 THoshodlo gRT MRa e faTd 21.05.2020 H FRAM .0
G @ 100 ufered @M den W SEE @y ¥ 9o, fawia
g gERid eed gU wHEeE i UguEel (IS0 41 B 30.06.2020
a® U 7 o oft, s ww # e 9fYd, e gew @ ud foH
05.06.2020 ERT TR fasr 37T #1 wHasg Fdardl & forg fce A1 o
fopd T 91| 7o R gRT AMRY fIAIF 21.00.2020 # fERma foham Ty
f e @ 100 yfrerd WeE @ G SERE B YA T B AR (Y
T EH W B e B Rufy s W =i ugeer e 91 6l
Ui @1 S 2 -

: o g, Sowo uguer MgEe @€ g1 srErd s T fd
7o THOWeAI0 g1 TSI W H AT 01.07.2020 TF 100 Uy W

a1

M’ 3 MATEAeE #d R om, wodiofo Al URAT R oI

7§ HE §9 @ wgodiofio ¥ oie oR @ fAdy 3 T € awn Seewd
B g ¥ vateog afegd stk 1 wfve w® FaiRa o 02 2
do% # favfa forar man 6 R e R gr1 Ao wHoshiodlo &
S et ¥ PufRa & 18 wiaefm afgfi o ifae afta wkEr
i den WIS R vd OifT ¥R % g 9anT g YaE @id JaR
TR A0 AEr ¥ Wy qRed IR IH@ yfd iRy, ¥ T Seay
ufRac 3T U9 Jove WeuuT FEFv §1% $Y Suad Sl o |
(@Rl — o e |fE /9qE 9iEE, TR Sy,
e vd s wamE, yey e, Soko s frT)
11, oliov0 Ho — 621/2018 MR YUY 90 YR e siear @ o

Tewg dfa, gowo gV FYEEer-4i€ grI I@ud dwrn ul {6 I
YRl GHYE AREETE H WA 9L & d¢ WO A ady w0 9 wqiid
3—ove R geEdl R Wil @ g sufdie (de uesR) @
R & | # B 990 <@ UNeY & AN E @ a9 8l oY
U ygEy fEEe 915 B MESaed @ OER WHYs—gREEe § o
U g WEe W SR ®Y A TUSIRG fhw WA 8| Sad e
JugiRd aufine @ afar fary 3 ©F uest & 9) IR wse 9@
WHYE IHAET W WA Treatment, Storage and Disposal Facility (TSDE}ﬁ g
formm ST 2| S WRafad DovHoSIoUwo BT HATAA HIE Boad), 2021 H
yeafad 2|

Tew Afqa, Sovo wgEW fEEe @i gRT o @l Tl fh
ToT R BT A B Hoford IR gY o R # @ erddrel
= et WA A o g 2| RO T, qRIEETE ERT SE e TRy
! IR HoSTRT Terd W WS aERiET § wRanfad Sovwodotse OF o
S ¥ AT el IY P Mo T 96 KT NPl (bl T B |
' Few dfg, Jovo ugEvr A -9 gW sava FRE T 6wl
- Ueet @ frarw ¥ @ A T 9 wey @) semsar o ogd 990

205

r—



o i v ol

File No.81-7005(099)/245/2020-07-,

fa 26.09.2018 # et o4 el ue frar—fawet e mam -

forenfirsil qUeTde gR1 I BT, dedd S ReETs § fafed 55 s
M W Secured Landfill Site &1 M0 3 W T B d° W FAwla <@
ISR B e faar S|

U I GRS HUSRYT faar 7 |

RIEAIC g q3 7 Q@R osthd Wige ¥ SRAAl o4 & «idb

el TS B R Wi SoToiouho | T W |

mwmﬁmﬂﬁaéﬁowo@owoﬁWEﬁwm?&hﬁww
feTg R |

I dod P 26.00.2018 ¥ fom—famst & suv< Reew Ho—1,

2, 3 W Fe /aiftigs it 9 8 & sfiena e 8fte, sar

YOI I ERT S &P UIde? Pl RO WHug SRIET § o Ogwdfad

lorHodoTHe & ATEH W I W g MERe fear g
wmﬁﬁwozuzozo#ﬁﬂﬂ—ﬁwﬂa%mﬁwﬁvfam

T —

12,

1— e, ReEEe R Sw wEaw g S090  WgHYT
Fafdarfa afafa eey sremll S | wreiRa oe Tk &1 W@

w® & AFS & ey FraRa 5 99 & we ¥ s @

TEBT SMehelT XA G AT 10 137 & <y w¥el # oy )
(@riart — e, JReER)
2— W I AN B aC W AE USeN A B drdl
A B EEE B 9 'g aer), ReEe, G @
WIEEE, TR A REEE, wnEgs fSar gar 3w g ey
FferE, Sovo wgyur FEH 918, W Y wya IRy gRr 10
foq & arex @ 9| _
(@rdardy — ﬁm&wﬁmﬁmﬁﬁmmﬁwm
RITEIS U &R AT, <ot Wewr Fgaer 91, M )
3- R @ o9 dEMd 0 gR1 S\ owie TSt @
uRRaed g AT B AU AWIRT 7 89 9Tl @g & Afherd ava
gY RUd 10 R9 & =} U&A & MU T AERG GERIA B
GRAT Pl PR Bl WY |
(Erfard — wga wfem, Riar vd o sanm )
4— Gﬂﬁﬁ%ﬁwaﬂwmﬁﬁmﬁﬁm%@
YEIIT <09 &1 981 d97$ 38 & Extended Producer Responsibility &
mﬁmmmﬁaﬁwma%qﬁwégmwﬁwaﬁ
3 o= Uf¥a fFar e

(PrEE) — |5w |RkE, Sodo WgEY A 41E)
A0To  FEA—681 / 2018 News item published in "The Times of India”

Authored by Shri Vishwa Mohan titled "NCAP with multiple timelines to clean air in
- 102 cities to be released around August 15"

1— éamﬁaouom%wiﬁﬁmer}:ﬁamﬁargm
ﬁuaw%gammﬁaﬁwaﬁfﬁmﬁﬂﬁ:riﬁmfaﬁwﬁ

206

12—~

f™ L

o T b b oS b T e ) £ AR



File No.81-7005(099)/245/2020-07-,

mo@osﬁoaoamqrﬁaaﬂﬁaﬁfﬁawﬁﬁu%aﬁwﬁmaﬁ
T | e |fE, JoW0 YEEl R §I€ g1 Sand eyl b
Ty # Rfed 15 99 acdc W § 9y wgywr A @
FrarereT w1 fEuaaa AT a1 e 8| 9 @ AfaRed e w1
R T WS TF TRGR & AT 717 7o Il & %y 7 fufga
fé a1 81 e B FHUS @ TR IR [ et s
YU R A€ & Wmd UNd (a1 91 g@l § aYl IREYR
sEfarE w1 T @ e adus § Jowo wgEU FREET 918 gRT
e waferyr w@fafa, TR ¥ GEER e g S fhar o e
#1 999 & faRed do& # o TAoSodo ® ey fiAiw 21.08.
2020 ¥ 2 g Frdel & orguver @ Refd o1 when @1 mh
frs fofa o -

1— TIREYR B g UGy NEEer Gor @ Eue gq

TR G A Uh Awie @ 3iaid Sou0 wgyol e

4 3 SUAE BN & W |

(i) — forefer / oread, forar wafaR wfifd, Tve)
- 9g 9guv ¥ Wetm Reemdl & Marer gg fefaa
AR TU U9 W@ew 97 U0 W U< Rer ¥ 9afe i R o1
e & AR Reprgdl &1 Fwire avd gy e ifd @ o |

(FRId— TR g, mﬁrmﬁrc:, Thogoaio, AT TR,
frenfrer), mfsEamEg T a5 e, Sove weuw A= 919,

MR, AT ¢d 9We)

3— Al 9w @ MART @ Sodo H AT 9 @l
Sfioamgouso At @1 w1 wfied & amR R gHfEa e ge
AT AT qaierel, a9 Ud Siefarg, aRad= 3T vd Qovo ygyor
Fra=er 9 @1 te gwe § ufig R s gfRea e e
: (@t — wE wfyE, TR e )
4~  I3F T IRM 500 W % owgpenso A @Y mwm W
TR SRGiE @ e & w9 N Affferd o e R
Rreen R 50 9 8 59 e veds wieer g 9 gey
§ S el geeT Wieeeer U ggfavel, 99 gd oid grg aRads
AR, MRd WAR | W Rer—fdw uya & w0 7" Ra
el g1 Sl (Adwl @ TR 3 FTUaT @1 W9 a9« Suer
@ Rufd i &1 S arelt YAl @ Yo gatERen, 99 @ weay
aRec T Td Sovo WgET fAEEe 91 @1 uE wwg # iiRa @
oy |
(Friard—ye Fdueds RSN, SoW0 ST JATYRT Weu WIerERon)
5— W0 TAOSH0E0 @ IR f&Ad 21.08.2020 & gRT Y Y
T {6 sevyze @fafa @ dxgfadl o1 suem weRa favmt |
gffad e S| 39 dWew | o |6t faaml @ afeRage
afafy @ Rufe & figell R offuee am=m o1 dW® B e
iR, g9 ¢4 Srerary, aRkeey T uE Sovo weEwr FRiEr @€ @
|HEl YIg B 2y FRid fhar
6— W THoSliodlo B e eR @t wgmw fme @
PG B W9y A e frr od § A g fderger oged
fumT ¥ w9=ag WUd &R FEEeT 9OR & a0l eraas e
15.12.2020 T WY, 99 U9 oear] gRada fRWeT vd Sodo ugymr

207 .

13—



File No.81-7005(099)/245/2020-07-,

T 918 & Iuee Y |
(FrdarEl — v qem wiug /wE wfid, 78 w6 uRaga fwm)

3— Gﬂﬁfﬁ@ﬁfﬁﬂﬁg@ﬂﬁammwwzﬁwaﬁﬁﬁrm%ﬂﬁ
e 3 ™ -

1— Sad GAW aar- § Wl Gdfa e g o wHosiiodio g
fefRa cemaEa @ agaR @Al wRd §U U o uataRe,
g1 T TeEry 9Red fwrn, oo W B I
soenvups@rediffmail.com Td Jowo Wewel frmer @id @ 3w
ms@uppcb.com W &% 15122020 da 3fard wu I Suder a=rf W |

2— T ®ral § crgHess & Saria e e gl @ 9o 9 afe
aqfzx faerg gam © a1 andt el ) fifga o~ 9o fawg erfad
R IJUIAT HEYT Hio TAOS0LI0 ¥ TIEe R IdEdl Ui uhieRu, 99 U9
STerarg uRac a9, Sowo I & A soenvups@rediffmail.com Ta
J0%0 WSHT fEA0T 918 B §—HA ms@uppceb.com WY SUYE HEN W |

3— o @l 4 fgw iftagt 2 S99 oime & wiy
TIEAATS  Tagee 4 iy afgid @ A gg wen uw
o THowoEN, 73 foweh # aRad X @ 9w il ik gffdeg
Fx ST AT ey 9|

4— 1 wefda fanrnt g™ @ a@ |10 geosiiodlo & I @ wHaEg
AU PR, AR IR fMET B ARw B AAEA H B3 BfowE & o
-momo@oﬁoawnmw%wmmmmﬁm
HER T A |

d A
<1 ¥ 5% ggAIG 9 $ [ HEH g3 | Digitally signed by GHtT
it
Date:Fri Dec 11 11:29:291ST

2020
Reason: Approved

(g i )
W A |
IR G AT
waiawvl, 3 Ud SerErg aREdE SgarT—7
WE— NG-T- 4 457 81-7-2020-44(R<) / 2016 A —2
G ¢ i < || R, 2020
wfafef—fr=foieaa @1 gzant @ smawme srfard 3g ufve -

— IR Y& [/RY/9q@ 9f¥d, TR fGer /seRr @ osienfe e/
Rieg o Stet W /it daed e/ fafde, warer 1@ gRar demr / am
fawrd /&t / ukaed /oy fiad vd ot e /emaw @ el e /s a@m e
G /AN T g AT Sy /e, oy vd e ged fata seares /. ee
vd @faed /o At 3, Sovo wae | |

208



File No.81-7005(099)/245/2020-07-,

2— U YR 99 WRed AR farmens, Sovo |

3—  RIer, SR TR/ FER 286/ HASEE / MAAENE /30T |

4— Y HRIWAS ARSI, RS, HAGR |

5— yg= ¢9d, S0W0 W I, dE |

6— Priwms, 9@, Sogo HER|

7— Wﬂ%a,ﬁoubwﬁﬁwaﬁé,ml

8— Iy HrATHF ANEN, Al (Taagg TR |

9- wiw Sfiftha, qea wied, So%o e |

10— faoh wfia v afug/afie /ey wfia, wfewe, o9 1@ Seary, aRads

 famT, Sowo T |
( ARa )

M— TS B |
3rq Al |

209



Annexure-9

Steps for conservation of groundwater particularly
with reference to critical, semi-critical or over-

exploited areas

a) THE UTTAR PRADESH GROUND WATER (MANAGEMENT
AND REGULATION) ACT, 2019 (U.P. Act No-13 Of 2019)
Dated- 07, August 2019 and WATER (MANAGEMENT AND
REGULATION) RULES, 2020 vide notification No.-158/76-3-
2020-10GW-2014, dated 25-02-2020 for protecting, conserving,
controlling and regulating ground water notified.

b) Gol's “Jal Shakti Abhiyan” being implemented aiming at
comprehensive, water management. in ‘Over-exploited’ and
‘Critical’ blocks/ cities.

c) Gol’s “Jal Shakti Abhiyan-II” being launched on 22 March 2021
aiming at comprehensive, water management in whole country.

d) Gol’s “Atal BhujalYojna” aiming at participatory comprehensive
water management in 550 gram panchayats in 26 blocks of 10
districts of U.P. (20 blocks of 6 districts of Bundelkhand and 6
blocks of 4 district of Western U.P.) is implemented.

e) Similar to Atal BhujalYojna, government of U.P. also launched
“‘Uttar Pradesh Atal BhujalYojna” in remaining 65 districts of
U.P. aiming participatory comprehensive water management.

f) As per Ground Water Resource Estimation, 2017, out of 820

blocks of Uttar Pradesh :
I. 82 blocks have been categorized as ‘Over-Exploited’ (where
ground water extraction is >100%).
ii. 47 as ‘Critical’ (where ground water extraction is >90
&<100%),
iii. 151 as ‘Semi- Critical’(where ground water extraction is >70
&<90%), and
Iv. 540 as ‘Safe’ (where ground water extraction is <70%).
v. Out of 10 Urban Agglomerates, 9 have been categorized as
‘Over-exploited’ and 1 as ‘Critical’.

g) The “Rajya BhoojalSanrakshan Mission” started from yr 2017-
18 to ensure convergence of the works of different departments
in problematic areas so as to get significant effect on Ground
water. In this Mission, all Over Exploited, Critical, Semi-Critical
blocks and rest blocks of Bundelkhand and Vindhyan regions
(Total 272 blocks) are covered under this Mission, progress of
some major works are given below (up to March, 2021)-

Check Dam 4742 2716
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Pond Rejuvination/Consrtuction 91749 36191
Farm Pond 187065 171521
270684 63131

Distribution of Drip/Sprinkler System

h) The minor irrigation Department has constructed 5957 Check
Dams and 789 ponds and target for the current year 2020-21 is

construction of 183 Check Dams and 182 ponds

211




Water Quality Of River Ganga in UP

Annexure-10

Year-2021
S AM PL I N G L OCATION
1 2 4 5 6 7
. . ’ At Bhairao Ghat (Bathing 4 At Gola Ghat
U/s Kannauj D/s Kannauj Bithoor Kanpur Ghiati; Kakipur U/s Kanpur At D/s Shuklaganj, Kanpur (Bathing Ghas), Kanpur
Month| (- lec|E=| _|(=|E=|E=| _ |=|E=s|B=2| . |=o|E=|B=| _ |=|E=|E=| o = |E=|E=| _ |=|E=| E=
S|(2leE|lcE| S |2(eE|2E| S |2|eEles| S| p|csE|eE| | 21csEles8| S| 2|cE|cs| 5 |2|8) &
E|El5E|SE | E|E|S2|58| £ |E|5c|E2| (S |sS|5S| E|E[22(s21 | S |5S|22| & |S|22| 52
s 1212122 | s |s|S2|92| 5 |&8|S2|292| 51a|S2|82| 5 |a|C2|28| 5| g (S2|92|5|a|S2|¢2
OlE& gn. s | o =& §n. =8 = =& §r-‘- & S |E&| 8y = o |E& | = ) 5| §g e o | E& S e
ol =g R I 2|52 22| g2 g |2S| 82 g [S2|82 4 [s2|z22 & gg;ég
Jan-21 10.7 |13.314300| 1700 | 10.3 | 3.5 [ 4400 | 2500 | 11.5 |3.0]| 4300 | 2500 | 11.0 | 3.2 | 4900 | 2100 | 11.1 | 3.1 | 6300 [3500| 10.8 33 7000 | 3100 | 10.6 | 3.5 | 24000 | 13000
Feb-21 | 10.6 |2.5(3100| 1500 | 10.2 | 2.9 | 3400 | 1600 [ 11.5 [3.0| 3100 | 1400 | 11.10| 3.2 | 4900 {2100 | 10.8 | 3.3 | 4800 |2800| 10.6 | 3.4 | 5400 | 3100 | 10.4 | 3.5 | 18000 | 10000
Mar-21 | 10.0 [2.7]4300] 2100 | 9.7 [ 29| 6300 | 3400 | 9.8 |3.1| 4600 | 2100 | 9,6 | 3.3 | 4300 o | 9.5 | 3.5 | 7000 |3300] 9.3 3.8 | 9400 | 4600 | 9.1 | 4.2 | 9400 | 4900
Apr-21 8.5 |2.6{2100] 1100 | 8.2 |2.9] 2300 | 1600| 8.6 {3.1] 2700 | 1100 { 8.3 | 3.2 | 3100 | 2100 | 83 | 3.2 | 4700 {2500 7.9 3.6 | 4600 | 2700 | 7.8 | 3.8 | 6300 | 3500
May-21 | 8.5 25121001 1400 | 8.3 [2.8] 2300 | 1600| 8.1 {3.1| 2700 | 1400 | 8.4 | 3.3 | 3100 | 1600 | 8.1 | 3.2 | 3200 1700 7.8 3.4 | 3600 | 1800 7.60 3.60| 9200 | 4100
Jun-21
Jul-21
Aug-21
Sep-21
Oct-21
Nov-21
Dec-21 €
Average | 9.7 12.7|3180| 1560 | 9.3 | 3.0 | 3740 | 2140 | 9.9 |3.1| 3480 | 1700 | 9.7 | 3.2 | 4060 | 1920 | 9.6 | 3.3 | 5200 {2760| 9.3 3.5 | 6000 | 3060 | 9.1 | 3.7 | 13380 | 7100
Category C C D D D D D
Class of water A B € D E Below E
1 Dissolved oxygen (mg/l), min 6.0 5.0 4.0 4.0 _ -
2 Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 _ _ o
3 Total Coliform (MPN/100ml), max 50 500 5000 _ _ _

A = Drinking water source without conventional treatment but after disinfection
B= Outd (organised)

C = Drinking water source after con ional tr and disinfection

hatht

D = Propagation of wild life and fisheries.
E = Irrigation, Industrial cooling, controlled waste disposal

Below - E = Not meeting A,B,C,D & E criteria

P

K

Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php
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Water Quality Of River Ganga in UP

Year-2021
S AM PL I N G ' L O CATION
8 9 10 11 12 13 14
At Jajmau Bridge " . . U/s Prayagraj .
(Bathing Chat), Kanpsr D/S Kanpur Dalmau, Raibareli Kala Kankar, Pratapgarh Kada Ghat, Kaushambi (Rasoolabsd Ghat) D/s Prayagraj
Month | | Eoc|E=| _ |=s|E=s|E=s| . |=s|E=|E=| - e |E=|E=s|_|a|E=s|E=zs| . |=s|Es|E=s| |=s|E=]| E=
S| E|SE|cE| | 2|cs|sE| 5| B|sE|sE| | P |S8|sk|5|2|sé|sE|5|2|cd|esf|5|2|es|8s
E|l=-|2S|cS| E|l=|S2|cS| E|=-|S2|°S| E| = |SS|cS| E| - |SS| S |{E|=-|SS|sS|E|=|32]|=22
s|a|S2|92|5|e|C2(92|5|a|C2|92| 5| |S2|82|5|a|C2|92|5|c(S2|e8|5|a{C2|e3
| & | & > o | Es | | o |[E&| § : S |E&|da| 2|0 |Ex| Sy o |galsa| 5|0 1Ea| g8
Sl=s|g2|g2| R |a|g2|22|F |2|22|g2| | & [22|22|°|R|c22|22|°|=|22|22 g |22 22
Jan-21 10.5 | 3.8 | 31000 | 23000 | 10.4 | 4.0 | 43000 | 21000 | 10.4 | 3.6 | 2500 | 1400 | 10.5 | 3.5 | 2500 | 1300 | 8.6 | 2.0 | 2500 | 1300 | 9.9 | 2.4 | 2400 11100 9.1 | 2.0 | 1700 | 790
Feb-21 10.3 | 3.8 | 27000 | 24000 | 10.1 | 4.2 41000_ 15000 | 10.5 | 3.5 [ 2500 | 1300 | 11.0 | 3.2 | 2500 | 1400 | 9.7 | 2.7 { 2200 | 1100 |10.0] 2.8 |'2600 | 1200 | 8.8 | 2.6 | 2000 | 930
Mar-21 8.9 | 4.5 {22000 | 13000 | 8.7 | 4.8 | 31000 | 14000 | 10.0 | 3.9 | 2700 | 1400 | 10.2 | 3.8 26?)0 1300 7.8 | 2.8 ’ 2400 | 1300 | 8.9 ] 2.7 |1 2200 | 1100 8.0 | 2.7 | 2400 | 1200
Apr-21 7.8 | 3.9 | 18000 | 10000 | 7.5 | 4.2 [ 27000 | 14000 | 8.20 | 4.3 | 3100 | 1700 | 8.3 42 |[3100] 1700 7.5 2.6 | 1700 [ 780 | 8.6 | 2.8 | 2100 | 1100| 8.5 | 2.7 | 2600 | 1300
May-21 7.3 | 38| 15000 | 7000 | 7.2 | 3.9 | 18000 | 7900 | 7.8 | 4.3 [ 3300 1700 | 7.9 | 4.1 | 3100 | 1600 | 7.8 | 2.5 12000 | 810 | 8.3 [ 2.8 | 2200|1200 7.4 | 2.6 | 2700 | 1200
Jun-21 . »
Jul-21
Aug-21
Sep-21
Oct-21
Nov-21
Dec-21 €
Average | 9.0 | 4.0 | 22600 | 15400 | 8.8 | 4.2 | 32000 | 14380 | 9.4 | 3.9 {2820 | 1500 | 9.6 | 3.8 | 2760 | 1460 | 8.3 | 2.5 | 2160 | 1058 | 9.1 | 2.7 | 2300 [ 1140 | 8.4 | 2.5 | 2280 | 1084
Category D D D D C C C
Class of water A B C D E Below E
1 Dissolved oxygen (mg/l), min 6.0 5.0 4.0 4.0 _ _
2 Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 _ _ "
3 Total Coliform (MPN/100ml), max 50 500 5000 _ _ _

A = Drinking water source without conventional treatment but after disinfection
B= Outdoor bathing (organised)
C = Drinking water source after conventional treatment and disinfection

D = Propagation of wild life and fisheries.

E = Irrigation, Industrial cooling, controlled waste disposal
Below - E = Not meeting A,B,C,D & E criteria «
Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php /‘ Q ﬁ | <
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Water Quality Of River Ganga in UP

Year- 2021
S AMUPL 1 NG L OCATION
15 16 17 18 19 20 21 22
) e Uls Vi.ndhyachal, D/s Mirzapur i Chunn'ar s U/s Varanasi D/s Varanasi Tarighat D/s Ghazipur | a/c Gomti river, Bhusaula
Barsa Mirzapur Bridge
Month
o |E=|E= o |E=o| Ex = |E=|E= o |Ec|Ea = |E=|Ex o |E=|E= o |E=|Ex =| E= |E=
“lEs|eS BlES|ES mlec|es Bles|ee Bles|es BlEs|e= Bles|ss dles|s=
Jan-21 | 83 |22 (2100] 1100 | 8923|1700 | 800 | 7.6 | 3.7 |23000{13000| 8.4 | 3.4 14000 | 8000 | 9.3 2.2 | 1300 | 800 | 7.9 | 3.6 {21000{11000{ 7.8 | 3.7 [22000|13000| 8.8 | 2.8 | 11000 | 5000
Feb-21 | 89 |25 [ 1400 | 810 | 9.4 [ 2.1 [ 1700 | 800 | 86 [ 3.5 [21000]11000] 9.0 | 2.8 [13000] 8000 | 10.0 | 1.9 | 1100 | 700 | 9.4 | 3.3 {14000| 8000 | 8.8 | 3.5 |17000| 9000 | 9.6 | 2.5 | 11000 | 7000
Mar21 | 80 | 27| 1200 830 | 93 [ 2.0 [ 1700 | 1100 | 85 | 3.5 [17000| 8000 | 8.8 | 32 [14000[ 7000 | 8.8 | 2.4 | 1400 | 700 | 7.9 | 4.0 {21000{13000] 7.7 | 4.2 [22000{14000| 8.5 | 3.2 | 14000 | 9000
Apr21 | 84 | 26 1400 | 680 | 85| 2.4 [ 1700 | 800 | 7.6 | 4.0 [22000{11000| 82 | 3.2 |14000] 8000 | 87 | 2.3 | 1300 | 800 | 7.9 | 4.0 |17000]11000] 7.5 | 4.3 {21000]13000] 8.4 | 3.2 | 11000 [ 5000
May-21 | 84 | 2.6 | 1200 | 810 | 84 | 2.4 | 1700 | 1100 | 7.5 | 4.0 |21000{13000f 8.2 | 3.2 |13000| 8000 | 8.7 | 2.2 | 1400 | 800 [ 7.7 | 3.8 |17000{11000( 7.6 | 4.2 |21000{13000{- 8.3 | 3.2 | 11000 | 7000
Jun-21
Jul-21
Aug-21
Sep-21
Oct-21
Nov-21 €
Dec-21
Average | 8.4 | 2.5 | 1460 | 846 | 8.9 | 2.2 | 1700 | 920 | 8.0 | 3.7 [20800|11200| 8.5 | 3.2 [13600| 7800 | 9.1 | 2.2 | 1300 | 760 | 8.2 | 3.7 |18000;10800( 7.9 | 4.0 |20600|12400| 8.7 | 3.0 | 11600 | 6600
Category C C D D C D D D
Class of water A B C D E Below E
1 Dissolved oxygen (mg/l), min 6.0 5.0 4.0 | 40 B _
2 Biochemical oxygen demand (mg/l), max 20 3.0 3.0 _ _ _
3 Total Coliform (MPN/100ml), max 50 500 | so00 | _ _ _

A = Drinking water source without conventional tr

B= Outdoor bathing (organised)

t but after disi

£

C = Drinking water source after ¢ ional tr

D = Propagation of wild life and fisheries.

¢ and disinf

E = Irrigation, Industrial cooling, controlled waste disposal

Below - E = Not meeting A,B,C,D & E criteria

Source: http://www.cpcb.nic.in/Water_Quality_Criteria.php
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